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1219 hrs.

RE. ARTICLE IN AMRITA BAZAR
PATRIKA

Shri P. G. Deb (Angul): Bir, on a
point o! procedure. When this matter
is being brought up, I would like to
ask whether the hon. Prime Minister
is going to make .a statement regard-
ing the very same article which came
out in the Amrita Bazar Patrika on
28th March, 1960 about which I gave
a calling attention notice on the 81st
of March.

Mr. Speaker: So, he does not want
the statement now? All calling at-
tention notices are for the purpose
of getting a statement from the Prime
Minister. Now, does he not want me
to call on the Prime Minister to make
that statement?

Shri P. G. Deb: 1 did not get any
reply whether it was rejected or
accepted.

Mr. Speaker: The procedure is this.
Whenever the hon, Ministers want
they in'imate to me that they want to
make a statement and I give them per-
mission. After all, calling attention
notices or things of that kind are only
for the purpose of making the Minis-
ters to make a statement on the floor
of the House. They accept some
notices and they do not accept some.
But I prefer the opportunity being
given to the Ministers themselves to
make a statement in as liberal a man-
ner as possible to avoid this process.
That will be the procedure normally.

The Prime Minister and Minister of
External Affairs (Shri Jawaharial
Nehru): My attention has been drawn
to an _article that appeared in the
Amrita Bazar Patrika of Calcutta on
March 28, 1960. This article referred
to a meeting of Chiet Minis‘ers of
States held in Delhi at which I am
alleged to have made some statement
in regard to our problems relat'ng to
our frontier with the Chinese State.

The allegations made in ‘his issue of
the Amrita Bazar Patrika are com-
pletely untrue and without the least
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foundation. I regret that such base-
less statements injurious to the na-
tional cause should be made in a res-
ponsible newspaper.

1222 hrs.
CONVICTION OF MEMBER

Mr. Speaker: I have to inform the
House that I have rece ved the follow-
ing telegram, dated the 5th April, 1960
from the District Superintendent of
Police, Belgaum:

“Shri Nath Pai, Member, Lok
Sabha, was convicted to suffer
three months’ simple imprisonment
by the Judicial Magistrate, First
Class, Khanapur, on the 4th April,
1960, in Khanapur Cr. No. 18/60 of
the 2nd March, 1860, under Sec-
tions 841, 853 and 506, Indian
Penal Code.”

1222} hrs.

DEMANDS FOR GRANTS—contd,
MmNsTrRY or HeartH—COntd,

Mr. slnlkar' The House will now

on the D ds for

Grants Nos. 42, 43, 44 and 121 relating
to the Ministry of Health.

Members may now move their cut
mot‘ons relating to these Demands sub-
ject to their being otherwise admis-
sible.

Failure to encourage Ayurvedic and
Unani systems of medicines

Shri M. B. Thakore: I beg to move:

“That the demand under the
head ‘Ministry of Heal'h’ be re-
duced by Rs. 100.” (1266)

Need to popularise publications om
health and medical facilities

Shri M. B. Thakore: I beg to move:

“That the demand under the
head ‘Ministry of Health’ be re-
duced by Rs. 100.” (1267)
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Need tb emcourage Ayurvedic and
Unani medical institutions

Shri M. B. Thakore: I beg to move:

“That the demand under the
head ‘Ministry of Health’ be reduc-
ed by Rs. 100.” (1268)

Need to improve the administration of
hospitals in Delhi

Shri M. B. Thakore: I beg to move:

“That the demand under the
head ‘Ministry of Health’ be reduc-
ed by Rs. 100.” (1269)

Need to open more Primary Health
Centres in rural areas of Gujarat

Shri M. B. Thakere: I beg to move:

“That the demand under the
head ‘Ministry of Health' be reduc-
ed by Rs. 100.” (1270)

Need to have bone-setting section in
all Government Hospitals

lhrl'u.)‘mkm:lbe(tom:

“That 'the demand under the
head ‘Ministry of Health’ be reduc-
ed by Rs. 100.” (1371)

Need for formation of g Central
e o, pathic C i

ghri U. C. Patnaik: I beg to move:

“That the demand under the
head ‘Ministry of Health’ be reduc-
ed by Rs. 100.” (1203)

Failure to implement the 1
dations of the H
Committee 1948-49

Skri U. C. Pataaik: I beg to move:

“That the demand under the
head ‘Ministry of Health’ be reduc-
ed by Rs. 100.” (1294)

'cilmto P the Pl
dati dur-
Mﬂu Fimﬂocl'm?lonhr
pment of H pathy

8hri U. C. Patnalk: I beg to move:

“Thay the demand under the
Bead i of Health’ be reduc-
od by Rs. 100" (1283)

ic Enquiry
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Failure to impl t the d
tions of the Dave Committee 1956-57

Shri U. C. Patnalk: I beg to move:

“That the demand under the
head ‘Ministry of Heal'h' be reduc-
ed by Rs. 100.” (1206)

Need for training public health engi-
neers for Manipuy

8hri L. Achaw Singh: I beg to move:

“That the demand under the
head ‘Ministry of Health’ be reduc-
ed by Rs. 100.” (1329)

Lack of trained Eng'neers, overseers,
water works operators and sanitary
inspectors in Manipur

Shri L. Achaw 8ingh: I beg to move:

“That the demand under the
head ‘Minis'ry of Health’ be reduc-
ed by Rs. 100.” (1330)

Construction of the Imphal Town Hall
Shri L. Achaw Singh: I beg to move:

“That the demand under the
head ‘Ministry of Health’ be reduc-
ed by Rs. 100.” (1331)

Need for a Rent Control Act in the
municipality area of Imphal

Shni L. Achaw Singh: I beg to move:
“That the demand under the

head ‘Minisiry of Health' be reduc-
ed by Rs. 100.” (1332)

Irregularities in allotment of shop sites
by the Imphal Municipality

Sbri L. Achaw Singh: I beg to move:
“That the demand under the

head ‘Ministry of Health’ be reduc-
ed by Rs. 100.” (1333)

Need for legislation to make provision
for the disabled, infirm, old and erip-
pled people for their

Shri L. Achaw Singh: [ beg to move:
“That the demand under the

hesd ‘Ministry of Health’ be reduc-
od by Rs. 100." (1370)
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Failure to encourage Ayurvedic, Unani,
Homoeopathic, nature cure and other
native systems oj medicines and
m:munt

SI!IL.MIWSM I beg to move:

“That the demand under the
head ‘Ministry of Health’ be reduc-
ed by Rs. 100.” (1309)

Failure to encourage w(ve systems

Shrt L. Achaw Singh: I beg to move:

“That the demand under the
head ‘Ministry of Health’ be re-
duced by Rs. 100"(1310)

I ion for tr of
TB. in the crowded cities of India

Shri L. Achaw Singh: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1311)

Failure to eradicate leprosy
Shri L. Achaw Singh: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100."” (1312)

Lack of training and research in medi-
cal statistics

Shri L. Achaw Singh: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1313)
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Achievements of Tata Memorial Hospi-
tal and Cancer Centre, Bombay

8Shri Tangamani: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1317)

Achi of Chittaranjan Cmer
Research Centre, Calcutta

Shri Tangamanti: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1318)

Achievements of Cancer Research
Centre set up in Madras by Women’s
India Association

Shri Tangamani: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1819)

Need to take over the Cancer Research
Centre including hospital at Madras
Shri Tangamani: I beg to move:

“That the demand under the
head ‘Medica] and Public Health’
be reduced by Rs. 100.” (1320)

Need to render more assistance to the
hospital and Cancer Research Centre
at Madras
Shri Tangamani: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1321)

Need to a.uoccte more junds jor the

Inad: arr ts for tr

! mcntal diseases in India
Sari L. Achaw Bingh: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1314)

Bhore C i
regarding Remonal Centres for can-
cer research
Shri Tangamani: 1 beg to move:

-“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1316)

Anti

of medicine i
Shri Kodiyan: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (13%22)

Necd to form a Central Council for
Homoeopathy
Shri Kodiyan: I beg to move:

_ “That the demand under the
head ‘Medical and Public. Health’
e reduced by Rs. 100.” (1323)
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Failure in taking adequate steps ‘o
overcome the shortage of medical
personnel in rural areas

8hri Kodiyan: I beg to move:

“That the demand under the
head ‘Medical and Public Health’'
be reduced by Rs. 100.” (1324)

Need to start a clinic at the Filariasis
Training Centre, Ernakulam

Shri Kodiyan: I beg to move:

‘“That the demand under the
bead ‘Medical and Public Health’
be reduced by Rs. 100.” (1328)

-
Meed to allocate more funds for rural
water supply schemes

Shri Kediyan: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1326)

Need to give financial assistance to
Kerala Government for exrpanding
the Leprosy Hospital at Nooranad

Shri Kodiyan: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1327)

Scarcity of doctors and technical per-
sonnel in the Medical and Public
Health Department in Maripur

Shri L. Achaw Singh: I beg to move:

“That the demand under the
bead ‘Medical and Public Health’
be reduced by Rs. 100.” (1334)

Need to provide pipe water system at
‘Thonbal, Kakching, Moirang, Bishen-
pur and Mayang Imphal in the Mani-
pur Valley

Shré L. Achaw Singh: I beg to move:

“That the demand under the
head ‘Medical and Public Health’

‘be reduced by Rs. 100.” (1838)
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Implementation of village water supply
schemes in Manipur

Sari L. Achaw Singh: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1336)

Need for establishment of a Medical
College in Manipur

Shri L. Achaw Singh: I beg to move:

*“That the demand under the
head ‘Medica]l and Public Heal:h'
be reduced by Rs. 100.” (1337)

Proposal to shift the Civil Hospital,
Imphal to Lamphelpat

Sbri L. Achaw 8ingh: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1338)

Need for more facilities for mental
patients from Manipur

Shri L. Achaw Singh: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1339)

Failure of the water supply schemes in
the tribal villages of the hill areas
of Manipur

8hri L. Achaw Singh: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. l‘M." (1341)

Need for providing water p'pes for
important hill villages where there
is perennial water supply

Sbri L. Achaw Singh: I beg to move:

‘“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1342)

Need for raising the pay scale of medi-
) cal graduates in Manipur
Shri L. Achaw Singh: I beg to move:

“That the demand under the
besd Medical and Public Health’
be reduced by Rs. 100." (1343)
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Ineffectiveness of D.D.T. in eradicati

mosqu:toes in Manipur
Shri L. Achaw Singh: I beg to move:

“That the demand under the
head ‘Medical and Public Heal.h'
be reduced by Rs. 100.” (1344)

Admission of students from the Union
Territories of Tripura and Manipur
to Delhi Medical Colleges

Shrl L. Achaw Singh: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1345)

Need for opening a tal hospital at
Imphal

Shri L. Achaw Singh: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
ba reduced by Rs. 100.” (1346)

Non-implementation of Centrally spon-
sored schemes in Manipur

Shri L. Achaw Singh: I beg to move:

*“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1354)

Fa'lure to utilise funds provided for
vital statistics, V.D. Clinics, child
welfare and Maternity Centres and
Primary Health Centres in Manipur

8hri L. Achaw Singh: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
Ye reduced by Rs. 100.” (1333)

Failure to implement the anti-T.B.
scheme in Manipur

Shri L. Achaw Singh: I bug v move:

“That the demand under the
head 'Medical and Public Health’
be reduced by Rs. 100.” (1358)

Delay in the construction of new build-
ings for Civil Hospital, Imphal

8hri L. Achaw Singh: I beg io move:
“That the demand under the

head ‘Medical and Public Health’
be reduced by Rs. 100" (1357)
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g Implementation of schemes for Imphal
Water Works

Shri L. Achaw Singh: I beg 10 move:

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1358)

Lack of sanitary and hygienic condi-
tiong in Imphal Town.

Shri L. Achaw Singh: I beg to move:

“That the demand unaer the
head ‘Medical and Public Health’
be reduced by Rs, 100.” (1359)

Failure to appoint :pecialists jor an-
aesthetics, pathology, T. B, radio'ogy
and as House physician n Civil
Hospital, Imphal.

8hri L. Achaw Singh: 1 beg vo move:

“That the demand under tne
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1360)

Multiplicity of authorities in the Medi-
cal and Public Hea'th Departments
of the Union Termitories.

8hri L. Achaw Singh: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs, 100.” (1361)

Lack of coordination between the
Medical Departments of the Tern-
torial Council and the Union Tern-
tories Administrations,

Shri L. Achaw Singh: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1863)

Need for regulation of pay scales and
conditions of service of the Medical
Staff in Manipur under the Centval
Health Scheme.

Shri L. Achaw Singh: I beg to move:
“That the demand under the

head ‘Medical and Public Health’
be reduced by Rs. 100" (1363)
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Need for imp? t of i a
tion of hospitals in Union Terri-
tories of Delhi and Manipur.

Shri L. Achaw Singh: I beg to move*

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1365)

Need for grant of non-practising al-
lowance to the medical “taff of Gone
ermment hospita’s in Manipur.

Shri L. Achaw Singh: I beg to move.

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs, 100.” (1366)

Need for special all ¢ to qualified
doctors for serving in rural areas of
Manipur.

Shri L. Achaw Singh: I beg to move.

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1387)

Need for allocating more funds for ex-
panditure on Medical Services wm
. Delhi and Manipur.

Shri L. Achaw Singh: I beg to move:
“That the: demand under the

head ‘Medical and Public Health’
be reduced by Rs. 100.” (1368)

Demands CHAITRA 17, 1882 (SAKA)  for Grants 9¥42

Mr. Speaker: These cut motions are
now before the House. Shri Kodiyan
may continue his speech. The time
ullo'ted is flve hours. The time
already taken is fourteen minutes
So, we have 4 hours and 45 minu.es—
nearly five hours. We are starting at
12.20 and we shall conclude at 5.30.

Shri Vajpayee
is, the whole day.

Mr, Speaker: The whole day.

(Balrampur): Thnat

Shri Kodiyan (Quilon—Reserved-
Sch. Castes): Mr, Speaker, Sir, pre-
viously, 1 wag referring to the prob-
lem of rural health and the shortage
of medical personnel in the rural areas.
I suggested that facilities for medical
education should be further increased,
But this is rather a long-term pro-
gramme. The requirements of the
countryside and the village parts have
to be met urgently.

Therefore, I would suggest that
short-term medical courses may be in-
troduced. Objections can be raised
against this proposal on the ground
that these short-term medical courses
may lead to a lowering of the stand-
ard of medical education and the
wmedical profession in the country. But
as the requirements of the rural side
are of an urgent nature and as we
have to provide medical facilities to

Purcha-e of medicines and equip
for Civil Hospital, Imphal.

Shri L. Achaw Singh: I beg to move:

“That the demand under the
head ‘Medical and Public Health’
be reduced by Rs. 100.” (1369)

Need for appointment of a Town Plan-
ning Officer for Manipur.

Shri L. Achaw Singh: I beg to move:

“That the demand under the
head ‘Miscellaneous Departments
und Expenditure under the Minis-
try of Health’ be reduced by
Ra. 100" (1340)

the people there as expeditiously as
possible, we have to do this. Those
who undergo these short-term medical
courses, after serving for a specific
period in rural areas, may be given a
- to , gular course
of medical education and take their
degree.

Then, I would suggest that the ayur-
vedic physicians, unani physicians and
also the homoeopaths in the rural
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iShri Kodiyan]
Committee in their Forty-fourth Re-
port. The Estimates Committee says:

“The Committee are of the opi-
nion that the Ministry should
work ou: a scheme of giving ele-
mentary training for preventive
work to the practising hakims and
vaids etc, who are already work-
ing in rural areas and to make use
of all these hundreds and
thousands of workers scattered
throughout the country in a pro-
perly co-ordinated pattern of
health service. This scheme
should also envisage a proper
scheme of linking with centres of
more highly skilled medical care
g0 that serious cases can Dbe
brought up for better treatment.
“Thus all available skill and talent
would be able to function in a co-
ordinated pat‘ern for the relief of
human suffering and prevention of
disease and the present atmos-
phere of rivalry and competition
between different systems would
be replaced by healthy co-opera-
tion.”

f would urge upon the hon. Minister
to give thought to +his recommenda-
tion and try to implement this recom-
mendation as early as possible.

1 have to make another suggestion
-also. In our villages there are many
drugs which are easily available and
which are being used by village
people. I understand that an indi-
genous medical institution here has
already submitted a proposal to the
Government and the Planning Com-
mission for starting cultivation of me.
dicinal herbs in each village under
the panchayats or local bodies. I am
told that this particular institution
has discovered some 1668 drugs which
may be easily used for village people.
1 think that this is a good suggestion
worth trying.

Mr. Speaker: Which institution is
that?

APRIL 6, 1960
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Shri Kodiyan: It is a indixenmp
medical insti ution in Delhi. It is
known as Hamdard Dawakhana.

Then, Sir, I come to another impor-
tant point, and that is with regard to
rural water supply. It is a pity that
even after nine years of planning our
village people are not in a position to
get even fresh drinking water. In
the Second Five Year Plan Rs. 14.9
crores have been provided for rural
water supply schemes in the central
sector. I understand that only Rs. 4.98
crores have been spent up to
March, 1858. The Government says,
basing their estimates on the perfor-
mance of State Governments it can
be assumed that about Rs 2 crores
will be utilised by the State Govern-
ments in 1960-61, on the whole the
Centre will be able to give central
assistance to the State Governments to
the ex‘ent of Rs. § crores against the
provision of Rs. 14.5 crores,

Sir, this is a primary necessity of
human life, and it is also one of the
main factors for warding off many
of the diseases in the country. There-
fore, I would request the hon. Minis-
ter, the Government and the Plan-
ning Commission to give top priority
to the question of supplying fresh
water to rural areas.

Then 1 come to the question of con-
trol of T.B. The Government have
some programme for controlling T.B.
I do not know how far this control
programme has progressed and how
this scheme is working, because I ind
that in Delhi itself the incidence of
T.B. is on the increase. I am told
that in Delhi enough money has been
earmarked for starting new T.B.
clinfcs, but not even a brick has been
moved so far during the Second Five
Year Plan period. I am also told that
about 20,000 active patients are wait.
ing to be moved to these clinics.

On the question of research, I shall
take up the question of research in
cancer. The report says that there
was a provision for starting four
centres of research in cancer but dus
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to shortage of experts they have post-
poned the starting of these

centres. At the same time, I find
that Government have taken over the
Chittaranjan Institute of Cancer Re-
sédrch at Calcutta. I know they have
also taken over the Tata Research
Institute at Bombay also. There is
a cancer research institute at Madras
run by the Women's India Associa-
tion. I understand that it is an in-
stitution run on proper lines and it
has established a reputation in the
country. I would request the hon.
Minister to take over this institute
also and run it in a more proper and
efficient way.

Then, 1 have to speak something
about the All India Institute
Medical Sciences. I find that n
smry air-conditioning facilities have
not been provided even for research
purposes in virology and bacteriology.
Air-conditioning is very essential to
carry out this research successfuly.
When we find that crores of rupees

have been spent on palatial buildings
like Ashoka Hotel and Udyog Bhavan

‘where even a Deputy Secretary is pro-
vided with an airconditioned room,
we fail to understaind why air-condi-
tioning facilities have not been pro-
vided in the All India Institute of
Medical Sciences. Thig specific point
was raised last year also by my hon.
friend. Shri V. P. Nayar, and the
hon. Minister said that he would look
into the matter. But nothing has so
far been done in this respect.

Shri V. P. Nayar (Quilon): He i
still looking.

Shri Kodiyan: 1 also understand
that the hospital in this institute was
started on 1st January, 1959, but for
one reason or the other administrative
sanction for the main hospital building
has been delayed and the hospital is
now working in the improvised nurses’
quarters. An institution of thi» kind
must have a well-equipped hospital
ag it has to do research on dissases.
There can be no emcuse for adminis-
trative delays in such matters.

Then I come to the question of
fllaria control programme. My own
town, Ernakulam in Kerara, is also
included in this programme. I lknow
the position there better than others,
But I must fess that the nui
of mosquito has increased enormously
in that town after this particular pro-
gramme has started,

Shrl V. P. Nayar: Even in Delhi it
is so,

Shrl Kodiyan: In this connection, I
would request the hon, Minister to
start as early as possible a clinic at

thy fllarial training centre at Erna-
Jufam.

“Then I come to leprosy. In my con-
stituency there is a leprosy hospital at
Noornad where there are about a
thousand patients. It is one of the
biggest leprosy hospitals in India. But
the Stste Government finds it very
difficult to expand the hospital further
due to lack of financial resources. 1
regret to find that nothing has been
done by the Central Government to
help the State Government in deve-
loping this institute. I would request
the hon. Minister to give the necessary
financial assistance to the State Gov-
mmcnt 3o that this hospital may be

d into a r h cen‘re also.
I think the hon, Minister will take
necessary action in this connection.

Mr. Speaker: The hon. Member's
time is up.

8hri Kodtyan: Only one point more
and I will finish, and that is with
regard to the eradication of small-
pox. There was a proposal to set up
a control commission at the Centre
for the eradication of small-pox and
cholera. 1 think jt is a very good
proposal. This control commissior
should be set up not only at the
Centre; such commissions should work
in the States also, especially in Statex
where small-pox is prevailing on a
large scale. T hope that the hon
Minister will look into the points 1
have raised and take necessary action.

Mr. Speaker: Dr. Sushila Nayar
I shall call Shri Nardeo Snatak next.
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S8hri Radha Raman (Chandni
Chowk): 1 would also like to speak.

Mr. Speaker: 1 will call as many
hon. Members as possible. 1 have
called the doctor first.

Shri Joachim Alva (Kanara): I
would request you to call the patients
also!

Dr. Sushila Nayar (Jhansi): Mr.
Speaker, Sir, I hope you will give me
the extra minute that these hon.
Members have taken! I am grateful
to you for giving me an opportunity
to say a few words on this subject
which, I think, is of fundamental im-
portance. If I say it is of the greatest
importance, I would not be far
wrong and yet, it has received a very
step-motherly treatment all along at
the hands of our planners in this
country. -

During the second Five Year Plan—
1 leave the first Five Year Plan—we
were very dissatisfied because the
total plan provision for health was
about Rs. 275 crores out of a total
provision of something like Rs. 4,800
crores. It was about five per cent or
a little more, of the total plan pro-
vis‘on. However, we hoped and we
were led to hope that health mea-
sureg will receive better treatment in
the third Plan. What do we find? out
of a total plan provisica of Rs. 10,000
crores or so, health seems to be consi-
dered insignif h to "
@ total outlay of Rs. 300 crores only.
This comes to less than three
per cent; it is just about 2§ per cent
:h- the total plan outlay. Is this

4

We are told that there is need for
industrialisation but I want to ask: are
sick men going to work in factories?
Are they going to produce wealth for
this country? We are told that there
is urgent need for increasing food pro-
duction. I do not deny it, but are
sick men going to work in the field
and produce food? We are told that
there is very urgent need for educa-
tion. I entirely agree. But are sick
children going to benefit from the

APRIL 6, 1060
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educational facilities that are provid-
ed for them in the schools? It is a
sumple thing which is so obvious that
one i1s amazed to find how it can be
overlooked. I think the Health Min-
istry and the health administratoms
owe it to the country to work out the
financial loss due to absenteeism from
the fields, from the factories and from
the schools in terms of rupees, annas
and pies or naye paise, so that the
planners will be impressed by the
colossal economic loss that the coun-
try is suffering at the moment because
of the inadequate attention that is be-
ing paid to health matters.

One of the first things in life is
good water supply. If we can give
to this country a good water supply,
good sanitation, disposal of water,
drainage facilities, etc., I have not the
shadow of a doubt that more than
75 per cent of the diseases in this
country will disappear just as a result
of these simple measures. Yet, what
do we find now? A big, grand sum
of Rs. 17 croreg for water supply for
the whole of the rural areas in the
country has been provided! For this
vast country with 500,000 villages,
with States like Rajasthan and Madhys
pradesh and hilly areas and with
places where water supply is most
difficult, the total amount provided in
the plan for rural water supply is
Rs. 17 crores! How many villages are
going to be supplied with clean water
with this scanty amount, I would like
to know.

Water is not only the problem of
the villages but the problem of the
cities as well. I wish the administra-
tors in the Health Ministry would
sit down and calculate how many
cases of typhoid, how many cases of
diarrhoea, dysentery and various other
gastro-enteritis troubles due to in-
fected water supply occupy the hos-
pital beds all over this country. If
the economic outlay of beds occupied
by these simple cases which we can
get rid of by proper water supply and
proper sanitation is calculated, it will
be something colossal.
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W:o on thinking in terms of in-
creasing the hospital beds. [ agree
that there is urgent need for increas-
ing the number of beds. The number
of hospital beds available is most in-
adequate at the present moment. The
number of beds works out to less than
one per thousand of the population all
over the country and even this dis-
tribution is most uneven. I is not
evenly distributed. You may have a
little more in c'ties like Delhi,
Calcutta, Madras and Bombay, but if
you go into the rural areas and
smaller towns, the position is much
worse. There is need for increasing
the beds and increasing the hospitals.
But are we mak‘ng the wisest use of
facilities available né6w? Can we not

try our best to eliminate a certain

number of those diseases which can
be eliminated for which we have the
knowledge and no great research is
required? -

If we can eliminate them, many of
our beds will fall vacant. But to do
that. we have to 'spend money. We
have to spend money for water-supply
for sanitation and for drainage. In
some cases I am ‘told our planners
think there is no need for any money
for drainage purposes, with the result
that in a city like Nagpur, where there
was no filar‘a. increased water-sup-
ply without drainage has resulted in
stagnant pools resulting in breeding
of mosquitoes and the appearance of
@'ariasis in that area. We must un-
derstand that there are things that
must go together. If you give water,
you must g've drainage. You cannot
give one and deny the other; yet no-
body seems to realise that. We seem
to be gomg along a planned fashion,
but so far as the health facilitiey in
this country are concerned, the con-
cem of planning seems to be conspi-
cuous by its absence.

Dr. M. 8. Aney (Nagpur): Most un-
hea'thv.

Dr. So hi'a Nayar: Yes. Sir; it in
most unheal’hy, the way things are
proceedings. Therefore, it is most
necessary and most urgent that the
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Health Ministry and the health ad-
ministrators are able to impress upon
the Planning Commission that some
of these things have got to proceed
along a planned fashion and have got
to be taken in hand urgently and
money must be provided for them in
the overall and larger interests of the
country’s economy and well-being.

There is, as I said, this inadequate
provision for heaith. Out of that in-
adequate provision, are we able to
spend, what we spend, in a wise man-
ner? Are we able to get the best
out of the money that we have. I
believe not. A little while ago, an
hon. Member mentioned something
about small-pox. We were very
happy last year when the Hellth
Mini i
comm: ".ee for the eudi;ution of
cholera and small-pox. .The recom-
mendations of that commitiee are
nearly a year old by this time, Yet,
have they been implemented? First
of all, some of us doubted if there
was really any need, for a big com-
mittee or commission for small-pox,
because. after all, small-pox has been
eradicated practically .. from all over
the world. Everybody knows that a'l
that you need is proper vaccination.
Yet we felt happy; anyway, le' the
committee suggest to us how it can
be done. But what has haopened
after that? The committee said, ap-
point a comm'ssion for the eradi-
cation of small-pox and cholera, no!
for carrying on research, but for they
implementation of this programme.
The expenses involved were not colos-
sal. I think they were Rs. 6 crores
to Rs. 8 crores for the eradication of
small-pox. ’

But have we taken up this pro-
gramme in hand for small-pox conte
rol and eradication? No, we have
thought in terms of having some
pilot projects. First. we have s com-
mittee and spend a year or more: then
we have p'lot projects and lose more
time. For what? We are still go-
mg to find out how we can eradicate
small-pox. Next door 0 us, mn a
vast country like Chinas, with 1§ times
our popula‘ion and people who are
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more backward than we have ever
been, they have eradicated small-pox
completely; and. we are still think-
ing in terms of pilot projects. When
the report of the pilot project comes,
then we shall think of taking up a
comprehensive programme. I just do
not understand it. We ghould take up
the eradication programme now.

Similarly, an hon. friend talked
about leprosy. I know there are many
things that need elucidation in the
fleld of leprosy. At the same time,
there is enough knowledge gathered
so that with the use of sulphone
therapy, we can reduce the infectivity
of the cases and we can even reduce
the appearance of the disease amongst
contacts of leprosy cases. Have we
done an)thing to take this up or. a
mass scale? I know that leprosy wing
of the Gandhi Smarak Nidhi. of which
I happened to be the Secretary in
1950, took up a project and by the end
of 1951, we had given a fairly con-
clusive report that with the mass use
of sulphone therapy in selected vil-
lages, the appearance of new cases
can be controlled. It was contfolled.
Yet, 8 or 9 years have gone and the
Government of India has not thought
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three or four other centres in Delhi
itself, We have re-proved it. All
right; I am glad we have re-proved i
on a scientific line. I hope now at
least it will be taken up on a mass
scale and we will not again think i
terms of pilot projects for the contro}
of tuberculosis.

As the friend who spoke before me
mentioned, tuberculosis is on the in-
crease. Somebody was telling me the
other day that even for small-pox,
the incidence is higher than what i)
used to be in British days. When }
spoke to one of the high officials of
the Health Ministry as to why we
have not been able to do anything im
these matters, he said, it is adminis-
trative failure. Of course, I agree it
is administrative failure, There are
lacuna in scientific knowledge here
and there, but mainly it is administra-
tive failure. But who is going to over-
come the administrative fa‘lure in
this country ? Surely, we have to find
out wayg and means of doing it. Have
we taken up health education in anm
effective manner? Somebody said,
the politic:ans come and interfere
when we take up vaccination pro-
gramme or cholera inoculation pro=-

it fit to take up a comprehensive
programme along those lines.

Take the case of tuberculosis. In
Delhi, at the tuberculosis clinic run
by the National Tuberculosis Asso-
ciation of India, work has been done
for the last ten yuvars. In that work,
it has been proved quite effectively
that home treatment with certain
new drugs, chemo-therapy, can re-
duce the infectivity of the cases, can
cure a vast majority of these cases
and can solve the problem to a large
extent. But we did not take up a big
programme. We thought of having
another research project and that re-
search project after spending some
lakhs of rupees and after two or three
yeu: - whatever be the time—has
confirmed the results of the Tuber-
culosis Clinic in De hi, which had al-
ready been confirmed by the Delhj
State by trying the experiment in

Maybe the politicians are
the villains of the piece. But what
have you done to educate the politi-
cians ?

I have time and again pleaded on
the floor of this House: to make use
of the All India Radio. Why does
not the Health Ministry get together
with the All India Radio and hava
campaigns on health educaton. one
programme after another? 1 know
how in some of the other countries
that have got rid of some nf these
problems, they took up the campaien
of educating the public, taking the
yubuc opinion with them. Then they

d a progr on a parti-
cular day that they had decided upon
and went ahead with the programme,
0 that within a year or 3 years, they
were able to achieve resuits that they
could be proud of and give relief to
the people.
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Therefore, what I am pleading for
is the urgent need to take up some
of these programmes and to eliminate
some of these communicable diseases.
We do not need to go on having re-
search on these problems. I know the
hon, Minister is very very keen on re-
ducing infant mortality. It is a very
good and noble thing. But
do we want research for reduc-
ing infant mortality ? Don't we know
enough about causes of infant mor-
tality in this country and all over the
world? I ask you a simple thing Mr.
Speaker. Here in Delhi itself, there
is increase in death rate from diph-
theria. Diptheria is a thing which
can be controlled by simple immuni-
sation. Diphtheria Pertusses Tetanus
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ing the existence of the Health Min-
istry. But I believe the Health
Ministry has to achieve that position
80 that the States will respect its
advice, the States will look up to it
for advice. They must have a strong
scientific basis. Their directorate must
be strengthened. Their directorate
must be in a position to give such
advice that the States will be happy
to receive it, will look up to them
for advice.

Now what can the directorate do?
Does the Health Ministry give suffi—
cient emphasis, sufficient importance,
to the recommendations, to the sug-
gesuons that are given to it by the

fjentists ? No. I know what hap-

vaccination is an effective vaccinati

All that you have to do is to introduce
this vaccination in your health cen-
tres. Have we done it? We have not
even started it. How can we reduce
the death rate of children ? To re-
duce infant mortality, we have to do
something about providing better
facilitias for the care of pregnant
women, for del'very and for post-
natal care of the mother after de-

livery.

I know we have a number of mater.
aity and child welfare centres. But
are ‘hey enough? What percentage
of the population do they cover?
Very little. The indigenous dhai, the
vi'lage dhai conducts a vast majority
of the del‘veries in this country. We
have not even gone ahead to supply
them with the simple clesn method of
conducting these deliveries. This
again is not a research problem. not a
very complicated problem; it is a pro-
blem of effective adm‘nistration. I
em sure the Health Minister, when he
reolies. would say: “what can we do
when it is the responsibility of the
States? The States have got to do
it” We have heard that answer often
enough. If the Health Ministry can
do nothing and it is all in the hands
of the States. why do we nave a
Health Ministry? 1 believe there is
Beed for the Hea'th Ministry. I be-
lieve there it need to strengthen the
Health Ministry. I am not deecry-

pens in the administrative set up that
we have in this country. The highest
scientist in the directorate will put up
proposals, and those proposals will be
commented upon by some clerk at
the assistant’s level in the Ministry
and then the file will go up and ulti-
mately go to the Under Secretary,
Deputy Secretary, Secretarv and then
the Minister, all laymen who do not
understand any thing about the gub-
ject that is before them, and yet they
will have the authority and power to
chuck out anything that they do not
want, strike out anything that they do
not like. When I was Minister for
health in the Delhi State I had some
unpleasant experiences of this type. I
found such ignorant remarks were
passed by the Secretariat on the pro-
posals of the Directorate of Health
that it was just stunning.

1 will give you only one instance.
There was a diet schedule for pati~
ents in the hospital the normal full
die', the light diet, the extras for
tuberculosis patients and others. In
the list of “extras” were items l'ke
milk, ghee, fruit, butter, eggs and so
on. So, the wise man put his remark
“Yes provided you give one extra at
a time”. It is a fantastic thing. A
patient will need milk as well as
fruit. eges and so on. The doctor
::t;u:d decide it and not the Secre-

at.
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All that I am pleading for is that
the advice of experts should be treat-
ed w.th the respect that is due to it.
The administrators may, by all menm.
.express their opinion about ad
trative aspects of the proposals but
they shouid not try, after having
heard something from some friend of
theirs somewhere, to express opinions
on the scientists’ advice, as is hap-
pening at the present moment.

Then 1 want to draw your atten-
tion to the need for certain types of
legislation. For a long time we have
been hearing about a comprehensive
Public Health Act. They have said,
“We have prepared a draft; we have
sent it to the States”. I understand
that health.is a concurrent subject
and that i3 why we have the Health
Ministry at the Centre. Under the
circumstances, why does the the
Health Ministry not bring up
legislatio., @ comprehensive Public
Health Act? Why do they not make
vaccination compulsory? In this coun-
try there is so much of blindness due
to small pox? So many of our people
are blind today that it is creating a
big problem. We can prevent people
from becoming blind, that is one thing.
We should have a comprehensive
blindness prevention programme.
Secondly, for those who are already
blind, Government should have a
programme to give them eye-sight
with the modern scientific advances,
especially when corneal grafting is
being carried out in several places in
this country. Our doctors cannot get
the dead bodles to take the cornea for
grafting, because people object saying
that it is mutilation of the body. Why
cannot the Health Ministry bring
about a legislation so that we can
remove the cornea of the dead bodies
for grafting them for those who need
eyes. It is not such a difficult thing
that it could not be done. I am not
glving an  exhaus‘ive list of legisla-
tion required I am mentioning these
only as illustrative examples.

Then I must urge on the Heslth
‘Ministry that they think in terms of
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providing some kind of minimum ade-
quate health service for the people in
this country today and not fifty or
hundred years hence. The common
man in this country wants the right
to live a healthy life. What are they
going to do about it? How are they
going to proceed about it? Big pro-
mises like so many doctors per year,
80 many nurses per yenr or 8o many
hospital wards per year will not be a
solution to this problem for the com-
mon man in this country today. If
t.bey have to give adequate health ser-
vices to the people today, they wxll
have to think in terms .of’ moblhslng
all fully-trairied semi- -trained and half;
trained health personnel, Ayurvedic,
Unani, every type of person practis-
ing medicine in this country. It is a
big gigantic administrative effort that
they have got to make. In that big
administrative effort, I am quite cer-
tain, that, so far as co-operation s s
concerned, most of these men will co-
operate with them.

I remember that when Shri R. K
Patil was member, Planning Commist
sion (Food), one day he called for
the Director of ICMR and some ex-
perts from Ayurved, Unani and
Homoeopathy and told them “Gentle-
men, if we have to produce more food,
we must make the men who work in
the flelds healthy and you have to
give a scheme so that we can provide
health facilities for men working in
the flelds.” They were qui‘e diver-
gent in their outlook on the subject
of health but when they considered
it with a determined effort they came
to an agreement that in the field of
prevention at least, they could all co-
operate. The same was my experience
when Gandhiji sent for men from
every type of medical practice in this
country while formulating the medi-
cal plan for Kasturba Trust. When
he asked them to formulate some
scheme by which we can reach the
common man in the villages of India,
particularly the women and children
and do something for them, we agreed
on the field of prevention. I urge that
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some kind of scheme may be worked
out by the Health Ministry so
that we can mobilise and harness all
the personnel that is there and make
use of them.

The Health Ministry has a scheme
for training auxiliary health person-
ncl. The Candidates for auxillary
health personnel, taken from matri-
culates, or whatever their leve] of
edycation is, may be of some use. But
let us remember that hundreds of
thousands of men are practising.
Whether you like it or not, they are
practising. Instead of treating them
as outcastes or Pariahs, let us treat
them as our own limbs. They are
reaching places where the highly-
-qualified doctors are not able to reach.
Let them not have a fear that they
will lose their cases by cooperaung
with us. We are not there to take
away their practice from them. Let
us make them understand that we are
there to help them improve. their
standard, improve their work so that
better health facilities are provided
to the common man in this country.

This brings me to the subject of
Ayurvedic research. We have been
talking of Ayurvedic research for a
long long time. We have heard the
Health Minister saying that the
money provided for Ayurvedic re-
search does not get spent. I plead:
let there be a wing in the Indian
<Council of Medical Research dealing
with Ayurvedic research; bring in
that Wing some of the prominent
Ayurveds. Let them work together
and test some of the common reme-
dies. Then we can go into chemical
analysis, take up the analytical ap-
proach to the research problems con-
nected with those drugs. But let it
be done, so that the Ayurveda will
not be treated as a junior partner but
as an equal partner with the highly
scientific mindg in the Indian Council
of Medical Research. And let them
evolve plans of research, so that these
drugs, some of which are being ex-
Ploited by foreigners, because we do
not exploit them ourselves are
worked out by our people exploited
93 (Ai) L8S.—8.
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and let the credit go to our own peo-
ple for discovering some new things
in this field.

13 hrs.

Similarly, there is urgent need for
making better use of the training
facilities. We are increasing the
numbers of medical colleges.

Mr. Speaker: The hon.
time is up.

Member's

Dr. Sushila Nayar: [ will take only
two more minutes and finish.

We are increasing the number of
medical colleges. It is good. Let
there be more medical colleges. But
1 plead for improving the status and
the standard of the common hospitals,
the average hospitals and dispen-
saries in this country, for improving
the facilities in the exlsting medical
colleges in this country, before we
go alter expansion. Let us improve
and consolidate what we have, reach
it out to the people as far as we can,
and then think in terms of expansion.

In answer to a question, some as-
surances followed and a statement
came to me the other day. There were
about a hundred fellowships offered
by different Governments in different
parts of the world in different bran.
ches of medicine, all unutilised by our
Health Ministry. In some cases they
said that the information came late;
in most cases they said we could not
find suitable candidates. I am amaz-
ed. There are 50 many of our people
getting training in the fleld of medi-
cine. The Minisiry should have the
lists ready, so that the moment they
Ret an opportunity they can place
somebody for training and utilisc the
opportunities for training our young
men and women when they are gett-
ing these scholarship offers.

The utilisation of the trained per-
sonne! is an equally important aspect.
We must have a nationa] register for
#pecialists in different lines, in dif-
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ferent flelds. The Health Ministry
musy see to it that proper use is made
of the trained and specialised per-
sonnel. Today a man who is a spe-
cialist in eyes is put as an anaesthetist
in some outlying hospitals in the dis-
tricts. The Health Minister may say
that it is not his job but that of the
Health Ministry in the States. But I
plead that the Health Minister at the
Centre has to see to it that these
things are done properly. Central
direction and guidance is absolutely
necessary, and 1 believe it is possi-
ble to work it out. He must now
evolve some kind of a national health
scheme.

The C H S is one step in that direc-
tion, but there are lots of defects
in the C H S which must be removed.
Here in Delhi itself the doctors in the
C H S dispensaries in some of the
outlying places like Lajpat Nagar,
Tihar, etc. do not have telephones in
their houses. When somebody wants
a doctor in the middle of the night,
the C H S dispensary chowkidar says
“l cannot go to tell the doctor be-
cause I am looking after the dispen-
sary, and I cannot leave it unprotect-
ed”. So the man or woman has to
walk two or three miles to go to the
doctor. There are urgent conditions
when it is necessary to get at the
doctor ag early as possible, and this
cannot be done unless there are tele-
phones at the doctors residences.

1 do not want to take more time, al-
though there are a number of other
points that I wanted to make. I only
want to say that the Health Ministry
must give their urgent attention to
better implementation of the drug con-
trol programme on the one side and
the drug production programme on
the other. Drug production may be
with the Ministry of Commerce and
Industry. But Drugs are an integral
part of medical relief, medical care in
the country, and the Health Minis-
try must pursue it and see to it that
we produce good drugs and that we
have proper control on drugs, so that
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our people can get good drugs and
not adukerated drugs,

it TRw Ovaw (werg- <
wqafaa wfaat) : woaw g, fow
aTg ¥ AR Amafeat ¥ fodt a@mw A
sravgwar § W gEd T 97 fawr
Y araTrEaT §, I aq ¥ W frarer
Ber & Wi & o @ W IR A W
e A W ag WA Y
T ¥ 23, UY A & aw o gAr
w A ¥ O o) Ol qg & Y SR
R} Y | 7w T 7y o T e qd
I AT 2 § W WX 300 0T & AT
agi § fawa ot m, & o fafesr
qafa W wuA 99 A@ I@ w7 A A
oy 3% T N FER AR A X q¥ 7T
/T, N IX FY W R T ar
R F A Y, Fe ek 1 ag dn g
fis devifas safs & o fadwad &,
9T §TT § A9 T A Wi e
fafaea agfar §, 3 F of rohy fasieen
&1 30 & fod agelt o gEd o ffy
gy &Y, w1 ¥ &y v R Qoo
AT To gy gw xffy Frear ¥
fafemr & 3T @ ™, T wER
gAY, Mfrdfes it dwadtd,
qu qgfedt & fadt, = ax ¥ fafosar
qafdt & fad 30 AW, ¥ TAR To
o T | R g affa Qe ¥
w=x< A uy Fw @ fr fafeer &
W § %0 FOT Fo TWT AT W,
qery et fafiren qafaat o ¢ WAy
¥ AT ¥ WTET YT A T T
v el gw affq goEr R ATy
a1 W § o sy wvwd & o qan
AMET @& g Fame
AT FATH T ITELT AT WFATE b
N W § WO gt gw adiy
QYT ¥ wre & FAC ot vew i
TYET ¥R FUT To § | W7 § AT §T
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uTed g fis 9| ¥ ®AT To A
fad 33 W@ §o wrpEfew, AT
ffririfes st A aify 2
fafeear sonfedt & fod war § W
¥ 0T 9= ATW To ¥aw Aenifaw
& fad o § | @ Ay A 3y fa
& ¥ e § e @ 2w & v
uw erifaw fafesT ol # 2w w7
IYT HY KT qwd § | T A A
aaR ¥ T wrfh &

7g 3w & fr o gaTk A F W
& U TE 97 IW AN T WGAEE
agfa #r w1 Iwfa gf o | o aww
fazshy fafwear qafr gamt ¥ & aff
ot ff, 3 a9g wa ¥ dwE W g
T 9 W W@ F AL wIHET W
ST WX e T | TR AW & wRT Y
T, ey W A & W A arER
TEAT guT 9T | Wy ofewar s oWk
eferay #7 i qff W , et I
Wk A7, 1gi 77 ft grh wrrEe Wi
garh fafeer ogfedl # fF agd
g o 1 3w wr e 7 § e T
gt ax oNifew fefemr agfr &
T TR AT W I W E
oY X @y § fin 2w A oget Wi gEd
fw wffy Forre) ¥, w0 fed
9w g dyorar aX 9 Y & I9 X A,
Aret o w9 wdt dwe prferee
v a< frd g, e fed ofr o
o § 1 wht g @ G agfr @
Y & grar gt i AT Wi sl
g oww fod ar X TR A X
ifew & wAAwm o fad ¥
fad w0t i weai o W< fed o
R ¥ 3@ & TR WA T E oA
LA R R R SRR S8 )
IR DR R R,

agee mhY QX 7 Uy W

¥ Uy g § "X &S

Wiy 2age & o fF A g §, wig s
7o qAW Hifod, Wik IW TGw T
#ifag o Wi I¥ qw ¥ W TN
w#ifad, oo 39 & e § devdfas
T fet ot e
qEE QR E T k¥ agt
¥ T AT o ¥y W v @ F
AT Iq W gy A § Ao gy v
# wawe g ff ot sc g v @
¥ frde § e e e agfe o o
o oww ey § wg g ¥ % fam
WAIHR L | ww AT ¥

‘T W TR AR et
e 1"

RN twsrgrarrofrad, FwAAH
a1 g oy e afemt N Y oy IW &
fat femc ¥ 1@ N 2w &
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Ty & fafemy agfy o gt agi @
et afet §r Iarh @ et & 1w
waw awx ¥ e gk 2w % 9 agn
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wy AT s wrgafen W g
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e awh § | TR g ag § e
fore fFafemr agfa & a2 & @@ v
TR raR e gy,
3 & fad gurt #=2rg qTeTCE Aol off
T3 & waveg S N R AR afewera
® qg TAwX § Jofr Iwaehr A g,
I & fawrr # Qeifaw qafr o
wefafr & 1 aw Xy § fw aqifee
oiefuni & s o foed amd £ A
37 T awrdfaw &1 s A fegy an
¢, 9 w1 AwseeTw gA wT fam
e & o w1 of e ag gen & fe
o s gz & ford o gt stafoat
£ & iifire 5 woh et § v et 0
% A £ Al @ e & I w7 IwwW A
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T qRT | TWA ¥ wraT § e q¥ A
T & IO # ey A Nfawi , Hfear
¥ g ey Mgt A 1 AT Wl
¥ gfeai & g7 & 7wA § | S -
Gy ¥ gITi Wi T § A AT AT
sATE & a7 wefwar faeee &,
IR F O AR Ay Iy §, Tw A
Az A g | e F g F g
T § fe aeard ¥ T g w e
e Y farardf =gt Wi wreon ¥ dw
& X ¥, ar feedy afaw ¥ frerer o
I &, a1 feeft wrerame ¥ awy fad
I, & FY A G A WY AT
drer A ¥, g v ot svafumt wwpeh
1 ¥ wliw #y §, Wi gy A et
9T AR A qTEA A8 W Ay §
t wAf femrefar faereft § 37 w1 & #g,
qz qZ T ¥, TE AT ¥, Fwwa
A A £ 1 §E &1 ofone I W
# wrar  fr Qiwew e & arg o
Trfr wreg T ar g wer § v &
TS # AT ATAT § | I IHF G AT
%z § fv e w oy W9 q w4
far &t wgx & fir g ¥ wiforer a1 Y,
a¥ Wwr e o §, 9T
foar oma o & A%y Wtk o o fod
HqIW &F T | ¢ I § 91 WA A §y
w1 § e gt X # Awely smw<i Y
AT 4 | W ¥ ug ot dar ¥ e o
T agi free sTamr Aw AT § )
Tl wh Jfemt A for agrdt e §
&=1 gvft §, 3 & A WX W, afew
A o oy Y oret § fos aromdl H g A
wft firrraz g1 owefy & ) Ty 2w §
AT A1 wigd e wwfuat § 4% ¥
t w0 E, T o A amEE g
afaet &, e §, YT g, At g,
AT & ST e afad o gk
™ fad @ & faome age s §
AT HATT T | A FOAT & dy grar
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t 1 e @ woik ¥ faear w3
dar gre & IW W FW ¥ w7 AT ¥
et mgr ¥ o dfag | @t ag &
7 2y § i wp & amew F ot g
&1 AT wRpQ qw g gt §
9 ¥ ¥z ¥ werlr w1 A% fawear §,
o et €t Freet & for ¥ werd
Ty 3 1 wrEel Sl aE Sl et
2, 99 %7 T Qoo Fo AT, LYo To
a‘muﬁq»»uaﬁmmg}man
T AT § WG WY A R WTo AT,
¥ WTo AT, § WTo T WX X §o AT
R fAmasr ) wHamary?
waq § IR RO maT Qg fow &
& et sRQ w1 W FRA A
oY oy ¥ o TR F WA A A
IG ¥ ST AT § | WAt & 7 g oy WY
o) a7E TARY & WY IT T S AT
I wfsa grar ¢ | & o § fiv ag A
forormaz €Y § | ot a<E & WTw e Y
¥ ofifod, ot wqwwelt ¥ a3, 9
T gow wafe & fe Wik @
aw Wit & o, oo T A o g e
tfefrmme gt} i ar v W
ST TR AT KT AT AT AT
¥ o Ay & FwEreA f wd IeEnit
w1 w9 7 e g fE awey
TETe w7 Y AT # e g
¥ wAm ¥ A ag war § fE w A
s N ¥ I s frar AT gy
qw Aeeht fF A 1 AN 1 Afe
wx o adfes wqEeE gom Bt
foaw st ¥ a1 9w 9T wedfaw v
HEA AW KT, IH T 5T T HT I
w1 deifes wafy &g fear s §
T WIgaE & &4T #Y 39 & W@ § qF
feqr o @ 1 97 & wg frar war §
for oy At w1 wfwe T & fe w
W ¥ INw FT ®R | W fa
AT TH AW ¥ gy § fe ot o
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fafirear aafa § 37 w1 g et st
wifad, g I3 ¥ o wrw o R
g Tdfas ¥ Wi fw Y & Afer gm0
#wd & v o W & €1 TV § Ow N
forar o awwy § WX o IEE W
et 75w § 1 g o fafemn
worret 3w i fad gq aew & ww
o\ ag gatm % faam § fin = et
| 39 A ol gu A w1 e
st g o s wfes e s ol
t oA ® W 3w oW weEeT an
wifaw gy § 39 & fog 9% o
ol § o Wk g ot & AR
7T ¥ /T A9 AR & At A
ay & I F R ag v & fe o
g sorelt ® @Y e sremg
T oo " ff A gl Wi,
gy stz Ereivitfes o o 2ot fafirer
qafaat § 3 & sfa §t e = @
g g ot fir o i W foh
T ¥ g & 1 afx v Qe W @
T Wy faer & fe v ff ofoam @
T o ff & ¥ T wT ITETT Ho
o ¥ & ¥ =g 7 qfg gvir

W @t g & ag frier wom
fs wrqifes fafirer cafy & aoew
¥ ¥afl woer @ ot vl wermTe
& vray § oy S W § | gt WE-
few v gt Fafieeael &1 ag wg
t e % oot gyl w1 fiee o
faare won Wik § oY vw W
¥ g1 & Wi owely § oo EmwR
e aa & & wiv amwr v Afew £
& A werT £ —

¥ g dfem Gw w1 g
frwior fawar a1

3. wigifer aft gAeh &
faferrs otfe srefir faferar
et & ek € 37w e
faear fieeft e & iy Fafear
At ¥ feqr o mfe bt o
argar Ao & o o |k

T oy vk fr o oeNdy IR
““oﬂoﬁn@-w“ﬂm
o gofu & ¥ arge wm § A gTETC
I ET WNT Teo WYT IWe H rETE
woft § o wW TW Y AT Awwm
amar & &Y teo W WA wT o
§ dfer w ¥ farfm &0 & ¥
te W ¥ ww g § ot niw & G
fear am @t wd & AW 9r 7w
wft fear am & 1 W A weRIl ¥
o i vt ot § cw wy @
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Dr.  Melkote (Raichur):  Mr.
Speaker, Sir, the problem facing the
Health Ministry is a colossal one. The
modern advances in medicine have
taken rapid strides towards reducing
mortality. And 1 agree it is & valu-
able knowledge. What is being done
by this Ministry towards the ameliora-
tion of the diseases in the country is
rather very poor. Poverty is the ex-
cuse. It is said that so far as this is
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that is possible. That is a very good
idea. But looked at from that point
of view it should unequivocally be
said that the attempt made is far too
meagre. Why is this so? The reason
is this that in India we have certain
conceptions and try to mix both the
new and the old. Sciences are insepa-
rable and they have no frontiers, geo-
graphical or political. It is a science
and so far as science is concerned, it
has to be studied with devotion and
every attention has to be paid towards
what is learnt. If we look at this pro-
blem from this point of view and
considering it from the other point ef
view that today the advance in
Science is so quick that nearly 85 to
88 per cent—even 99 per cent—at the
diseases are amenable to treatmemt,
if only the sick are properly attend-
ed to. If, therefore, at the present
stage of scientific development in
medicine we still see innumerable
diseases rampant in our country and
people dying of them, the causes are
obvious. They have neither the neces-
nor the adeq b

of people technically trained im a
proper manner to attend to them.

13.24 hrs.
{MRr. DrruTY-SPEAKER in the Chair].

This is the crux of the problem. It
those two aspects have got $o be
tackled, they have got to be tackled
in a very biggish mamer. It is said
many of the diseases and
deaths are due to communicable
diseases and one of the most
important causes for this trans-
mission is water. Without giving
adequate and potable water to our
population—and more than 80 per
cent. of the population lives in the
rural sector— how can we remove this
big aspect of communicable diseases
occurring through drinking polluted
water, The Agriculture Depart-
ment is trying to give more
‘water for plants but the
Health Department has still not been
able to find adequate resources to
give the man the necessary quantum of
good water. It this is so. either the
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Ministry has not been pressing hard
on the Planning Department or the
planners are lacking in foresight. But
it is upto us in this Parliament to voice
forth in the strong ibl
that as soon as possxble soon as
poss:ble xs a very tall order, but as
diately as possible, maybe even

tomorrow and this is very important—
we should tackle this problem of
providing good and potable drinking
water to the rural parts of the coun-
tay.

Mr. Deputy-Speaker: When two as’s
are there, ‘immediately’ or ‘soon’
would not make any difference.

Dr. Melkote: I just wanted to say
that it should be done immediately.

The Minister of Health (Shrl Kar-
markar): When the money is in-
adequate, everything is difficult.

Dr. Melkote: With regard to the
diseases, like, small pox and other
things, I had an occasion to attend
the Regional World Health Confer-
ence which was held at Kandy re-
cently in Ceylon and we had to hang
our head in shame that of all the
countries in the world India is the
one country where it has not been
sufficiently controlled yet. The re-
medy is available but it has not been
made use of adequately and the treat-
ment does not reach the rural sector.
This is one of the scourges in our
country. It is a communicable disease
which can spread easily and create
ravages. Where there is a scourge to
the international community of
nations and if that has to be tackled
effectively sufficient number of medi-
cal men and medical paraphsemalia
which can take this treatment to the
rural sector is again very important.

Since this again is a very big ques-
tion which has to be tackled ade-
qQuately. These two aspects bring the
question with regard to mortality.
The death rate in India is still very
high. If we begin to account for one
Of these deaths as to why it has oc-
curred, whether the remedies are not
avajlable, we find that most of these
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diseases if tackled properly are amen-
able to treatment. Therefore, it is
either due to the negligence on the
part of the Government or the public
at large for not making adequate
provision for treating such cases. If
there was & commission appointed and
they were asked to give a verdict in
all cases of mortality they would
under the present circumstances say
that either the sick who have died
are not being properly attended, or
if they were attended by a physician
that physician ought to be condemned
for giving insufficient treatment and
in certain countries they would have
said, “Shoot him down.” But if it is
Government it is again a question as
to what the Government ought to do.
Ninety-eight to ninety-nine per cent
of the diseases are amenable to treat-
ment and deaths should not ordinari-
ly take place except due to old age.
But deaths are occurring in galore.
There has been a sufficient develop-
ment of science in the modern world
and today after 13 years of Indepen-
dence we are still finding that these
causes which are remediable are not
being attended to adequately. This ade-
quate attention or inadequate atten-
tion is a very big question. It iz all
right for the modern allopath—and I
am one of those people who have
been trained under that system—to
say that there should be adequate
standard of training, none but a per.
son with adequate training should be
sent to the rural sector, that the train-
ing takes five years and the cost of
training iz very great. But how long
are the rura] sector going to wait to
get such kind of treatment? This is a
very big question. If we were placed
under those circumstances, we would
say., anything is better than nothing.

Under these circumstances, the
question of indigenous system comes to
the forefront. So far as the indigen-
ous system of medicine ijtself iz con-
cerned, I have not the necessary com-
petence to say one thing or the other.
I am not trained in that system and
unless one is trained, one has no
basis to make any remark. But there
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parapsychological eflects, and the
Ayurvedic system is said to be built
on thatt A person like Mahatma
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of our schools and colleges have some
kind of training, but they are being
deprived of using the modern drugs.
1 can well understand that some kind

Gandhi said that he felt the pr
of God. Aurobindo Ghosh has said,
in his letters to his wife, that he has
been directed by a superhuman being.
Ramana Maharishj said that he had
realised God. Mahatma Gandhi was
an educated person. Aurobindo Ghosh
had a degree in natural science. When
such persons say something of this
kind, it is not for us to say it is not
there, it has to be examined. It
is not e¢nough merely to question
whether it is a fact or not, it is neces-
sary for modern scientists to investi-
gate and find out whether that basis
is correct or not.

At any rate, if a modecrn medizal
man is sent to a village and asked to
use his stethoscope, he would not be
able to do much, but the Ayurvedic
man is able to do something. At least
his treatment has a psychological
effect. At least, why do you not adopt
that? I am not speaking of the qua-
lity, but I am speaking from a pra-
gmatic approach to the whole ques-
tion. Therefore, if today Ayurvedic
and other systems are still in vogue
and people have recourse to them, it
is due to the compulsion of facts. We
have to find out whether training is
adequate or not and try to improve
their system because there are lakhs
of people who are spread out in the
rural sector belonging to this system
who are trying to do something good
to the rural population.

. There has been a change of shift in
that Suddha Ayurveda should be
taught. I have absolutely no quarrel
with regard to that, but with regard
to the Drug Act in that connection I
have to say something. Even today
medicine chests are distributed to the
village sector. The head of the pan-
chayat, or patel or patwari distri-
butes these medicines. He has no
medical knoweldge. Many of the
Ayurvedic men who are turned out

of training has got to be given to them
before they can be asked to use mo-
dern drugs, but are they unot
better than those village quacks who
have had absolutely no kind of
training, who use modern drugs and
over whom therc it no rontrol?

This has to be looked into because
most of the Ayurvedic people who get
into the colleges have been doing so
because admission to the allopathic
medical colleges has become very
difficult. It may be a backdoor method
of trying to utilise modern drugs by
calling themselves Ayurvedic physi-
cians. Whatever that be, some kind
of training is being given, and ‘some
kind of help is being rendered by
them to the village sector. Instead of
improving upon that, we should not
take a retrograde step and try to stop
this kind of use. By such use a cer-
tain amount of harm may be donc,
but by not using modern life-saving
drugs, possibly many more deaths
may occur in the rural sector than
otherwise.

This is a very important problem.
That is why 1 appeal that the Ayur-
vedic physicians should be helped not
merely with crores, but thousands of
crores, as much as they want. Let
them show the merit of their system.
It should not be that you give them
driblets and find out what they can
do. Give them adequate amounts of
money. Let the modern Allopath also
work with them and understand their
system as they do in China. In China
the modern Allopath works with the
others and tries to find out remedies
which are useful. We have to take
the time factor into account. We have
got to render service to the rural sec-
tor as quickly as possible and to the
maximum extent possible. So, we
have to integrate the old with ‘he
new. Whatever is good in ‘the old
system has to be absorbed and the
old system should be modernised so
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that the Ayurvedic physician knows
what is being done in the world to-
day. This is the type of development
that is necessary. By cuiting away
the Ayurvedic physicians from the
field and making them useless, the
country will not benefit, particularly
the rural sector. This is a very big
question which has to be attended to
sufficiently early.

The number of students being
admitted in the colleges is also a very
big question. As it is, there is not a
sufficient number of colleges. Many
of the colleges that are now training
upto MBBS are the old colleges where
LMPs and LCPs were being trained.
They have been upgraded. New col-
leges as such have not been very
many, but the need of the country is
very great, the need for medical men
to render service to the rural popula-
tion is extremely urgent. Therefore,
more colleges and a little lowering of
Btandards is y and possibl
For a hundred years or more we had
such a lower standard of doctors. If
we have got to render service to the

man adequately, for a period
this may become necessary. It was
said about eight or ten years ago
that there should be one system of
medical education in the country. I
can appreciate that. It is a stand
which is worthwhile being imple-
mented, but looking to the large
population and the large questions
that have to be tackled, it is neces-
.sary to find out whether a little lower-
ing of the standards for a temporary
period will not do us good. Not
merely in the cities, but in the dis-
tricts also you have got to have spe-
cialists, and they need not be exactly
MDs or MRCPs. The post graduate
degree course may be lowered a little
and we may have a higher
course. Instead of Dbeing teachers,
these people with a diploma may be
taken to the district level where they
can render specialised service.

'ﬁntuﬁnbﬁnpmwthe ques-
tion of the rural population. More
and more hospitals, more and more
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colleges are coming up in the urban:
sector. The rural population is com-
ing to the cities. Medical help is
available only in the cities, not in the
distriet or rural sector. I do not see
why some of these big hospitals hav-
ing even a thousand beds should not
be located in the rural sector. We
have been saying that some of the
ancillary industries or even big indus-
tries should be started in the rural
sector. Why not some of these big
hospitals, so that the city people wiil
flow into the rural sector, instead of
the rural people flowing into the city:
sector? This is very important step
which may help the rural sector much
more than what is being done today.

I have another point, but I will pass
it on to the Ministry for considera-
tion later as my time is up.

Dr. Atchamamba (Vijayawada):
Next to food, health is the most im-
portant subject for any country and
for any Government to deal with.
That is why public health is consi-
dered a very important subject.

Dr. Sushila Nayar has already re-
ferred to the question of drainage.
Places like Guntur are now having
water supply. Formerly, the Whole
place used to be dry, very little of
even drinking water was available,
and so there was no problem of drain-
age. Once there s water supply,
people naturally use plenty of it, and
that without drainage pools
are formed everywhere, and they be-
come the breeding places of mosqui-
toes. Malaria, fllaria and all these
diseases come along with ijt.

Today Vijayawada is ridden with
mosquitoes, malaria and filaris. Fila-
ria was not there ten years ago, but
now it is rampant. Of course, it has
travelled from Vishakapatnam through
the trains. If we calculate in terms
of money the man-hours lost through
the incidence of malaria, expenditure
on medicines and doctors, decrease in
expectation of life due to ansemia etc.,
in a place like Vijayawada for one
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year, it would come to twice the
amount that we have to spend on
drainage for that end. But we do not
see this.

As a doctor, [ have always said
that in Vijayawada malaria has been
my enemy, because every expectant
mother and every woman after deli-
very is surely attacked by malaria.
When she is pregnant, it is a very
dangerous thing, because high fever
leads to all sorts of complications in
a pregnant mother both the child and
mother are in danger. Water supply
is the first thing that we have to look
to. Even in the community develop-
ment projects, 1 would say that water
supply should be given priority over
other things; they are thinking of
constucting roads, and constructing
hospitals and so on, but but I would
say that they should look to water
supply first than to anything else, be-
cause in each village, there are many
surrounding hamlets, where there is
practically no water at all. So, it is
very essential that water supply must
be attended to first. Of course, in
the big towns, along with water sup-
ply, we have also to think of its twin
system, namely drainage. Otherwise,
though in one way we shall be help-
ing the people by providing them
with water supply which is very
essential, yet in another way we shail
be introducing new ways and means
for the spread of infectious diseases.

This leads me on to infectious disea-
ses. It is now nearly thirteen years
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drinking, for, otherwise, there was
the danger of cholera. Thus, in Delhi,
right in the capital of this country.
That does not speak well of our pub-
lic health ption at all. Di

like typhoid, small-pox, diarrhoeas,
dysenteries etc. are all very common.
In fact as a doctor, I would say this;
whenever any lady comes and com-
plains of some pain in any part of
the body, first, I examine the faeces
for dysentery, for, it is rampant every-
where. All these infectious diseases
which I have mentioned are mainly
water-borne diseases. Therefore, 1
think we have to reconsider what we
are doing and planning, and review
the whole thing very seriously. If
we do not get rid of the infectious
diseases at least within the next five
years, T think we would have dome
practically nothing with regard to
public health.

With regard to hospitals, I have to
make one suggestion. The States
are supposed to be independent in
this matter of health and free from the
control of the Centre in regard to
their administration. At the Centre,
the doct in Gover t service
cannot have private practice, and
they get some compensation in lieu of
it. That is very good. What I would
say is that this must be followed
even in the States. In the States, at
present, private practice is allowed
for the doctors, in Government service.
The result is that the Government
hospital—I am a doctor, and they are
also doctors—are like the private

since we attained Independ but
infectious diseases are still as ranT-
pant as they were at the very begin-
ning. Of course, we have spent a lot
of money and energy, and I know
that the Health Ministry at the Cen-
tre and those in the States are very
keen that these should be eradicated.
But there seems to be something
wrong somewhere because we still
see that almost every town is faced
with some infectious disease or the
other. Only the other day I heard in
Delhi that we must boil water before

ing h of the doctors employed
in the Government hospitals. Every
patient thinks that he may not be looked
after properly, and goes to the doc-
tors’ house and has special private
consultation and then gets admitted
into the hospital. For all practical
purposes, the amount of money and
energy which the patient spends is
much more than what he would have
spent if he went to a private doctor.
That means only rich people can
afford even the so-called tree Gov-
emment hospitals; only rich people
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.can &o there and get the proper
treatment. If this sort of thing is to
.be avoided, then we must strictly lay
it down that doctors in Government
service should not have private prac-
tice.

In fact, all the doctors that come
wout of the colleges are today more
inclined to go into private practice
than join for Government service,
because private practice is promising
and they can get plenty of practice.
Even in those places where there are
huge Government hospitals, the pri-
vate practitioners are thriving much
more than in’ other places. This is
because people are unwilling to go to
a Government hospital because they
feel that only the very rich people
can get any treatment there; even if
they have to get into debt, have to sell
some of their jewels and forgo some
-of their comforts, they prefer to go to
& private doctor for getting proper
treatment or care. Really, if the Gov-
ernment hospitals function properly,
and the patients who go there are
given proper care and are satisfied,
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and come to some conclusion whereby
the States also should pursue the same
policy which is being followed at the
Centre, namely that the doctors em-
ployed by Government should not be
allowed to have private practice at
all. Of course, you may have to pay
more to the doctors. I do not mind
how much more you pay, but if the
common man who cannot afford
either the medicines or the bills of
the private doctors should go to a
hospital, he must get proper treat-
ment there. Unless we ensure that,
we shall be simply wasting the
money, and would not be doing our
bit at all for the common man who
is really paying, and the millions of
the people who are paying.

I now come to the question of doc-
tors serving in the rural areas. Every
doctor would be willing to go to a
city or a town, but nobody would be
willing to go to the villages, and be
in charge ot the hospitals in the rural
areas. When we ask them the reason,
they advance the cause of their chil.
dren’s education. That is a most im-
portant thing, and for that, facilities
are available only in towns and not

this sort of thing will not happ

"In our country nearly 80 per cent of
the people cannot afford the high cost
of the medical treatment; they can
afford neither the medicines nor the
payment to the doctors. I know this
personally. Often when I have told
patients that they cannot afford the
treatment, and that I would give a
letter of recommendation and send
them to the general hospital, they
say, “No, that does not matter, please
treat us here itself, we are prepared
to pay whatever is necessary, we do
not want to go to the general hospital,
because there nobody would care for
us.” This sort of thing must be
avoided. We are spending much
money, and we want this money to be
spent properly for the people who
are really paying every pie of it
The Centre must find out some means
of remedying this sort of situation.
The Centre is giving grants to many
of these hospitals. They must sit
down with the State Governments

in the villages. I feel that the doc-
tors must be paid a little more, and
some more facilities also must be
privided for them.

In most of the villages, there is not
even a proper house for the doctor.
He should be given a decent house,
and his children’s education also must
be looked to. Their children may be
kept in the hostels, or a little more
may be paid to them for their child-
ren’s education and so on.

Similarly, there should also be a
periodical rotation of the doctors serv-
ing in the rural aress and in the
towns. It must be made as a routine
that every doctor who has had experi-
ence in Government service for tfen
years must spend at least two or three
years in the rural areas. I am very
sorry to say that some people who
are favoured are not sent at all to the
villages, while others who come out
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fresh from the colleges are sent to
the villages, and they find it very difi-
cult to manage, because their experi-
ence is very little; and when they
go there for the first time, and they
have to attend to emergency cases,
they do not know what to do.

Especially, the women doctors who
are sent to the villages have com-
plained to me that they are alone in
the villagegs and that they cannot also
get any help from any experts or any
experienced doctors. I think some
sort of help or protection is very
necessary for them in the villages.
All these things have to be looked
into, if we want that our doctors
should serve in the rural areas. And
it is very essential that they should
serve in the rural areas, because
there are hundreds of villages where
within a radius of twenty or thirty
or even fifty miles, you do not get
any doctors at all.

I now come to medicines. Medici-
nes are really very costly. When
they used to come from foreign coun-
tries, there was the duty on them,
and therefore, the cost of the medici-
nes went up. But, now, many of the
foreign ies are ing down
to India and establishing their com-
panies saying that they would produce
all those medicines in this very coun-
try. Some of the Indian capitalists
are hand in glove with them, and they
are starting this business. If, as they
have said, they are able to produce
all these medicines here itself within
five years it would be a very good
thing. There are about three or four
stages in which a medicine has to be
produced. And what is done is this.
A certain amount of foreign exchange
is given for the purpose of getting

hinery and blishing those fac-
tories for producing medicines here.
What the foreign companies are doing
is that two or three stages, which are
the most important and costly stages,
are completed in their own countries,
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and the last stage—one or two—which
means putting the medicine in ampou-
les is done here. It was promised by
them that in five years all the stages
would be done here. But I am reli-
ably informed that there are many
companies—if 1 am wrong, I will be
happy—which even today are in the
same position as they were at the
very beginning when they started.
That means for another 10 or 15 years,
we will have to go on paying very
heavily for the finished product which
will be more costly, because the most
important stages are gone through
abroad and only the final stage is dore
here. It is just like parts of cars’
being brought here and assembled.
Assembly is not so costly or im-
portant; it is the production of the
parts that is important. We have
the same trouble with these medici-
nes also. Government should look
into this matter and see what is done.
As for the capitalist partners, of course
you cannot expect them to do any-
thing in this regard; they are not
medical men or scientists to go into
these matters. If they get their pro-
fits, that is enough for them. So we
in the Government have to look into
these things very carefully and see
what should be done.

With regard to children’s hospitals,
we have to have more such hospitals,
because the care of the children is
the most important thing basically
for the country. I find, as Dr. Sushila
Nayar also said, diptheria, which was
never before so rampant here, pre-
vajling here. In fact, it was said that
it was a disease confined to foreign
countries, cold countries. But now
even in Vijayawada itself I find a
number of cases, which never occur-

‘red 10 or 15 years ago. The incidence

of this disease has been on the In-
crease. With sufficient propagands
and preventive measures, we can
avoid it. This should be done.

I had a lot to say. But T am sorry
that my time ix up.



9881 Demands CHAITRA 17, 1882 (SAKA) for Grants 9882

it T AT AW (AT
HAAT IR qEEw, WE AT
& fad wa fav ag w27 & e
AgT & T W 41, A T qgw
ERCICE RS Sl
Wi T F AR T w g
g fm & & o wgafan Tew §
W fim vadfer ) 9% 7 o
&g fafrey & ot ¥ gy cavge AT
™ Afer I99 qw A gt o
T H1 A AOw W sy Hurd
# a8 39 %1 9gH qgT T §, 39
& a7 w1 e gar 3 )
A & vy a@i W owT ¥ wEy T
AEAT F |

X ¥ agT w7W AT gw A fggam
% zom &, W) fow Wl a0 X
AT W oy §, oA e
qifr, 3q & aX § & 7 fedy W
ff wEd T T e fgRT W

JqTAW WENWY : g7 OF § W
T § feawedy ey &

ot arew ATTraw W e
§ co et ¥ Wt wamar v g
# Ty § o Ay syl weht o oft
2 wnfei W v § fv oW
2e5Y A g ww o wmd ¥R
*O¥ X ATy # ownwfy ) g
T ¥ gt WY uw ¥ awer

IJAH aTH ¥ WTowT s e g
F1 S wgr oA

“I hope that the Central Health
Ministry is the pivot round which
all the major schemes for improv-
ing the standards of health of
this nation revolve. All major

h have rily to be
sponsored and encouraged by the
Centra)l Ministry”.

% wur f gATd Tgre e agw
wq s fear o & Tew ar
# dftw @t X w b

“While our cities and towns re-
quire to be looked after much
better than they are at present,
it is really the village that has
been terribly neglected and cries
loudly for succour. Public helath
must, therefore, go to the village
and the village should not be
compelled to come to the town in
search of it”.

gt AT gErh dee & o e
& o o wifgg ) TR ow amw Wt
Ao g1 W gwrd faft W
o onfrr s w1 frfod

%i:&%

TH
13
727

:
1
:
:
i

t # raw fm wE awr

afear Wt e o Sfew 1 o
Noliofle w1 THA¥TY By §,

Ef

P N
-g
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wfwr s @Y gl A SEW A W
wT TrT & W o I fag W
#f ¥y T oA g

wAfaar & amg g ¥ a7 ff s
wrgar § fie farfaat wy demrs § afeerat
o age ez w1 g Qe
& fag N gae1 O ST 9
4 g & fs fim & afeedd @ wen
F< frar §, W@ wfweray w7 wew w7
& a1z ag frgeam & ATz 9T Wy e
& 7g @ g Afew gd ot @mi
wfemai ®t wew weAT wifgw Qar &
wEAT AR E | '

# wg Ty a1 f fergema Y co—
= wioma sy 3gm ¥ = &
# wgm wg § 5 97 S oW aw
1 ot w1 7FY faerar 31 Fored wreor
v A W O N amw g
IAHY I TR T § TE @
§ fe foreeft #) sfrrs wravaear A
F ey & g % g fATd WY
Qe & Fg g e oy Y & 1 & B
{ 5 3% fom g8 areiveTaT A &)
7 3% faw weqme &1 84 X qg
w1 & Fs, dfer o 3 3w W
N wgr g1 wo AmER A WR
Tl X ft ag v 41 Afew
# gl &1 WEH qE wEAT £ av
wgr agm fE & T s g
Wy o wfam 9t w w0
I wgar & fe gEe arle o o
e
. IUTAR WG : WY EHT WTHT

w7 T )

st qrew wToEw www : & 7 Qg

qgY N wifgw & s g frgem™
¥ forad oty § I ameTE e
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3 fralt § o A o g e dwfefe-
¥ §, 379 qar werr § fr gl F
T WY A wgy v &) gER
w9 AHY g oo @ a5 gy
quadfs QAT ¥ gEe Ay TRl
o AEE Lo TR & I+ WfEw
Afiw & (8= ®1 W1 R § o8 G
T ¢ 5 s0w 07 o= R
% e fgram AT u &1 g
s T TR W & A
w1 fopq W @ AT & 97 W9 S
Jx &1 & wowr wgAr WA
g fr 3grit & s A aga w0
Tl & e At o &1 T ¥y
nay WEE Y &1 AR oF v
AT qHT 4T, IHF FATE § A wEAT
fear mam & wadr v g & e oe
¥ 2 e A At ¥ g ¢ wsar
TR ¢ ag FeTe g T wew
Far & 1 Prfee amee v gee w3 AY
w=g g | g w1 fere o fear
™} Ay s A RavdAREdT
g ¥ Nfe T Ak & aga wn avwy
T % & g H 03, 83v wrefagt
&9 oF AT § 1 7 gATT EEE
Fx 5 Zo ¥o ¥ arlt gARIT fEvrew
& oF gATC T gran & G oF T
& o AN A wrardy F O uw
b Afew gt g Y 9 6 g
AT A% ¥H A ®F £o,000 q® TWRH
™ W fry ofed) @Y afew
A I gA wt wifgd, § K4 forer a0
T &0 &, @ AT w) far i
q ot wgge fewt &)o@ gwE o
™ AT W WAT ¥ AT e wmfys
& f6d o wifed, I Ferg it
sy W I wifgd 0 qg i AT
w1 & s gw w1 & fag fradr wifesr
0A wfgd, W o W b ag oA
&x1 T & e 3 wrda €, I angz
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fiee waré ol wifgd 1 A fag
f W wxw IoTAr AEY war k. §
wrgt f 6 @ oY qa Y § W aTe
WNET S W

14.00 hrs.

it Tro AW AET T W&
o & ft g f g F o ey
TR ER & R v A W £
TRy OATERA §? O IMRT
T g § offade
& graT g WX A € e W
£ dfFT § Wt aarT g f fe
T F AN ¥ W el agri
ferarar wyeat g Y feerar ) &t £
TEHT ® AT gAN wEr Ky 4w,
f wm wrewT & aw W A ) Y @y
¥ Mo E A
ITH A e fawr gifew we
waA ) wwATW R fe W@
fag & waw a3 & fag OF o% wEE
w1 iy A FAT 9T IF Y ¥ A%
TR qEy § A T am W
wEToE FaT § W mifeariie 7 A
0§, 9oy aTE W Tl w1 g

Y feerar wwar & oY featy T qawr

AT AAGT ®T TR T T AT TRl
1 ww e & wah TG O
v § a1 4 Y gl ¥ w4
grat ¥ W e oy ¢ e g ot
oy T I W qgF AT ¥ qTAW-
g s E YT A fie St &7 fay e
¥ xa are eyt wrwat g fie sare
¥ AT FAA At @ ey wifew
wf wfg@

oy e fowy & fag ag <ed
T Tt § for A1 A AT Wi AT Ay
Iq §7T A% ¥ *& W gfaw
Fu & wifed @Y xw qar Ko wf

o

TuwY A¥ A A E 0 N AW

A W quT W fiv g ¥ T
AT AEET gug Iy ey & ot ¥
e mfEai g W freft oE £
et & Wioft T wgw g W S
Y famat ) v WY w9 TE ST
Q@ §fic a7 Iy e o oY Wi 0T
ag sl & wrfeT ot g | wTe wmE
Rfcggiyg ey ¥ferag
T wex § fr gwer qfmard AT o<
w9 @ o g wfed | gz
feue aw a% TA®T AT wifeRd o
TR ¥ T AT, AteET oo ¥ A
|l AT wrEwr gt ¢ o9Ed faw #
A ag gET DAY § foag ezt W,
T w A oWy, dfer avl e
FTW QI v & fag wg dar
g ¥ QO w7 o ko F ;g
o W ¢ fe oF g wrefagl &
g oF I ), a1 W ooy T
fergeamT X amy ot geft &, wat figgerrr
# go %o ¥ wiww farh T £t 2,
w1 agt < W wfew Fer & fEre
g W d o e § A
g Y B qrwy A w3411 @)
w1qR O 2Tz 7w fis fgrgeata
¥ Qo,000 afgw m,‘ mﬂf
o ¥ wqA WA ¥ v qrr W7 foww
ate ofr wg w1 fi5 gt 2w ¥ afew
&7 agy www § o W ane &
afeq #77 & fag oy & wr wtn
wfgd | fre Qo o ¥ W LA ¥
A & qfeore sxEfry & mur g W
4 wgt quy § fir ceTme) ¥ wy greny
& S aF arervat wat § s afaw i £
% wg & qW % wAyl a3y fis e
& fag g wf g atrTaw R M-
wfewiz ¥ gm AT guT 41 & Fw
* agt © A T g oo
& WIXT AT § & afr| a7 & fag
o ur€ ¥ agr ov qan o apr
sqt & 1 agi 90 ofsw weqma §
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[sfr arer ATTaeT Srrea)

% Zr & for o 87 w6 & Ay of ¥
il 4|

IJyreaw ww . Afew ¥ fam
a® T ARY & FiF 7@ & wr wid, Wik of
ot awy &)

st qraw Arcrqer ey SfEA gaR
faw s gy fear arar sfgg ag fear
o a1 @ 4 afem w9 wwd
AT HAN F AT} A Yoo F NG TH
® T ¥ WT FW WA
oA ®T wE TR W AT
am Y, Wm0 Ay WK
Gﬁfﬂﬂxoo%m“ﬁﬁ’i
&1 ¥R © v 9w AUfEd | W w9 AW
fr fggemm & freefy e & ) g}
9T X® AW Y9,000 A W WW AGH
21T wET T fs gEL AT F ww
@ﬁ aw Kﬂﬁ qE Re,000 afes
—& e W feR A T - ¢, 0¥0
afeq & 1 gt aw farrarEew w1 areE
o N fpreag i e B o
3,000 fAvUTERY & 1 B AW -
W aAey §, SEe fag it wgr
o g fe W e @ ) waww
we g g gEy AW ¥ omfan
wfmA 7 arw aAW T & fed
AT W O, WY W oRR WyE Y &
g v9 T oy Sfew o sy T wfied
ag g ww g nfgd W Aoy
frar mar @ Iuk fag @ & wwEE
By f afew W gy fer T ¥ A
agr ww femrmar § 1 F Y g g e
zfar & mw a7 et e fwar my
¥ & e f e e T e
ok wg W v el Wi e g
wed agE W wW A § | Afew &
fad wfew & wfr g *1 aww
Bt wifed | fefgae Afvm & § arr
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{ fr afar & w3 & fod g 7
2, @t &1 D @ § 1 i 2w
T 9 A fege & fad owan
g wifgd | & wrAar § fF afew aw
S wAT qreht W oft feely WY
st W g, SR %y @
saa s faerar § 1 & wvgen § fn €2
7xE T Y T AT ATHT AR | IR
oA &1 srfer wm e afer
ot T a7 Tl T wre ¥ fimar
sy fiRdr @it &1 Y Iy A 3% & Wk
wferE 7t gy wfed | Fereror 3
% FX UF gz N foreerd
t fe 9 7 5= #7 £ gy §, A
T et Al wX awfY ¥ | aga 70X
<efom 3T § wrd § 6 ow qra
FTAT & T8 T E Ay wTAR R
&t ITHY qqre gy Y ot § ¢ urd &
xgT 7% arow § ag forelr #r qw
O frg & Wi % AR F oA
a7 W foerd ae w1 aIHAT FAT
q¥AT &, IAE! AW A AT & ) O%
e & qre W g7 & AT & qre Y gy
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TR & & g AT &S A W awel
&, Ia¥ fadt v et ST 3T qefee
Qam i A fr e i@
i & fodt qTR W aTE ¥ Iy
dgr faen wifed | wnfgem iR
I wEeE At g ) §, w-
T & fordl, wor ¥ forr o g Ty
¥ fad 1 aft Gar I ¥ qEw
fear oy ag W arE ¥ i R e
far amd oy aga & wafear ot o
el & 1 X AT A AT § e W
fra fer @ W ag @ W
R ¥ ey A §e @ W
W fwar wd ) e g 3 de
ey § A T faeed WY ager e
o 1 xR frd g oF Fraw freft
¥ wren § Ao oF WY ¥ vy

0 &% § 1 F g § fr W wfiw

T QR W gL R A W wvAwr @
mfw wsfeat st e 3 gifes
F E | AFGT FT N dro THo Yo WY
fectar §, Sawr 3% & o ag @
wefeat Wit wr awdr § 1 R Ew
T T W 3 wferw aiaer < aen
¥ o T ofcfeafrl wr fmfor w3
T § forrit fis g ovr W e
3 &, ot & wrt oy ey ¥ WP
X RgRIT ¥ @ W FTH S AL |
T wzA ¥ arte & wg am wew

L ¥ Tt
Ezigiéi
[12334
£
§:

® X OF TW qarT qur 91 i
v fafres oge & v W -
oo T wmrgar § 1 o A
wgT f5 wTE Ffy &Y Wk ) wwwR
¥ Xq & fag apa wfvw & o @
§ ok 3w ¥ g T gq § o oY
§ 7o ¥ ag W w1 5 @< Ay
W N IR TEE@ NN Y IT
s A awd § 1 F 9w e T e
T 2 T 9T 1§ e e
T ¥ AN gEd e wema ¥
efEniTT & g= o 8, 37 6
I WR A qlal w7 wifed |
writ & efcareaeT & aR ¥ agn
woasgfat § | way arar § fe S&fc-
T & ax e ag
HAT G ATAT }, W W 9w &
feamr 9T W T@ w1 wEy

tafad 97 ¥ qg awr WA
fie a1 o § 1 oD A 3
efemdaT sqar § 1 o ¥
fomd frd E X X Qe T 1 v
90,000 ¥ FqTaT WY & Efcorgday
& forat § 1 dfewr Qar v ¥ wimit
W age fewed owh § 1 Wi o W,
R Ay dfsfera ol N o @
awas gl & 1+ @ T & gt o
g oY ag wET R xo No ¥ g,
toe %o XX E¥1 : Xy & ford qw O
ot ® age qfoew gt § 0 d
W ¥ sgRfom® at ¥ wouw
& g% W feat § 3t d@ ¥ efe-
argder & AR ¥ & W wpw wgw
fis wgt qfafere wToew §, Ty

E

339

oY gaTeTC 9% § 3N
O W & 1 O wi &, o gty o
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=z ATCEer ITeE)

€, T AR § | IT W g W Dy
At awel oy gafed 2 xsuf AT
farw & T ¥ aqAr 7@ & dw far )
N T Y | 3§ ¥ g T O
WA A AW G,
¥ qrit w fawr ) WO I F
AR g1 AN R
e g T AT A X X
fod T ¥ qwar g fe & A O ey
o e €@ F g qrr # & firam
g TR g o qai €1 ad
gt & frzemm ¥ 2w ¥ v
TyAT qET 6 ¥ W W IO FAX
ot | F Wg ¥ @faer cifar & art
& wg T O 5 ATy gfagl & arg
@t dar o & fF R EfEiT
¥ oo ot emafea & gra dfed
cAfaw £T % | 91T €7 ¥ QU F At
ot agr qfiwa G ok

dftrefy cifer & a1 ¥ q@eTr
quy w1 fis g w93 2w ¥ A F W
wEdt ¥ IR cifrr & Pl
mm(lwmﬂ&i,oo'
e www ofcr & wear wgy §
WX yoo ¥ wlw Ty 7 |
AT FT CAX °A7 & araT aw
™ W O A W A § ) e
fra? o ofd § ) gai ¥ g #
UT O% AT oo F%H qX TW § |
@ Y wWW qraT § fir B W w7 PR
arat & 1 farg fggram & otandy Oty
1§ qiw wrer T ¥ q¥r §, @t
R,oooﬁ“%ﬂffhﬂ?“hw
waar i fr sy AR W I
W W FT AT L N PR g
AT &7 A & 1 WX IT N g
Wy og Aty waer &8 o1 ¥ @
§ & <8 & @ g s g ) wm
wogi O qrwat sfewer gt &, e
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g e wfgd 1t AW W

- ¥ ® P duw oA ) §OW § Wt

T W W q AY T & fory oy W
woll gn, 3w & 97 OF ey wIR
I W F mF R T e
ot wifigd |

WS agig & ant ¥ gw
ST gt §

Jqreaw W ;o qWE & @ X
ot & g7 wfe?

ot TRY ATCWW AW : AT WY
TR [ENINE A w
 gaw @ § T | g @s wgw
& a3 TR wgr A § | gE AT
T etar X W fr danifew
Y O QoS T Jreew RET § | v g
¥ 5 s ok vt wody R WX @
g A W

Mr. Deputy-Speaker: Shri Vajpayee.

Shri Kushwaqt Ral (Kheri): Sir,
on a point of order, when the De-
mands for a certain Ministry are being
di d, is it permissible for the
Minister to go out?

Mr. Deputy-Speaker: Unless there
are compulsions of nature.... (Iwter
ruptions) .

Some Hon. Membery rose—

Mr, Depuyty-Speaker: 1 am coming
to .Shri Abdul Lateef and Pandit
Bhargava.

ot v . FTraw wgEw,
e AT 9T R OAa g
T v g ug warwifer § fe g
W § @ W owN F AN gew
W) I ¥ fraeow & fod @ aia
g ¢ 37 W fawre s i,
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aey 5 frrama 3 qave O o fafre
@ wEeq ww TEEs § 1 @R
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wfi &, W e ofr fieer & gfawrd
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¥oww ol & [y R AU A
X wifew N fwrQ F Afgr § 1 Ao
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afi ¢ o, WO f W @ nfw
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X w1 s A Y fear o e §
o & guwar § e v R ¥ fiegan
o ¥ fod W IS AT Y@ W
o Wy a7 gea frwar &

et Sty

it @x d wwle W@ § 1 e
T HLGHT T A F HTC T gernyy
¥ it A am AT W oAy g
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T e AT T & & swew
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tfsmoma § N qrafa f ok 2
T Wi A § 1 I§t qf ff7
*r arr .fgg o

o ¥ fafwer & o ufes wer
fore arar o= fean e v § g 0
¢ fr g Qfr ofchiafmr dar vt it
LECECERR 8 I
T & g & fe g mew WA
W 9§ W s X ¥ g
wHT @Y 1 AR &y o7 T
frawor fear o ag Y wraeE &
fformafNigaN gyt fe
fmf) #1 da7 7 femr w IR W
gfz ¥ wft ax e & awwn a7
frare oY g 1 g TR A wer
fird § 1 fiv dw AN wrad A g
# ooft g 7t § W it T8 ) e
frpr wfrer % YR @ewrEn
feaf A ¥ fefeer &
gfawrg ft woafer &+ ant F g
g o T § oft & o gt
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[ ki)
i ¥ g o ¥ fastrar W qww
aga A0 § 1 gt ¥ gTw A
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Q@ Lam O A F g A
¥ a9 F T 98 g9 T4 § Al
W oF A7 ¥ fadme @ o § W<
g =0 AER ® & § gar ad}
AT A 1 AT W TR
feadt & sem aard, Fafeear # fradlt
& gfaard &40 4 43l ieT afk @
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e g R 97 W Qe & ek
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& Ty QYT AT R § B i el
¥ fag 1 W @7 9 a1 Sefe
srregeay § fre e sac Ot WY
T aga g aw frit et g1«
fear % ot aF aigdT safy W
AT T ) | Red # wvEr
*Wiﬁﬂwxommi.
Y 0¥ ¥ qHEw 99 gy dawwde
w8 f ot o Leve ¥ gramR-
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w fawfed v @ ¥ womar @ =y
¥ ok S drer vqard o e
IR e A feama

T @rew wAry i & qeY
& graew ¥ oY 7oAy XA § 99 & W
# 3 frAew ag & Fe o w8 Y o
Tt A & faam omar @ a@ Ay ag T
wTH ¥ a1 awar § e afz a6 TR
¥ arrrEr gor W Wi @ 98w
foq o¢ 7 woar @) famr @
feeft & a9 & § oF T & fAR
f& g w4 oY & e ¥ wr war
a7 fiF qrraTEY 91 & oY 8 sqreq &
g ¢ & Fastor 3 eoar rgd & s -
&g garey ¥ vy 5 qg T  daw
I At & fag § agr fe A= ¥
rar § 9 W gendt £ ¥ fag
AT AgEr § A% TR I ewr gy
3 o wwwe § fF oy wd fafex
feafr 1 W wir ax W AW A
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oI Iaw & e i e
WX WY & areA @t § fe e
WY AW & I A sgaeqy v any
N T ¥ wW A @A AW & 9
& W o qur gar § S¥ Y g¢ WA
¥ far 1 s Tt &
wRrty WA TRt & gy A & el
& sqaeqT & fag oY Tew Twat wg
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ot ¥ g ¥@ AT W Y vl gv
@ ¥ dfew wft aw wg wel
oo I H Ty A wrar g feeelt
w1 frw avg ¥ Wy frwrer fowar wday
w ¥ v fafews sqdan 0w qURR
& gy § ¢ AR o wmany wfe-
¥ foeelt ¥ g% g wdwn o 4f2
& Ty § wtx 37 & e & i Ay
& wrremwar 3 3few wily el
# 9 ¥ g = gvw qfw g A
TR & Y § IEwT OF (@ WA
& wae gur § fe wwl W fio
& Hom Y e g fee
% T ard Tk & W O T e
Iy & fawd 5 sl w1
Wy § 1| Wy ogTET X A Afw
Ty w1 @ way gre o @ § Sew

wg few oi & fawrer w9, ag warw
wifgg | W sar T § e fe
¥ fawrg & fag w0 § w7 @7 & 43
T wifgg | war ¥R qoeT feedt
¥ fawre & for o s 23 Y dare
¢, W W §TE I9 AT o W
fawre Wi ®C awdt W fis guw &
§ @Y ot a0 e B W wawE
W, ag A ST AT 1 W e
WG AR AAAT O T 1 ey
¥ weAl WY wrammwar & xEfEg
AT fada ag & 6 aoere ot Y doew
T Wt & SEw oy weg i
W R AR W | T a@ 9y
Wy e § f ag DT sl awe
ot Hreat ¥ axear WY1 E WIRT
R & y=nig s N ofan i
dw ¥ *9 ¥ qamay a1, A ¥ 9y
wirdfeae v fear mr Wit 9N g6
o A o FReeT A AETAY T AT
§ &N et § 3% S ooy o2 faray-
IR § g Irar § IFAT aral &
vk ®Y §, W e W oz aeF qmy
¥ @z mar W o IR Widfraw
of @ ¥ agem oY Iwey g arwy
qT AT AT |

feeeft A% BT AT ¥ oF GE
s vt § 1 ¥ wign g fe qu
wfafufdl &1 aiw & fs fadr
ol § A fawlt F et onfrr ey
g frm o ¥ dwr §  frwet F
o FETER § IR we e g
i wlg off Wi AN g W R,
foa sl A arrwmwT @, @
¥ fog wrenfa &, o WY qER Ty ac
W & | i faiR ag i w0
% w1 [Tt oy Y § 1w
o Ty T X Wiy T o Wi aw
T dW T wwe g qd Afier far Wit
¥ ag Wit w0t ot It iy mawT
¥ gt § woht ot

TR o A g



.70 Demands

o woet : @ A W A § 6
wreeg 54t fr g7 T e & faame
L3 ]

RN R iy, @ d
wg O ofr afiqar § o a1 o) et
T frm ar @y ) 4 R, A
fom & feell Fawade wmifedy ¥
wfia e ar v o ¥ wTIe SR
a1 w7 S arr R = Fean
el ferdt ot of e wx Frar e
# o g § P @ afetfd w
w7 wfaer g ) ot o A @ g
oy I N fiemy o 7 oWy W
xR & %A IR JATET ATRT |
st for afqat €Y fwft f s
ey g, o F e fmy o Faeter
wrarfedy enfer §, et frer i
IR A IATeT ITEM ? @ g §
¥y wER W AT el prddi g
W g ST W & A T g Ay W
I b @Y, AR e
o7 I T W NG, W I
garer wmd ¥ e o ¥
YT W€ f6 @ wAET 9§y 9T
sTwaws F arn ¥ g F @y
wiwd @ I Frawr w3 W
e % )

TG g AT fafeen
aafa & i oy Aoy v 3, & wwwan
§ v T dorrs § ) 3 P
fowm §, ag wfe w2, Wk T
o & i & Framow § v F W,
¥ frdy & e At B ) R gw
forn 6 woe oF, @ W & A
amfes & fag Tarhdy oY faforar &
sy ff < w1 wg Svw § g,
A v yor ¥ At e g, afy
w8 ot W agn wedz ) Afer e
mwaxfgam i A fsae &

APRIL 6, 1960

for Grants 9900

g ag gt fret ifge, & = gw
rar T an & | A B g F smw
B, AT Y srerag ¥ e o s g,
g A Fafear qgfa & fae el
fReftwIMEFIqAQ
o §, & wwEar oI iy &
T T wwar | TR oWy
T &, < Q1 a7 Fre o A S
@ faada wadz ot S w1 fawm
§ ) ag @ A W fraror A s
afew o dar 7 gy T Forwr 2w
afeT ¢ fawg & oft @6 e @
$ifs feifa & ot § | w@w
wifeai a1 q¥r & 1 IR Fod @
o1 Y §, W ¥ @ FMey
st & aft gk § 1 o R aro
Y T W g wafent W o g
farare & ¥ fag arew $h oF ot
A o o w7 & ) & qEw §
wfeat a7 g Wi IR W gfee-
®Yor wIgd qr & faar | o ewar
E f v goere o 2 P gafat
W A wadz, g ogfa, wTEfoe
fafarar, frddt WY wfes ¥ wfww
gfawr s s wifgg arfe & W
& wiNl o ofw w% oW T f
NIWR w IR g de i
W F ge i joww § )

e svgre e Wk ( figare) : v
fedt v avgw, fred amer @@ S
TR W o ¥ e et e
& T frem ar o R Qe § e oy
A ¥ & ot fem a1 O N gw @
aww fer sraw fafrees e @,
o & T et & ave qw A F gy
ok w0 A g 1 fredr s o
o W 9T Iy T ot aw & A fgare
farly & weg it & A & qrR B o
It g et o, fis g T Sfew
% fs o TNt W) fier oo ¥ smaw



9901

o ol T I e w4
o fer o

Aty araT & aty Toea Ry
o< arh ¥ ofi Y fir & o F §, Afiew
AR gree et o § freey s e
TR & Aiat WY o 7Y Qi fray
A ¥l & oo i & it ) ag awhs
§ Yt xawT v s AanEfea § )
ta¥ fag domg medz @ W A
e oy ) o g7 ey oM F
fefgre @€ & & g an fgare &
¥9 fred % firg sone ez § o e
vy fieay, ¥fieT oy o= Wi At 9%
@ W @ WO A @ A @
a9 T GAE R
¥ agreg A wifqw A Afer Iq F
sl Tt farely

fre® waiat aw F 7 W firar fin
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Demands CHAITRA 17, 1882 (SAKA) for Grants 9903

fear war ot foor g wid o & ¥
forn firat gad fok q@ ot § Gy
iz & oy W YT ww W o
wCHE Y W AT e ot )
IV 25 AW W7 W gre ¥ fora? woy
T WA AV HIW T IW W e

wgar g 5 @9 o
o & v firear &1 wrrtaw fafiee
aTEw ¥ x¥r IeRT awdit oY o qury
¥ fafrere Wwd gw aw qge & o
awlt ¥ | # duty i @ vl
GO Hw A8 §T agy AN § s
™ @ A dwart ¥ I v o
awfitw W qgwT 8, WX g Y 3@
& qry #fez gart uaw fafaree
g W § wife qury mekde 3w
™ o A amm o &y aff @
ow v f Fr ¥ Yo qudz HyT A
€ ord 1 A 4 Wl g e e
©F agy wawT g1 dfe o wwr
ey & e ¥ oAt fir w0 ey
T &1 A g & o o fay ey o
7q0 Qo wr ety T fro wiw T
e Wit § fow & fag Qv &AY 3c
ww vt daw awhiz Wic &w
ettt o oow & o< gt §, o wt
s W Ty, wifs  anfer
whew & Yo o @ T
¥, il oy s AT fperx § owls
Q¥ wit § Qur pew frevy ooy §



9903 Demands

[Ffem az @ ww ]
fo a7 afaf @ & wer oW
afiE et ¥ §, 9T O o e
ey e WX agi ¥ firdt qTg Ot
I wr % & omar i | @) A
w7y gfgey =t fadnt | 7 g W
agt qT &t & faw W W W™
ardy 3ot fin fod #1 gt A sAr
o g%t | 3 ar O Fady Wi §, 9w
ot & TR € o A qog ¥ O w Al
g1 awar AfeT ag T F R Wy
qF % wrEAr & faw g @ wa< owar
§ | 3F qTR & W ongd € e oo
ey AT AT W 9T §, O3
T &, T T WIEHT WSS 0 T qE-
T AT ¥ qrY A §, gug § o aw
33 q Ot w1y & far £@ A T
¥ gt 9T qrdr &Y A fow awar &

qwd § ? g¥ 9ot st fif cenfer e

i W aty W W freett wifg@ o
™ & ¥ Yo i oy Far W T

APRIL 6, 1960

for Grants 9904
W R, 3= T Ty weadNe W
R e A ¥ AW X WX
W (% T qT o AT Y g
& Ay  fefewm a7 R,
Tz 2y woyT e § W w A ¥
T8 e g el & | v Rowfew ¥
# ud qua fedy whve @
st % gAIe aEw AN wa ag A

ar 7g § fht ®1 7 s Wfgy W)
T g AgE g ey |

o AT vy % 0 § Wk
& qieY A & a7 fors e &0
# enfon o wgen g e e @
e WY fir 3@ AR ® oTwT 3@
T & @ WK feE e W A
@ gy R far A @ wwn fw
¥eq fafrdt WY a1 enfaw e ®
AN Ay qEht NI o § Ay & ol
w1 S, fgfeT are w adaw Wit
Iak A T ¥ A frorfeat et
§ ST % O WA wW ¥ g
e @ wifgg | s gefer
T ¥ v fr e ¥ gw fear
woar w% fear ord @ daw At
iz Y ¥eq aTaS R | T W
& qiw qTdE TWT 7AT 97 @ A f
A E Ao
fear? & oot § fis agdr o ¥ o v
fear Ty W1 IEH ¥ R WY S0
W T W v ¥ fod wd
foor mar | e AT # <o Wy TT



9905 Demands CHAITRA 17, 1882 (SAKA) for Grants 9906

waE a1 fowd ¥ o w7 & e
wm R T G fe feamr fer
afe se € fF g o samsfaw
a1 | W% NETEfET &1 qar A ww
e § | 4 AW wad fod e
fed ™ & 1| cfewxfr owdfewx
T FTR A Yo ST vy
dwrie wdfeaT of o § 1 ¥
N TrwEr @S faar T ar qegwar
sirerex fiear v ag agw @w {0
e R FER wW A formd ¥
» w0 & foay @ | QAT wrge
§ fr w0 v ww wd fer mm
W e g e &) eEd
art ¥ wot foera & fe gy fewr
@ A | W9 g e AW, agt
qT @R Wgr F ¥ JwT qer D §,
gy DY §, I F aaT R

Lol L R A
Y ¥ qret o wg sqegr wT | wrfar
wigr ¥ ok w1 wgw g e

I O A o’ i & R e
st qR Wt s fe wroae

Tk AR A am § fafrey
qTEw ¥ ey i 8, g Ed At
¥ w7 w wed &, o Wy Al v
g | AfeT I o wiw & gt
o ¥@T & Wk W o
Iuite § s o vo @ & gwrdh q@
wwE R Wk ek fed eifow
& AT N W W gefig gt
@, N it gf @ fr g
fafreet wga #r 37 o3 Axfewr aron,
g wew ) g A, ag I IRy
R it 1 @ W feg o vy
RS W T O @ @r, qR
qgiranfir § fe sawr  wo TrEz
ey foar sgar

ot @0 o mmf (eETEgT)
NMur AT T & g ey
wag IR &3 gd gw g7 I & W
oy & arg gwr ?

dfew sTgT v wniw ¢ gawr
ware R goT a1 fin aTvT S awet
t 1 e ag ww oy §

# vk &7 W ff fir e oy
Fow & wwet w0y voar ot & fed
oifige #X 1 W e el
v Twr o & wwwen § fie are wmi
¥ urq OTE A w3 Wi & cnfaw
witem & wyar wigar ¢ fir wore wwd
v st dvq fafredY ®Y feqr war &y
qg e €rq OTE At g

wx oAy wref X ot R
ot § fis wex wr afipmr Y ot v



9597 Demnands APRIL 6, 1960 for Grants 9908
{dfem sqpe are arta]
& o o ag v < gt v § e @ wngw whe (i )

AR AT & Fad & @ oy 37 D
s g anfar whrms & @iy
fora¥ gfas ag agh & Fr wa qew
# A IR W) @A Afae @,
ag foly aam # a1 gma 3 AW A 0
g, sP@Em et 1 4% o ®
wer & W& wreen g s fafees e
Faga ¥ wgwdt ¥ fod wga mrmR
w1 fear §, oS ) aae @ T
¢ NN Wwayagd awd H
ar aft § o W+ g5 g
T 9T A Ay FwEr Ao g
s fe faed w=e & W) g wm-
Feqw o agw o o) wmefeaw s @k
amd ¥ 1 mg A AtgfeR aw
aft 31 % ¥ Wik §9 ¥ ar
woty qg § W fr arody o & AT
T I qgv ETo WAy Wk d

DD w1 AT wT N N TR "
Iafiv g grd avh i & 1 e
rw ag & e o A il W
fad ¢ Frevaa aed § e ot w7
R W o e e e W e
¥ v qur g ot & g fe gw
R AT Y AR W) Firy o) agw oy
LiL ]

farg &1 sar

dfer  swr v wriw 1 %
= fafre @ g fefred &
Yz WL g § Wk e faw g
2 fo @i @ & xoo VT W &=
o g F qgT g § e fo W
ON ¥ AW & A BT wE AT gy
& a1 99 qUX W AWH FEAT G §
N g ¥ URT 9 2 WA W
foawl & woo derdt fowy gk &,
a1 S 43 HF N AgE AR § |
™ ferm & gl &g Felt Wit 9
W oaft feair g€ &1 ST IR
& AT 919 T O H WA R
£ @ ag & wrw A o @@ W
faw wod R ¥ gT O 5 o
TR FE ) AR 6 R W
&g g el g
& A & A g fowr a1 I § ot
9§ W AT g § 1 A7 faer
qr —



§609 Démands  CHATTRA I7, 1862 (SAKA) for Grants $H10

$. In food value, fresh oll is bet.
ter than vanaspati and as such
wvanaspati 13 less energy pro-
fresh oll;

7. The hydrogenation without ad-
ding even an ounce to the
fat contents of the country
tvolves loss of about 12
érores of rupees to the nation;

8. Wanaspati saps the very foun-
dations of morality and is 420
incarnate;

9. Vanaspati does not allow the
1dod problem of the country
to be solved in a satisfactory
way;

10. Murise oil 15 used for vitami-
nising vanaspati. Fish oil
destroys the vegetarianism of
fie unsuspecting consumer.”
7 A} v or g faeft ot

# T g ¢ e W W gee 6
wifafma & w7 3 i wTowY qar
sum fr g9 gew W OF OF AT
argar e oogt aw off w o wEw
forg W wrgdz & syt vy e
¥, ag wwit w1 qg faew wifg o
N ga ag N N g 7€ §, FAH
LS TS S ik
D@L T e gE nwdy g Y

o g 7 ok W= e g )

1 % wigw g e fafeme age

e W gEr W g W s wee

% foly A gt W =W

&

A grow w1 Wy e A wm
g d wwm g ¥ ax
w o gru wd w Afed W
2 o =g ¢ e fawh o quw § and
T ¥ R W o R ¥
urd A e el gt
o & W gy ok aw §
for st wi Sl or §

fax Raw Ot by fafrdw & e
T oww 58 ¢ 1 xe¥ ane ane
tw &t qg N1 § fr gr 8 Q@
@O | g w93 qF qF
T § Wi OF fza graw § a7 Iqe
form gar a fafreeT arge 3 ams Ak
¥ gy T A g9 gk ¥ ag @ owgw
@& & fod v arde s § fe
gt gxda we gra § 1 T
I o aw & YfeT At ware # i
fufreedt w1 sdqdm ot g3 ufaw
aMhrewen g wg & growr geard
W ol e § Ay & Wy ag
e wrgEn f 6 o awend feaamad
W war fegr §7 wr o Ay e W
FHagwaaT as @1 Awnt &
N IR WA GewgIA FQ
§ W 99 ¥ & 99 QF W1y qreA K
wfeez v ¢ &1 38 * fad
g afew g oomdt &1 vy qd
Iq W voww fear 7wt qameY
¥ A it gt T A aar fe o9
% g W faamae O & 1w
g a et | war fean @



9911 Demands

[dfem sz T wmta)

e wEw e & g W g f fas
wt acg A fon dxr sA FTEAmTE {0
wri ¥ w=T qfeew A o
wifgd f& N cagww www § A
A A dEAT g | AfeT W
wqy A § P owwr wew g e
& Tl aereafy o # faemar o
AT v 43 gr ¥ v
wrr ¥ Ay o s §
IR O | ¥ A awan dan
RN s I R Y dw ¥
g 1 yom wifgd fe ww
T wrea™ AWt §) fe 7w
% W G oAw § s i
w3 oa § awd
v g " &% A
TERATT T ¥ W | A W
@ T W fr oag R =
aradr | WET WY T AT Ty
afi 3 1 o W a<g ¥ fawme
& grd frdErd qer § )

3

- Rl

ﬁlar-i‘.‘ 53’3
3

v & agy wrEr W Ak ¥ A
wgT g, B 38 R w1 ag
¥ o T qET | T wrfes § g% A
wF FT W K@ E | W9 qE 9
gr st awg wr fawfawr wemar
g &, ¥R e ¥ g S fawfo §,
e 7y 7g fF 7% o Wi W g
# & fiv gfr ¥ aw & A B, WTOw
aR A Ay a rest ¥ agr W el
¥ w0y g e W E tees #
g qF T Yo FAY G AT | A
wftw ¢ 6 ww Wt 7 W), e
qrew ) o, e FEd axw wet
& difew § 5 om @ W T
wfi T Wy, e ol R =
RY gk, IR T H A Cw g
o fv wak fd wowr QW@ R )

APRIL 6, 1960

for Grants 9912

¥ g § o= N N R wR
§ vaw fad wod foen § fF g ager
gty ag = ad S § W
LU U I L
% W B wH U Y § /e
fEmd wmey aw 133 o fed § b
Rfcreie off I ¥ &1 AN fraeh

oy o i fed § Wfew
ag T AgEEA §

v Wl wTwr o fie 8 7

dfim ST T Wi ;W< ETE
¥ ¥ & e A * aEr g
LU RET I R ET I oL L
o #ifrd | ag W 9’ & fF R
wgr % A wi w1 T e
w @ e § ) e e s
W AT X wd Al ¢y W o
w¥ f62, Jok w¥ @@ % W™
Fo g WX IEE AT W R W’

wwE) W Wag Aw wwew L
Wi # & v g, & Wi & g
g et ¥ WAt o w5t # o frovowr
fors & 1 & ST A W AT &
wge § 6 aw W ar § e qrodT
% §rit wifed | oy T @ T g ATy
& 1 oy it @ R gy, wre Ty



9913 Demands CHAITRA 17, 1882 (SAKA) for Grants 9914

[¥fea s @ wmt)

AT A ¥ AIT R AR QE
Wrg A 3@ famfa® ¥ Ao
7R W v fear o fie gfe qea
A gt § Fergram aonfror Ao vk W@
T ) & X1 awlt | W @
A fs gt &, o s § gt &7
TR e Wt AT ¥ HEAATR ¥ A
¥ forg Y ogy qavrn W fear W
X ST ) WS KT WY | g
T WX ¥ qrr @ € we ¥ fewr

dfer woere Y ofy S W
% f6 ag ™ TR W AET AN
A R At v A X

w9 ¥ g fonear fear a7 fw
ifes & qeed ¥ wgdfes W
A & oW T € oagr W
e 8 ot §, 7y Wt g 9T AR
t 1 ow # i man T gt ofes
4 o wiv ¥ wrt ag Wk v fe oA
frd woelt & mff gf dhwow ¥
wered & gk o

o & wig wwte o fe frew

¥ ¥ aga ¥ wgwd W AT gaT g, g
drear g 5 & ¥ ol v Y Wy
o < awr g 1

g A Ax N wiet e
¥ g€ o, It wrh el ¥ wfy
ow dwar 7g §, Wit & wrt ww w3 qy
ot s, fiw o Y oo ST § W
o ferrar srwrer g § 1 el o gy
& s A § T T R 4,
qea W Q| W gwad TRy
o § & g e eyt 8 fr foad
wet, wx? q

fr of 1w o W wfew
A Amert W

e {9  § wwnew su @
wfaar & T g o



9915 Demands APRIL 6, 1960 for Grants 0916
[sfr woga wd)

qrefy oY oy ot & T ¥ 3 o Ay 15 brs.

a% ¥ oo afi g P A d A A SEELCEE EUCR

g w A  awdy 1 ag T v § f5 w19 A @ aw aw adfey o

o of afeqde s N ©EE
w00 A g worare w0 £ i fay
forerft S0 ¢ g g & g 7 W
T AT TP AT |

s & Wi & ag v v P e
X ag ¥ st @ 5 Yoz §
fs v 8w Wik do Ad T T
w A s @ W G ¥ AW
»T g% | I ¥ W9 W 7g qrEAad
T wigen § fF gite s g
aEw A 6% AW W faw “dgrE)
gfaa” A fena F qmar o &
%% ward 0 fs faws widl F dr v §,
39 WY v far war, R AT -
form Zgra 1 wTaA) Y ¥ X9 WY
3 HT AT AT H et § ¢« a9
* ag W e W W ¥ oft e
s Rt ‘TRl gefEe
AT 9 €F FTH B A e 8
NAOX AR AR T H AR
ox w1 tsm § e ga AN W 3
T g dsm s § fs A W
A TN AW S gt W)
T Tg (TR v # mar W@ g
s RO ‘W g w fam
frewar § 1 W w9 J, STET W e
W AR dr W@ o awwaw §
fFigRIWM BT WIL e
fexam % & muar wgmgfroaeg
@ R g 12 & 5 ag w9 [ 9
oy g AT R E 1 W Les TNt
& Free ‘gt gofas” am wr frare
o @ fai & frrelt § O
¥ W 0 o dad § wfa s ®
T FOTAT AT G Y

g W R e W ¥ T O
ot &7 ¥ uw A S g @ § W,
7O S avar b # w9 A AT G w0OE
R T ¥ Ay fredy €, forg ¥ f
gfiaidfas, wgafes, gad, go 6w
Y | % 0¥ T W9 ¥ §FTI N v
& < g qis AT Ty W A fea §
g@t W ¥ ww ¥ afomge s
wiget f fiv oyl Wt T ww o
W gy qT AR AT @ § Qe
T A W W 06 & W Wy I fw
¥e, w0y W g oK fow dw & f
=¥, radt g v favh wmols ¥ gavh
for & @™ W FT R QA @
S ag adwd ey faraw f gt
wed § vy I faarwr & qwifiew A §
dxagaui gt ax  wy Iw S g
5 qw qadd ac @ o Ten
AR weiT T g O R .
wt W) ¥ 3 Rreel weiar oft a7 W
fem W i ag sy Sl vl B
@ EF ¥ § 39 W 9wy frrweh
T & i § e o woaw Oy
aff § fF 7 39 W qurawr s q
g1 € ww & wik we e ar ol
W s iy § ag ag § s ot
o Ry & W o & an § Ok
o v g WX e faw
W v Tew o amft § 1 & i ww
qwifes afi § fe W ag wed foavw
u &, foed W foasa wiv awl
o wUd afew v i aOwt T
&Y AorwTAr 7 frar A Wi gur son
FTE T AT AE FAT AT |

Jaw o - fafeer o
AN I W W A e wm



9917 Demands

[awcdr maed 1 A 1 2 wrw B A
AT THE P E, W9 A e A A
w

off wogw wefs : g wway )
ov & 9 § qg ot v g § f
wrRel W gewa & w § 0 gawh
o wqafes frad wfeds w @
eruwweramaw RE . . . .
Shri Narayanankutty Menon (Mu-
kandapuram): At least the hon. Min-
ister should show some  superficiat
attention.
Shrl Karmarkar: I am all attentive.
I am making detailed notes.

Shri Narayanankutty Menon: The
notes that the hon. Minister is making
are not the notes of the speeches of
hon. Members, I can challenge that.

Shri Karmarkar: I think he is on
television. But all these notes are
being very carefully recorded except
perhaps some which do not need to
be recorded.

ot wogw wefts : dqe, ofeumn,

AT, TS, W W R &
AT wifedy ¥ W 1w @
¢ g dAw TG Ay ® W@
Ty Tt wifdw for @ afeT W
o fir At 3w & woAr g WA §
v qg wfadw Ty Ay W ¥ 1 gov Ay
§ s qg owm wifedlor @ A AT H AR
# av ax 9 & v § ot ww A N
waE I A e g f oew oy
waf &< wmgn § fiw foree Wiy Sl
wifr qt o w1 4 § 39T g figeay
¥ 9T wwr @fad 1 A e wnte
e 3w I=hd arfige W § i dfalt
wiffrr et s gf, & o guwar
§ fr xg Tt ST Qof ot sEw)
s AT @ wifgy afer faeely
Y J9 ITE ARG ¥ Q § g Y ww
o€t ¥fy e adwd var wt fad fe
o TOER T S § 99 W AW

CHAITRA 17, 1882 (SAKA) for Grants 9918

oW & firar a1 @ ¥ A iy oW
fem o Iew for oy W W
£ —
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Shri Narayamankunfty Menon: At

least the hon, Minister should show
some superficial attention.

Bhri Karmarkar: 1 am all attentive.
1 am making detailed notes.

Shri Narayanankutty Memon: The
notes that the hon, Minister is mak-
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8Shri L. Achaw Singh (Inner Mani-
pur): I have moved a number of cut

motlons and I want in today’'s dis.
to trate on some

important aspects of medical and
health services of this country, n.nd
in p.rﬂmﬂ-r the health and i
services of the Union Territories uke
Manipur.

1In the Report of the Health Minis-
try for the year 1959-60, many
achievements have been mentioned,
but t.hey m far troln meeting our
req and facti We
have not been able to achieve the
target laid down by the Second Five
Year Plan of a doctor for every 5,000
of the population. Then again, medi-
ca] facilities are not available in the
remote and rural areas of this coun-
try. When hospitals and dispensaries
are opened in the community develop-
ment projects, we find there are no
nurses and no qualified doctors. We
find in the five lakhs villages of our
country that the prevalence of the
water-borne di like dy » 8
diarrhoca and cholera is very common.
The Bhore C ittee have r led
in their report that the rate of
mortality in this country is double
that of any modern country. Again,
the rate of infantile mortality is five
times that of New Zealand and
Australia. Unfortunstely, the large
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sums of money which had been
allotted during the First Five Year
Plan had not been fully utilised
Again, during the first three years of
the Second Five Year Plan also, there
have been huge shortfalls in actual
expenditure. In the case of rural
water supply and sanitation, the
establishment of TB clinics and the
development scheme of the All India
Institute of Mental Health at Banga-
lore, there have been huge shortfalls
in the actual expenditure as compared
with the budget estimates, during the
last three years.

The state of health education and

for Grants 9942

In the towns, especially the munici- -
pal towns, I found that there was no
beggar problem at all. But, here, it
is a problem which has been confroat-
ing us very much, and it has to be
tackled seriously in this country.

1 saw also a number of hospitals
and dispensaries there. l found that
the indi P
have been given equnl pnt.ronm as
allopathy. There is a system there
called acupuncture, according to which
they put needles into the veins, and
many people take advantage of that
ystem, 1 do not know whether

health consciousness in this country
is very miserably poor, I had been
to a foreign country in the year 1988,
and that was the country of China.
Whether right or wrong, we have
many things to learn from that coun-
try. I have been very much impress-
ed by the strict rules observed by
the people regarding cleanliness and
regarding the prevention of diseases.
I could not see flies anywhere. Flies
are enemy No. 1 to the public health
of any country. In tralns, in
restaurants, in the waiting rooms, in
the factories, and in the schools, and
in fact, wherever I went, I did not
find any flies; I went to the rural

a cover, 30 that flies may not infact
it and may not communicate and
diseases. One day, I was travelling
in a train, and I found a lady passen-
ger picking up the complaint
because there was a fly sitting on the
table. She wrote down immediately
a complaint in my presence. But, in
this country, we find that there are
swarmg of flies everywhere, in the
wmungmn.lnﬁnmh‘.ndh

i

people here would like it, because
there may be some people who would
be averse to it

Now, I come to the major health
problem of this country. The Ksti-
mates Committee of the Second Lok
Sabha in their Thirty-Seventh Report
have remarked:

“The funds provided for tuber-
culosis control are themselves
inadequate for the effective and
early control of this scourge.
Even out of the inadequate funds
provided, there have been huge
shortfalls in the actual expendi-
ture mpared to the budgeted
estimates for various controk
schemes during the First Plan and
the first two years of the Second
Plan. This indicates that the
urgent need of tack.llnx the pro-
blem of tub loslg on a nati
basis has not yet been fully rea-
lised”.

‘The Nationa] Tuberculosis Survey has
revealed that about 5 millions of
India’s population, that is, about 1.3
per cent, are suffering from pulmon-
ary tuberculosis. The number of
infectious cases will be at least 1.5
million, that is, about 0.4 per cent of
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[8hri L. Achaw §ingh]
namely that not only in the towns,
‘but also in the villages, there is high
incidence of tuberculosis. That indi-
.cates that we have to give the highest
‘priority to control of tuberculosis in
this country.

The Survey has also shown that
there may be areas in the crowded
.citles of this country where the
incidence or prevalence of tuber-
culosis may be as high as 4 to 5 per
cent of the population. These areas
are generally inhabited by the p
section of our people often hvm¢ in
extremely insanitary conditions. 8o,
ipriority has to be given to the eradi-
.cation and control of tuberculosis in
these areas, particularly the urban
and crowded areas. The city of
Kanpur is the biggest industrial area
in North India. It js said that
Kanpur has got the biggest rate of
incidence of tuberculosis.

Shri S. M. Banerjee (Kanpur): In
‘the world.

Shri L. Achaw Singh: But there is
only one 70-bedded hospita]l there.
In the whole ol U.P, there is only
one tuber ium  at
Bhowali in Almora District, but then
this is meant only for the rich people
who can go and get treatment there,
because the treatment is costly.
“There has been a demand for a 500-
bedded hospital at Kanpur, and the
State Government have also submit-
ted a scheme to the Central Govern-
ment. I would urge the Minister to
consider that scheme and implement
it at an early date,

Regarding the implementation of
other control measures the Bhore
C itt ded that there
should be 4000 clinics, during the
Second Plan. In 1956, there were
only 22,500 beds as ulhnt our re-
quirements of 5 lakhs beds. Now, it
seems that this target will not be
achieved dyring the Secand Five Year
Plan. The Study Group of the Ksti-
mates Committee which visited the
Ciyil Hogpital at Manipur has noticed
amgther tact or another aspect of the
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problem. They saw that certain
equipment had remained out of com-
mission for a considerable period for
want of repairs and replacements
Even when the replacements and
repairs are done, they take a long
time, with the result that these costly
equipment remain idle for most of
the time. Most of our clinics which
have been opened are suffering from
want of technica]l personnel as well
as equipment. Even when the equp-
ment is there, some of it remaing idle
for want of servicing facilities

1 am sorry to state that Govern-
ment have failed to implement the
anti-tuberculosis scheme in Manipur.
Out of the original plan outlay of
Rs. 5.47 lakhs, there is a provision of
Rs. 2.19 lakhs to be utilised up to
1860-61. But there is only one year
now for the completion of the Second
Plan period, ang it is very doubtful
whether this amount itself will be
utilised.

The proposal is to have a tuber-
culosis clinic at Imphal and to have
another 100-bedded hospital. The
TB clinic attached to the Civil Hospl-
tal at Imphal has no TB specialist
doctor. On the 7th August, 1959, the
Health Minister stated in reply to a
question that because the building
had not been constructed for the TB
clinic, therefore, the specialists had
not been appointed.

The TB hospital at Imphal is as
also ill-equipped, and has no facilities
for proper dieting. That is another
difficulty.

Now, I come to the administration
of medical services in the Union
Territories. In Union Territories,
there are Territorlal Councilss In
Delhi, there is the Municipal Corpara-
tion. In Himachal Pradesh, in Tripura
and in Manipur, there is lack of co-

is also a multicip!
For example, if we want 10 have a
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hospital in a perticular place, we do
not know where to go to represent
the matter. There is the Develog-
ment Department, there is the Tribal
Wellare Department, there is the
Territoria] Council and there is tHe
Maiipur Administration. All of them
have got departments of public hedlth
and medicine.

The Estimate Committee have
already recommended that we should
have a common cadre of service for
the Territorial Councils and the
administration there. I welcome it
That will be the best way to avoid
all thig confusion in medical adminis-
tration in Union Territories, which is
harmful to the taxpayer as well as to
those who require medical aid,

In Manipur, many of the Centrally-
sponsored schemes have not been pro-
perly implemented Funds provided
for collection of wital statistics
amounting to Rs. 0.70 lakh could not
be properly spent. Upto 1959-60, only
a sum of Rs. 1,400 could be spent.
Out of Rs. 21.41 lakhs provided for
the construction of new buildings, a
sum of Rs. 1.53 lakhs was proposed
to be spent during 1959-80. Perhaps
it could not be utilised. The existing
hospital at Imphal is very much
inadequate. They would have to have
a 260-bed hospita] with staff quarters,
operation theatre, laboratory with
specialist sections and so on. This is
the scheme under the Second Plan.
It is very difficult to say whether it
can be implemented.

Then aguin, out of Rs. 5.47 lakhs
provided for an anti-TB scheme, to
which I made a reference, they could

posed to spend Rs. 13,700 in this
burget The Plan provision of Rs. 1.63
lakhs for opening 5 child welfare and
maternity centres has also been

wholly surrendereq and the scheme is
dropped dltogether. The scheme for
opening family planning clinics and
primafy health céntres could not be
implemented.

1 would now deal with the condi-
tion of the Civil Hospital at Imphal.
People are very much agitated at the
way in which the Hospital is being
managed. The Estimates Committee
in their 58th Report on the Ministry
of Home Affairs pointed out several
deficiencies in the administration of
medical services in the Territory, with
particular reference to the working
of the Civil Hospital in Manipur. I
would like to quote the more import--
ant of these. They are:

“(i) The Civil Hospital was
under the control of the Admi-
nistration whereas all the dispen-
saries in the rural areas had
been transferred to the Territorial
Council. There were no well-
qualified doctors attached to these
dispensaries and the existing staff
could not add to their skill and
knowledge by being allowed
some opportunity to work in the
main hospital and learn by the
experience of qualified doctors.
there;

“(ii) There wag not enough co-
ordination between the dispen-
saries under the Territorial Coun-
cil and the hospital under the
Administration;

“(iii) The pay scales and con-
ditions of service of staff were
not satistact as pared to-
those pmdlin; in Assam and
people were not, therefore, will-
ing to serve in the area;

“(lv) The Civil Hospital,
Imphal, being the only full-
fledged hospital in the Territory,
was very much overcrowded.
The fuciltties for specialist medi-
cal treatment were very limited
as it had no pathologist,
:&-&Mht and radiologist on its
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“(v) There was shortage of
nurses in the Hospital and there
were very few residentia]l quarters
for nurses with the result that
several of them had to live in
sone room; and

“(vi) The incidence of dental
-diseases, leprosy and tuberculosis
was fairly high”.

“This is the state of the Civil Hospital.
There are many more things to be
said about it. But I have no time
10 do so.

We should have a Town Planning
‘Officer for Manipur. There has been
an unplanned growth of Imphal
Town. The proposa] to expand the
Imphal municipal area by including
Lamphelpat is being examined by the
.Administration. This area ig swampy
and marshy land. Many government
‘buildings for the Manipur Rifles and
the Civil Hospital are being construc-
ted there. As it is swampy land, it
is an unhealthy place which is also
not suitable for the construction of
pucca h Gover t hould
‘think twice before any permanent
structures are constructed there.

We welcome the decision of Gov-
crnment to extend the limits of
Imphal Municipality and to construct
the Impha] Town Hall. We feel that
we should have a Rent Contro]l Act
in Imphal. Now the proprietors of
houses charge exorbitant rents.
There should be a check on this.

Now I come to a very important
problem, the water supply problem
of Imphal. There was the Tmphal
Water Supply Scheme that was taken
up. five years ago. The original esti-
mate was Rs 28,36 lakhs. The Cen-
tral PW.D. took it up; then it was
taken over by the Manipur P.W.D.
Very recently, the scheme has been
abandoned—after five years. Mean-
while, a sum of Rs, 2.63 lakhs has
already been spent on the head works
and staff quarters. According to the
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reply given by the hon. Minister to
my question on the 1st April 1959,
the high lift, the low lift, pump and
filtration plant costing Rs. 2.57 lakhs
were also procured. The hon. Minis-
ter also said that the work would be
completed by the end of 1959. There
have been differences of opinion
between the engineers. Too many
cooks spoil the broth. We have now
been deprived of the benefit of water
supply in Imphal Now, they say
there will be a second Plan, a better
plan. But it will take about two
years more. In that case, we are
afraid we will miss the water supply
for some years more, because this
takes a long time, longer time than
they indicate.

Lastly, I want to say a word about
the opening of child guidance clinics
and a mental hospital. I have been
to the Manipur jail. There I saw
several mental patients and juvenile
delinquents. There are no proper
arrangements for their treatment. In
Tezpur in Assam, we had some beds
which have now been refused. So
for our tal patient: we should
make some provision in respéct of
their accommodation and treatment.

Mr. Deputy-Speaker: Shri Joachi
Alva is absent. Shri Narasimh is
also not in his seat. So is Shri C. K.
Nair. These hon. Members would
lose their opportunity to speak in this
discussion.

<t sivgw wyaws (wrorm-<fer-srg e
anferat): IyTerw wgaw, Yo faaréde
W it a7 Arewr Y ¥ ford Wy W
o wter fxar &, Saw fodt & o
ararlt § oo

arw W & fag gn A
ol 2 1 ow o o oy & fe 0w
o dwy 7 far ad o gEw alwr
ag d fes Qa ) 71 & ag ey Wf
et 1w fsqr wrd | gt ¥ ¥ Qo
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e & I Qv W oo & ¥ fow
faaT v & feay omar §, WY
£w ¥ Ty & fold o T A
i frar amar Wi SAW aTe S
s A fear amar o

R AW ¥ awew i & R}
T &, e O o dur awT § o
femardra I ik
2 g g 1 3 dar s § e
w @ W faelr gfast & wifed
It ghrar gaTdr qowTT wfF &l
3 ag aren § fe forw awr gk R
# fet oriw & a7 f® & oy v e
qre & o § oY 39 AWy AR AT
¥ AT § W I A W A oo
¥ 1 Iy Agere FwTw, N fis G w1
AT, A A A W gt 2w
IWT 7T § o AT T S s
21 @ e fir worge ¥ o A o
& T | OegE e F atat,
' W & areh 7@ W
TN AR AT A AT N Wy
*T wiy 77 | Wfrr o ¥ o fin wgt W
R FA weax ¥ qar o
AT W1 7 Aoy @ I EwE ¥
| WeT W@ gw e § e ooy
1 Q¥ waET 9T At weft ¥ ¥ §
S @ W W W e § I
TTE HTEI &7 A A WA |

AT 7 TN Gw afy g ¥
I Wwit & fad ww o § ) @
a1 sy fe wre AR grw ¥ wfieerc
v @ for Wt F @ & wwEt W
AW wATaT § & I ST W |
<% $felt & fad 3X wem W W
am ar § faaet wank @ @ §
st @ Az § 1 o AW e
WY A7 qAr AT WY WAl § T A
FE0 i aem o ¥ fad e wd
¢ o fod @ v & W e
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T &+ ekafm gl W A
Fw w1 g far a1 (@ F ot JwE AW
ay qr | gt o Skiawd W see
ff agt g MR | IR QN g W
@ and § wgt gz wr arq ey o
g &, gt oy X T AR O
gar & 1 U gl 9T I e
X e § & o wpm e oy
Wi @rew AT & A v e §
AR N o o ¥ aw fpemm A ), ay
a3z qEY & fad gy T oy
£ | 7T I Ao WY A Qg
T A R g gw g
& e ¥ AT wE fe o /i
ol o ey o & fad o g,
F e T ¥ fad ge g
gfear ¥t wifid 1 W g Qe
w6 ® W 9w g

¥ Rwar § fie oY Agarc W e
T "y fax 9T dwy I £ ow ww
IR wawd Qoo § o e 6
T Wi et onfe off f oy &
& ¥ afafon gt w4& ¥
7g frdaw fear a1 s wo qrATTd
Hfnd fir gard & wroor e¥fifis ¥
® @y ¥ § N fw frafg &
Qg Awgwg e eHy <o whom
o ST g 3 & ww A atd &
we & ¥ w¥ W) guy fear fir e
frafg 4% ar &1 & & AR W
WX fax qu Ay O § o aw gy
or o § a1 } ftw /v e dfe
w vy § 1 @ dwr ek At
wifirqw wdfem ¥ fiedr § 1 T Oy
s g% fim & ford ax g nd &Y am
e w @ adw A g gfe
Tt ¥ yifimw afog sgy § o
T W Agerdd &y ofr e a<few
@k mtihw Tt Y
furft gfier feft wifid 7 g
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o vt ot RX § 1 s g e fir wft oy & dw A 1 oy T
ot A At @t it g Rt # g & 4 ot e R at o
¥ wror Jaw Afew e gr fo dfgzwr O fr i § ¥ ol @
amar &, wC AW ot gl & o T T it § IeF wfy wrly e *
wifgd, N Jo a1 wgd A wifgw W offes @ ¥ 0 @R e
w Al ) T @ A s arg o wirar o Wk fo whg sEd
ATX T F9 O & Y Fear g W

[PANDIT THAKUR DAs BHARGAVA
in the Chair]

aw s ¢ fis oy feied oy & oredy
W aER Al o
Iufe & for W wlw Fremefr )
WX I9 KW 67 S T2 A
N wg v g & wvew o r A
T N |

Ffrar on Tow Ry §, TR ¥
T ford iR, wew, g o s,
o & femt 9T § ) W W falt #

X ¥ W< srr § ) QY § e W
o feadadt agt Tv Al o awdy &0
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|G gATL Aq ¥ W T 97 I a9
e oX fadiw w & ww foar o
o1, Wiy &g AT R, &7 §, AT
q1 WX wE o @ 1 Fafirmy o
& graey § Y w3 wrRew ¥ any
ok @A e § a6y ¥
fear w91 1 9830 ¥ ww ATy ¥
W 1 Afeg e gur a7 aY 99 EWw
% T wHE & 7w ¥ af gur
foradt wgy war a1 e i T gAY
qafeat Wy 17 & qewrg qFtaf
qmA Xy AT | W AT W IW
TRTT ¥ WY 9 | TRy 5 & "I
W fraea oo qwar § v sty @
& arwr W gy i faege facla
e & v oft § 1 R wrer & g
¥ 43 oft w8 waa ¥ frden femr @
fie ga 3w ¥ A ¥y whrea of Ao
N7 A § o R dfg ey
¥ ar fgml # sqagr Wi T Wy e
% T aTeTh Wy e W v § oAy
il Y SYeETgA W g 2 # W
£, xefr e B el Fafowe syt
&, 3% g A o ey wrE w1 g,
$3(Ai) LSD—8.

3
3
|
.
4
7
)

fear og oiT Wk fod @ wwe ¥
HEA TR AT WY (W w1 WY v W
o e Fweg W 0§ 9w aw
¥ wrawerh &, @ afwfat @
¥ gg-gwg e § 1 queY afefy
foe waf sniianft gat it
fialt ¥ oY §, T gfafa @ oix 3w
afifr & oT W @ TR & R
wafir @ o s oof & f aTm @ 4
¥ o wowr afafa & @ s9
afafe & w2 39 @ T & ;e
g & fis A axded) fafireay sorefy &
o Rrdiwet arqie & fafieen somi
¥ o Tk § 1 Y e gifoerTe,
vad #fY § fasd RO safrrme oftw
aff § dfww swrae aoF A srfewr
¥ ¥ oo @ f qm oy g, I
wrgit & waw ¥ o e &
o T STE 1 o g ¥ ey
T arefy fafirer sl & sarw
# gm oo § 1 e afvehe s
o A T TETC & & & Wi afafy
& grem & 1 9Ty Wy afafa ¥ qw
fardw swwewt tw 3w & foad o ot Fis
o 3w ¥ e Wi g, o e
¥ 7% sy W, 0% aRAnes
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wd s wfgd | afew gy wgdR dro wao & waT wefiem i forer =

® AT g W e gif aga wiw gf FFR et fr 7 o wEe o

2 # gg oy Y vy awar § 5 9w
gfeewr sofer a1 9% gfemw
afirrar saea o afew faa grel #
ag ¥ &1 T, § g aEE |y
ofer 7f @ & 1 qE FEAETEw
qTEAFH WAT AL A § o ¥ o Wi
& g &1 Fwdw 91 W) Yo ¥
AT 30 ufwwa a% Faw wEE w7
qEIAT a7 | wE R A AT §

1411
i
;

HEE
1
H
23
34
$44
és

g ot e § xft frard ¥ v o
TRATT N THo THo Wro WY wnfafeirem
war R A S me @

THo ® w®A ¥ a1 wgrfaTem % @
fINRg ¥ & ) ¥ew M =
momoﬁomaﬁmim
¥ Y WA FT KA, ANAI &I
e TN, ST Y A GAAT, TAFT FrAT
F wrer AY e 1 afcrmr ag gt f
W AuagIeE 9gfa &7 e
I q97 qifag & T 9 fafeer &
ar ¥ IR gddy fafemT sore
®Y ¥ FT WIAT FTH WTON H g )

Fhamyahghraggit fr
agaE W fagg sgd T A A
oF T § Y g | g e
w qar ot § 1 fv qoa ¥ Ao OF
ffw swre o TF fsg someft
o IEN W= TF N1 W qAT AT
AT @A &, Az N @ e v
¥ e Gt Wy k| e i o
fr o fegeem % & s s Wit
# gwas € wf, o W wel) aw
¥ §—arw firar w3 war faaw
T 5T & @ w1 guy W A W
f—fF A » w=, @ @ A=
wnfoa #, wwess #, drefrfer &
T gt e we e,
A W @ g wend whew gt 1
@ TR & w9 € o vl a1
¥ AT ¥ v xw ot § fe oo
9T FNR TH T AEIC ¥ A 9,
wgrHAT waw wigw A Y, fregia
e farfoaeg & wT wER
w1 g% aga wwfrarew anfre fearar,
IR s T W @ fie o fagz
aWEE §, ag i AR e g =
A e e A QW
ot Tere v @ W= OF wHET
w1 g awy faarea & Foraie =T oY
W TN FAET AT @ g
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e § wve & A9 g FAT ST E
fr g fiafopely Somefi 1 e ag A
w ¢ fr grit # g el & seogar
gt O WY & ) AT NI F WiwE
w7 & war g £ fr o ad se R
% @ framemt # e famfady &
et e form | W R WA A
axa & v o fa frea woeft & wfes few
SHETT ATET FFAT AT AT ) TET A%
OqET W qorer &1 wsew A
ooy aeeitasmr d feagw
¥as T@ T Y ¢ 6 v o faomr
& wft § wfow oft w7 &= @A
fawrfr § 1 wds & waw & o
wfogre ¥ w7 WAt &, war faar mar 8,
NN sd ag Ao § 1 frr
Ty fgem ¥ gqawiv wwn a1 Wi
o 2w i ¥ AT WX ggET o
N N wwET IEF € W AN gEd W
Rt & gormt 2w W@ @ € W ATl
faferm qafe & sy & oo 2w &
I T IR wwi W §, GwaTHOy ¥
T § I fawe agi wff w0 awa
g

1610 hre,

[SHRIMATI RENU CHAKRAVARTTY

in the Chair)

#fer v & ww & waww s
fr wngitfes fafemr wone fer e
W) TR § e HrImE
froeon sl 1, &) ary ff, <oft @
aoy off it § ) W ey # F
TR W TE G weAT e
wgfy arprzz forw g v & £ we
NPT TF G A g
oy Ay ¥, gE vy @ @
W anpze 7 3w € anh ®Y avd
wEY ¥ wiwr o) 99F el § owivd
¥ axagam gwz ® fo oy o
g Er ey Wi

wgfy anpre wed § e g qm @ W
fe gfrat % fow w9 ¢ 7w T
t g W o W T T Fan g ?
qrAEE A e waT # I6T A g
I ot w wgr—femefenrs-
T | Wely N wreamy AT
T §, AT g7 A A §, AN afEw
e dar §, oy shwi # oft ek
AEY T 1 AT T T wTRA F A
qua &7 39 & fraso ¥ 6],
Tt & avr i @, afer T e
A g @ & ol G ofy gETe q@
wgEE @ g

# o ¥ WO WRE W ITEE
Y ¥ R g o ¥ FY I wETE
®t wi v wgar § o wdfow
Foerd 7§ onfew fed § 1 ow @
qw Y AW amw ag § forw w) I W
WO W T PR, WY & 9w Ay

shwareamt 1 w9 aiwi # a4 e 2fwd )
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[t sremer e Y]
& ot &, 97 ¥ ¥wwr oF AY WO
aw # oy § 1 " oww § Ay
Qv & Forg e o7 ameft & ) W
E Toft agt o W wgEE ¥ e
¥ 5T A A @ F wigda w1 AT
% ar 97 Swrewl w1 WOy & W g
ATE & AEGETHT FT SqUIAT FT F wareqy
oW e wy w7

wﬂm%ﬁm famz Wit

wamfe wgeg @ WU Ww Q@
faz s &7 oY oF arad g W
ZTew Tz o A qgi o

sft s i et : F w@
AT A A A ST f . Tw Ay
oy fr wrqaz & dui o o ww ol
gar g o awa A e ¥ wgde
apETE TRt W s
wgrHEw o afrer § & geger )
wdT A, g ¥ www woft
# form & F iz & g9 %1 wiwTam
wed  wafy @ &, e
g A fslr @ atw f gwmm ¥
wf A AN qw R O wh ff wy
weymg AER F A fr ol sw A
TH CETHTH KT &1 AZHT FT ETH HCAT
q&  firgr ma o

T e gmEr ¥ ddi &
dadwa & wam ¥ w@ wfsm
oyt ¥ ) TR R OF i W
Eoar e o ST L R
oy afedm= €, Afer T ag w7 My
o T & 7 * g dawgua ¥ o
TR G X oqTer & qW e Fo Roy
@t fagew & s A AT
I & wT ArAy 7 feer e Fr wrg wnt
* fazdy dw Difwd | o ag sem Ay
te %o dw ¥m W faRdowr & ww
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g3 av wiefugt # wi g7 s gl
IAHT I KT A G A &
g WA W f, A f ey ok o
7 fowrmar oY, s s W O3 ¥
qENTY TN AT AT TR | WS
&Y i wroe sroeTe ww e # ot s
Ry A s on faed g
¥ S W ard § g ¥ e
wifed  afrean sw & fr & g &
wok Wy Al 1 aw F Frendt W
qfw =% aw ¥ Few ¥ oot @
g, A RTen BTN g ¥
Wrre v TR # I W wgfear aff
e

e R
g

it fovore v (wRWIY) -
g At A, o AT e
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a1 ¥ aTT O FATWY & g ey ¥ Od
& W wwac faar §, @ ¥ fad
faly WA |

T} oY 3w @ oW ww §fy & A
g Qfrat o s s ol 8
aa dyaoereanT N Oy xw o
the o aareim s & g faegw
gl af wAfar i gy
raaor got & 1 ey Sgr @ Qe WY
e ¥ gwee frelt § agi AT
FUTY § OF A (W W & gy §
o oy oft &, Wk 3 WyE & qowr
w1, foariaai 11 ug @d § fe 2w
famr e o fararer & g & dwr
geafeya Y &, foeg ogi o% I ¥
T ¥ I ¢, 99 9T AT TAWT
= wrr § ifed | fadgw w7 QX
T & qrX & forr €Y Jraerdr T gy
ok 7 3 whiiEsl ® aw
garft g I ¥ ¥ o7 av Ho Ao
Ay ¥ Ay gy  fn
T A &t onrg fadta sew far 8,
sy frar §, feg ag O qar §
fra & fad grr wfames ar
YR TR Xy A W o € !
W ¥ fad 30 goRT W afrs

§ W 7 w7 wfww o g @, @
&Y wrur § fe I 4y & 919 A
Xt AT v avaaor uew § 9w
T § 1 Afew ag @ O G
fore ¥ gar AT gaw awT A
AT Y T & W 3w & Qfi ®
e wy oot § wownt ok @
@t 1 ag g whesg & fad o
framwd ) o oy § fe qaet o
wr & wiesy agm fde e g,
1% fore e ax gwTY FATY W QY
gfrar &1 wfesy foic w8, sw &
X § Farelw g g o g
¥ ford e w4 o Bl
¥ FER Y g egaw s g fie
ag wfew qoerd ¥ oo o ey
¢ quT wrdww wtfan w0 fog
¥ wg Om & frarw ¥ sfmas a1
oy A & 7ug o |

@ W § & gor o ae
IO RW AN AT F 6 T &
T § s s een g, fog
F T IF AR gray ¥ FaR e
Agr v fear ) e 3w
m“*ﬁm Tho Qo aF ¥
foardi 3@ ¥ ofaw grawdd, ¥
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[ fazama )

7g oy § i oty O g oqrar
T THI §T F10 GO & WK agh
13 o d¥o frafirs § a 7a ITETT
™ v ¥ ¥ ¥ AR, afew s
W& fr feest ¥ &) Qar g1, W
ol ax ft grr g fow & @
gfaurdl w1 At W9 9T AW
w ¥ AN AR W I
FAM E 9T ¥ @1 A9 A WY 9%
T A § Y 5 agi 9 7% faeelt
o ﬂoﬁﬁmgl o g ¥
gt ®1 waew N % g wfgd Wi
wﬂ‘iﬂtfﬁﬂnﬁomﬁ*!ﬁ
war &, AfFA 7 gt Y wToEE &
swy § o A Ayt o @ & fad Wk
fody s § 1\ wg Fee [T
R {1 # 99 N oF g
{1 o wiw & Sufee 4 e
37 B Ho {Yo F wrgare ¥ [9m MAT

o do wegarer F forAwy fis o do
& T A fady SAErd T
[Tt AT wgd w Ay & fF W @

Fu ARt § g gkl wWag
HAE & AT 7 gt A AT § T
AT $T7 & PG T F 9T TY
¢ demoerer weq ft § Fegia
fr @ T ¥ s wumr § o)
JTHYTE FeT MERT A § A s
gRANEHT F AW Y v § O
W g ¥ Ry seqt &
afg goere ¥ aTe ¥ Sedw g
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Ay oY @ o x@ gare ¥ W wfvs
TR Q) FRAT AT WA A A o
srearet ¥ wfcd difea at o e <
t N aga g s@m WR M
@ s FER W A A g
M SR W ¥ e
A geft ¥ @ vER @ Afew
s ® fealt wemw W F O
T Y orTARTr ST w3 N Wfrw
AN TNE T TER YA
& fis Forg @ v e € Y 99 &
aw § @ A A f el ST
g fie xw A T ¥ fre sl
o i e § o are & e
few acg & T Xw § gt @ Q@
€1 @ ¥ famgw S S o Aw
iﬁﬂn%«ﬁéuﬂtﬁﬁwnm

AR TEE A FT R gwT WiE o
WTAT B g G ¥ tooo T T
ey wrg o faw a@ 3
Ia¥ sz war e fafemr wifs v
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w o R 9k g
R § gmﬁtwﬁm
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‘Shri 8. M. Banerjee: Mr. Chairman,
Sir I would like to confine my
to certain important points. 1 have
read with keen interest in this parti-
cular report of the Health Ministry
the various provisions made to check
the growth of TB in the country. I
must congratulate the Ministry for
taking some steps in this direction.
But there is a competition going on
in this country between the growth
of TB cases and ungmployment. I do
npt Xknow who i3 going tp win.

!comelmma city ‘where the
mcldeneeofﬂhthem‘hu!inthe
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country, My information may be
wrang. But from the various reports
and the surveys made it has been
revealed that in Kanpur the number
of TB cases is the highest. Since I
have come to this House, both inside
this House and outside I have been
fighting hard to impress upon the
State Government and the Centre the
need to have a TB hospital in Kan-
pur. Fortunately we have a medical
college. It is said that this medical
college will have an about 60-bedded
hospital for TB. But I have come to
know that since the Employees’ State
Insurance is having a hospital in
Kanpur that hospita] will have 100
beds for TB alone. Even if that parti-
cular hospital has about 100 beds for
TB that will be confined only to the
people who are working in those
mills. But taking ﬂut thIn( into

t, the ab in
TB cases in Kanpur, it is high time
that the Centre in consultation with
the State Government should set up
a TB hospital in Kanpur which is the
primary need of the Kanpur people.

Another thing which 1 wanted to
bring to the notice of the hon, Minis-
ter is that there is a prwhlon that
any Gover heth
an industrial or a non-lndmtrill em-
ployee, if he becomes a TB patient,
is entitied to have 18 monthas’ leave.
But unfortunately the whole period
of leave with the exception of that
period which is covered by earned
leave or leave with pay, the entire
period is to be treated as leave with-
out pay. You can very well imagine
the fate of that poor TB patient or
that Government employee who will
get nothing after one or two months
to have P or prop
food. Ultimately the result is with
al} the medicine given to him by
various hospitals or TB clinics he is
unable to survive because he is un-
abls to get any nourishing food.

_So my submission is and my request
to the Health Minister is to. consult
Mhbowlmhtryuddherm
trieg and consider this matter serious-
ly. This 18 months’ leave or the
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treatment which is given to him by
the various TB clinics and hospital
will be useless if he is unable to
survive because of no food. My
request is that this is a serious matter
which should be considered.

My other point is that at the time
when Kanpur Medical College was
established, or was being established,
the Centre assureq that 756 per cent
of the non-recurring and 60 per cent
of the recurring expenses would be
borne by the Centre. I want to know
whether it is a fact that in 1958-568
and 1959-60 no amount has been given
to this College by the Centre. If a
promise was made, I do not think
that unless the State Government asks
for it the Centre should deny this
amount. If it was decided at the
time of the establishment of this
hospital, the Centre must give gen-
erously this amount every year and
should not wait for repeated requests
from the State Government which, of
course will be a request from the
Medical College itsclf. I am extreme-
ly thankful to the Centre that they
have sanctioned a sum of Rs. 2 lakhs
for the cancer plant in the Kanpur
Medical College. My information is
that this amount is too meagre and
the State Gov has r sted

APRIL 6, 1960
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apart from that it passes my imagi-
nation to realise how a common man
who wants to have the benefit of a
big doctor can possibly pay Rs. 64
for the night and Rs. 32 for the day.

Can we not have socialisation of
medical practitioners or the medical
profession? Is it not high time that
the country realised that the doctors
are, after all, doing social work? I
do not grudge their earning more,
Let them earn more, but at the cost
of what? We have been pleading in
this House that free legal aid should
be given to the poor because we rea-
lise that justice is very dear in this.
country, In the same way, why
should a man who feels that his son
should be looked after by a better
doctor, be deprived of his good advice
only because he is a poor man? So,
I feel that the hon, Health Minister-
should consult the various medical
associations of all-India and regional
character and see whether some
under ding can be reached b
the private practitioners and the
Government, so that there is a ceiling
on their fees. It can be done. After
all, in many countries the medical
profession has been socialised, and
today it is absolutely necessary that
this matter should be properly dis-

for more amount from the Centre and
T hope that the Centre will not be
miserly not to grant more amount for
this noble cause.

My third point is about the medical
practitioners. In this country, a poor
country like ours, no man can possi-
bly afford, unless he is either a mill-
owner or he mortgages ornaments of
his wife, to have the best doctors of
a particular place. 1 do not know
whether it is the fortune or the mis-
fortune of this country that one of
the biggest doctors, or some of the
biggest doctors of this country have
become politicians. I do not know
whether they are serving better this
country as a Chief Minister of a State
or they would have served better as
a senior medical practitioner. But

What is happening in our hospitals?
1 would request the Minister to visit.
the hospitals sometimes and see the
way the out-door patients are being
treated in the dispensaries. 1 am not
a doctor myself, but I know that in
thsed.i:pmnmtberemtentypu
bers one to

ten and nlldheuu.ith:uppo-ed.
can be cured and must be cured for
a poor man by taking any of them.
An Hom Member: Why not acqua?
Shri 8. M. Banerjee: Acqua is
we ot give crude
medicines That ig there, But some-
times it does happen, and it is not &
joke, that if No, 10 is not available.
they give two doses of No. 8. This is
actually happening in many hospitals.
Unfortunately, I have seen theee
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things happening in jails, in chari-
table dispensaries. 1 would request
the hon. Minister to kindly consider
that a charitable institution does not
mean that the poor boys who go there
for treatment should be ignored like
this.

I have received copy of a letter
from a father whose baby hag died.
He has addressed that letter to the
hon. Minister and endorsed me a copy.
Recently, in the Safdarjung Hospital,
a seven-year old child was admitted,
He was suffering from some disease,
or there was something wrong, I do
not remember exactly, The father
went from door to door. Nobody
attended, and ultimately that child
died, I hope the hon. Minister is
making investigation into this. The
father has told me that the Minister
has assured full investigation into the
matter.

Shri Joachim Alva: Pass on that
letter to the Minister.

Shri 8. M. Banerjee: He has aiready
replied.

I have heard with keen interest
those who want Ayurveda or Homoeo-
pathy to thrive in this country, 1 do
not think there is any conflict between
Allopathy, Homoeopathy, Ayurveda
and Hikmat,

Shri Karmarkar: Siddha also.

Shri S. M. Banerjee: We should
make a serious effort to have‘all this
co-ordinated. Let there be some

country. I have got all respect for
her and the members of the Red Cross,
but I feel that Government should
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have some hand in the working of
this organisation, We get large quan-
tities of dici from outside, and
8o proper vigilance should be kept to
see that they are properly distributed.

Mr. Chairman: Now, the hon. Min--
ister.

17 hrs,

Shri Joachim Alva: Can 1 get ten:
minutes? I had been to attend the
meeting of the informal consultative
committee attached to the Finance
Ministry, Therefore, I was not present
here when my name was called.

Mr. Chairman: The hon. Member
was not here when he was called. He
was expected to be here. Therefore..
he hag not been given a chance.

Shri Joachim Alva: I would beg
of you to give me a few minutes, I
had been to the meeting of the infor-
mal Y f oo rhad:

to the Ministry of Finance, Please
give me ten minutes
Mr. Chairman: I am sorry. [ have

called the hon. Minister now.

Shri Joachitm Alva: I have waited”
from the morning.

Shri Karmarkar: Just as another
hon. Member has done, if he sends on
hig points to me, I ghall be very hap-
Py to touch them,

U have listened very carefully to all’
the speeches made on the floor of this
House. In trying to frame my reply,
I was thinking in my mind whether
it would be better for me and the
House to go on topically or else touch
upon the points as the Members
made them, I find on & scrutiny
the points made by hon, Members
the important points touched by
hon. friends in this House
cover the more important
the work of my Ministry.

I was very happy to note
one improvement, and it wag

égaE§§

gE
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hon, Members have not touched upon
subjects which really belong to the
States. Every time, I was under the
difficulty of trying to answer or just
skip over points relating to subjects
which touched the States. I am happy
that most of the important bject:

APRIL 6, 1960

for Grants 9984

ter of purity of food, in the matter of
health and s0 on,

As ane hon. Member Shri B. D. Misra
has said—he placed his hand on the
correct point—really speaking, the fleld
of health is a twofold one. The first is

have been touched, and I thought “that
perhaps if I could just go through the
points made by the Members serially,
at the same time devoting a little more
attention to important points, perhaps,
that wolud be convenient to the House.

I must also say and appreciate that
the observations from the Opposition
Benches were wholly sober, and 1 am
grateful to them for that, because it is
only thus that debates have any use,
for, ultimately, with a Ministry like
the Health Ministry, what we are all
worr.ed about is not Government ver-
sus Opposition, but really to improve
the nation’s health services.

My hon friend Shri Kodiyan
amongst other points touched on one
very important point, when he referred
to rural water supply. It is good that
this points comes first, because whe-
ther as a citizen or as a Minister, if
there is any one subject which comes
nearest to my heart, it is water sup-
ply. I have often allowed myself to
say and sometimes rather irrelevantly
that water supply in general and rural
water supply in particular might well
have been incorporated in the Consti-
tution as a fund tal right, b
if there is any one thing that is more
important than another, in the whala
fleld of health,—of course, food comes
first, but next to food or almost con-
currently with it—it ig the question of
pure water supply, I am afraid till
now, though we have done something,
still we have not, I think, done ade-
quetly, looking to the urgency of the
problem.

In India, we are not dealing with a
population which has been an uncivil-
is¢d populaticn. .It has had a long
civilisation; it has evolved its codes of

duct in the of sanitation, in
the matter of cleanliness, in the mat-

havritta; as one of our seers has
said, the purpose of Ayurveda is to
maintain health, that is, the preventive
aspect of it. It is only secondarily
that the removal of disease comes in.

“OTYRTE T ERTNEY SATAATA TH
angeea Trrfare 1
That is the definition of Ayurveda
given in our ancient texts, If there is
any one factor in a nation's health that
can achieve the purpose of maintain-
ing the people’s health, it ig pure and
clean water, I must say in fairness to
what has happened in the past, that
this problem has not been wholly neg-
lected either by the Planning Com-*
mission or by the Government of India.
This time, as hon. Members will have
observed, we have tried to give a little
more relevancy to the contents of our
Report, because we thought it might
convey the picture of the work better,
We have divided the whole Report
subject-wise and not detail-wise in the
sense of communicable diseases, medi-
cal relief, medical education and medi-
cal research. One of the important
subjects is water supply, because we
do attach very great importance to it.

With regard to water supply, there
was a provision orginally of Rs. 28
crores in the Second Five Year Plan
between us and the States. We had to
give them Rs. 14 crores by way of 50
per cent. subsidy, 289 schemes were
sanctioned which cost Rs, 18 crores. I
would have been happier had we been
able to spend 100 per cent. of the allo-
cation. But I may tell the House that
we have not done quite badly and
between the States and ourselves, of
the allocation made of Rs. 23 crores,
we have been able to spend Rs 18
crores, that means Rs. 9 crores sub-
sidy from us and Rs. @ crores spent
by the States which make it Rs. 18
crores. - I think that is not a very
dismal achievement.
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I should like to make another thing
clear. The Health Ministry has been
charged in respect of rural schemes
with only what they call schemes in-
volving pipe water supply, that is to
say, where water was scarce, where
it had to be obtained with difficulty,
where certain schemes had to be fram-
ed, and then we had to supply it to
the villages. I have not myself been
able to find out the genesis of the
thing, as to where it arose, But what-
ever it is, the Second Five Year Plan
was framed in this respect with a pro-
vision for such rural water supply as
would come by way of evolving pipe
water supply schemes preferably deal-
ing with multiple villages, more vil-
lages than one.

17:07 hrs.
[MR. DepuTY-SPEAKER in the Chair)

At some time, we discovered the mis-
take which was originally made and
we urged on the Planning Commission
with all our influence to rectify it. I
am not carping or criticising. But I
must tell the House clearly how the
matter stood. I can appreciate the
difficulty of the Planning Commission,
for good reasons, in agreeipg with us
when we wanted to divert this money
to individual schemes covering single
villages so as to have wells in those
villages, They said: ‘No, it is not for
you to do that, because we have made
a provision in the budget ut the Minig.
try of C it t for
that and we have also developmental
funds with ourselves for wells, single
wells, in villages'.

‘Therefore, when I say that we have
been able to spend between the States
and ourselves round about Rs. 18
crores, and not Rs, 23 crores which was
allotted,—in a few cases, we have
been able to persuade them to agree
to the project for digging wells in
single villages; we would have spent
all the remaining Rs. 5 crores on use-
ful schemes for sinking wells in vil-

we were not our own indepen-
dent masters. So this has not been
a bad performance, I have seen it
myself and found that this has work-
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ed well. The other day, I wag in one
of the districts of the Punjab. I saw
under this scheme for single villages
a nice, small water supply scheme,
water being taken from the canal with
filtering arrangements made, a store
house arranged and then water sup-
plied through taps. I am quite sure
all hon. Members are aware of the
good purpose that hag been served
under this scheme wherever it is work-
ing,

With regard to urban water supply,
originally there was a provision of
more than Rs. 53 crores, It was later
reduced to Rs, 47 crores. With this
allocation, we wanted to work out 278
water supply schemes in the towns and
about 61 sewerage schemes. It was
well said by an hon, Member that it
is no use taking up a water supply
scheme alone. It is better that there
is no water supply if the sanitation is
spoiled, because when there is no water
no water can be wasted here and there
and no mosquitoes can breed. But
when you make an ample supply of
water available and people use
the water and it stagnates, then it leads
to illness, One hon. Member said that
in a certain place where there was no
filaria formerly, after good water sup-
ply, the disease started infecting peo-
ple. I am told that in Nagpur, before
the water supply scheme, there was
no filaria, but after a little adequate
water supply, the first filaria cases
were reported. Even these mosquitoes
have their likes and dislikes. Whereas
the malaria mosquito likes to thrive on
clean water, the fllaria mosquito likes
to thrive on dirty water. So, where-
ver we make a water supply scheme
and do not have a sewerage scheme
also, then, we do create conditions of
disease, I must tell the House that we
have been urging that point of view
also—not only urban water supply
schemes to the smallest towns, but also
sanitation schemes.

So, as I was saying, during the
second Five Year Plan, including this
year, about 278 water supply schemes
and 61 sewerage schemes are being
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worked out, Some have been com-
pleted. And, I am happy to tell the
House—this ig no news; hon. Members
themselves know this—that in some of
the States these water supply schemes
have gone to small towns of 20,000 and
25,000, apart from towns of 50,000 and
1 lakh and above. And, we are happy
that in the Third Five Year Plan, there
might be some kind of adequate pro-
vis.on for urban water supply schemes
also.

Then, 1 come to the corporations,

Pandit Thakur Dag Bhargava: What
is the amount in the Third Five Year
Plan?

Shri Karmarkar: I am coming to
that a little later. My hon. elderly
friend can afford to complain; but
standing where I am I cannot afford
to complain. I shall share the infor-
mation that I have got,

Shri Joachim Alva: Did you
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Planning Commission that has to
decide, and he himself cannot decide.
That is very wrong under the Consti-
tution also. The Ministry is in charge
of the funds and he can decide and not
the Planning Commission,

Shri Karmarkar: My difficulty is
this, My elderly friend did not pos-
sibly understand my imperfect English.
If 1 have money in my hands I can
spend. 1 cannot spend when I have
none. This iz what I said,

Pandit Thakur Das Bhargava: You
said thot the Planning Commission
will decide. The money is there and
you have been given fundg also.

Shri Karmarkar: I think ry elder-
ly colleague has not understocd my
point, because, possibly, I have not
made it clear, We and the Planning

trate on areas where fllaria is most and
divert your funds there?

Shri Karmarkar: I am coming to
that when I come to fllaria. Is it to
divert funds when they exist?

Shri Joachim Alva: There is no
question of diversion.

Shri Karmarkar: If there is water
in the river it can be diverted into
the canals. But if the river bed is
diy?

Shri Joachim Alva: The hon. Min-
izter knows ag much as myself that
there are areas where fllaria is worst
infested . | .

Shri Karmarkar: I know a little
more than the hon. Member and that
is my difficulty. That is my difficulty
in trying to work out sewerage
sch . I am ing to that point.
Of course, my friends will be satisfied
with what 1 am saying.

Pandit Thakur Das Bhargava: The
hon. Minister has said that it is the

C o i together; and, if
there is no money for sewerage
h a5 agreed between us—then,

there is no question of spending. I
thought that a distinguished criminal
lawyer like Pandit Thakur Das Bhar-
gava would understand that. But,
sometimes, my way of expressing
things i a little imperfect,

I was coming to the question of cor-
porations, There also I wish the allo-
cation that was there for the corpora-
tions had becn more. The amount was
Rs. 854 lakhs, not too sufficient, Out
of that they have been able to spend
Rs. 687-lakhs, that'is about Rs. 7
crores. Not a bad achievement so far
as spending is concerned. But, not a
very good achievement so far as allo~
cation itself is concerned.  That is
another matter.

So, with regard to rural, and urban
water supply and also corporation
water supply, I am quite sure that we
had done well. So far as provision is
concerned, we are anxious to spend it.
So far as the State Governments are
concerned, who are Teady with the
idea of spending, we could help them
to do that. I can frankly tell the
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House that we could do no better
because, in some cases, there was a
shortage of pipes and things like that
and the amount available could not be

spent.

1 will come back to this point of
water supply when I touch briefly on
what we are likely to have in the
Third Five Year Plan. In fact, the
hon. House might have noted that not
a single line has appeared in the Press
about either the possible requirements
in the Third Five Year Plan nor any-
thing about what we might get for the
Health Ministry, so far as the Health
Ministry is concerned. We have taken
precious care to keep it out because it
does not help the country to have high
hopes earlier and smaller achieve-
ments later. So, for the first time, I
am coming before the House with
what we are likely to expect in the
Third Five Year Plan, the limitations
in the Plan that we are likely to
have....

Shri Tangamani (Madurai): May I
know what you are likely to get;
what the amount is likely to be?

Shri Karmarkar: If the hon. Mem-
ber has the patience to wait for half
an hour I think he will get it

There is what Shri Kodiyan said
about rural water supply. 1 can as-
sure him that I am not less enthusias-
tic than he. If someone were to be
more enthusiastic about it. I am more
enthusiastic than he about the neces-
sity of having rural water supply. I
think of it as problem No. 1 of the
highest urgency. If all the money In
the Health Ministry is allotted to the
rural and urban water supply, I for
one would not complain. These are
my views and the views of my

Shri D. C. Sharma: What are the
views of the Planning Commission?

Shri Karmarkar: I cannot dispose
of matters over which I have no con-

trol.

I do not think he said one word
about the Contributory Health Service
Scheme. That is very important. I
think in the CH.S. scheme in Delhi
somcthing is being worked out which
has not been worked out elsewhere.
The scheme has been there for the
last six years. It has its imperfections.
I will first make a confession straight-
away thalt we are not able to cope
satisfactorily with the number of our
out-patients, nor with the best of good-
will, we shall ever be able to—for
two reasons. One is that the treat-
ment is free. People come to the
disp y for r for which
normally one would not go to a
private doctor, even if there is @&
scratch or something like that. I
have seen instances of people as good,
as able and as clever as any one of us
gitting here, who are not keeping
ordinary things like iodine, Burnol..
(An Hon. Member: Shame) There
is no shame. Or, they do not have,
for instance, what you take, those
pills—what are their names; I
have never taken them—aspro. When
there is a little headache, they come to
the dispensary and ask for Aspro.
They wait for ten minutes—thanks for
the patience—and they get Aspro and
then they go back. There are things,
small things, for which one would not
expect one to go to the dispensary. 1
may share with you the first-hand
report of a conversation of a friend of
mine, not connected with the CHS,
and fairly independent. I sent him
round to have a look at these dispen-
saries and to make an assessment and
then he went round and studied. I
asked what his finding was. He sald:
My finding is that the whole system
is working well.” “How do you say
that?” I asked. He said that he saw
the P.A. to a Minister and he was
sitting there. He asked him: “Why
have you come here? The P.A. re-
plied that someone was ill. Then, he
told him: “This ig Government of
India. Was the earlier system better
or is this system better? If this is
better, how is it better? You Rave
been neglected and you are wasting
your time and that of the Minister.”
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He said thinks like that because peo-
ple do beliéve that we are always busy
and our P.As. are always busy. “No,”
‘the P.A. replied’. “It is quite all
right. If we wait for some time. To-
day, I am contributing some Rs. 4 or
Rs. 5 per month which means about
Rs. 60 a year but I am deriving the
benefit of about Rs. 500 or Rs. 600.
There are any number of X-rays,
slides and examinations. This waiting
is nothing compared to the treatment
that we get.”

Then, he went on to a chaprasi and
told him; “You have been moving
roundabout. Why are you doing like
that?” He replied; “I am a chaprasi
and if this scheme had not been there,
would I have X-ray treatment for my
son?” But he again said, “You have
to go round,” to which he replied: “It
does not matter if I have gone round.”

I am happy to tell the House, from
such information as we have, that this
service is giving mental and physical

fort to people who 1ly would
not have got it for the money that
they are contributing.

I am not disappointed but I am
happy to learn that though three dis-
pensaries are open for the Members of
Parliament, they are very little patro-
nised. That speaks to the health of
the people here.. (Interrupti ) Im-
mediately because we have opened a
dispensary, we do not want that Mem-
bers of Parliament should come in
their hundreds to the dispensary simp-
ly to honour our scheme. I wish the
attendance grows less and less except
in ipevitable cases—God prevent them
—and in serious cases or in cases like
maternity and the rest. I would wish
the Parliament Members the best
medical treatment if they go to that
place. ... (Interruptions.)

Shri Braj Raj Singh: But you are
adopting birth control....

Shri Karmarkar: We have not yet
begun, among the Members of Parlia-
ment but we might . . . (Interrup-
tions.)
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Sir, coming back to the contributory
health service scheme, the House
might be interested to learn the pro-
gress of the scheme in the last six
years. 1 would only give two compa-
rative figures, and not tire .he House.
In 1954, the number of dispensaries
started, static dispensaries, was 16. In
1959 it has risen to 34. There were
no mobile dispensaries. We have add-
ed four mobile dispensaries. The total
attendance in the dispensaries was
about 7,37,000, and now the a tendance
ig 40,75,000. Of course, the number of
people has also increased; instead of a
relatively smaller population, the
population now under our care is
something near about 5,00,000, includ-
ing the members of families and all
that. Whcreas we had only 11 specia-
lists, we have now 33 specialists. The
number of assistant surgeons has risen
from 29 to 195. The expenditure also
has grown. The expenditure then was
round about Rs. 16 lakhs, and now it
is near about Rs. 70 lakhs. The am-
ount of subscription received also has
increased. The receipts from people
were about Rs. 7§ lakhs and now it is
more than Rs. 31 lakhs.

We are trying to make this a suc-
cess. We have got such a large popu-
lation under our care that we would
like to make this experiment grow by
having as many good schemes as pos-
sible. Recently I had a discussion with
our Director. I said, we are serving
the people who are making the pay-
ment and falling il], but, I asked, how
are we going to serve the people who
are making the payment and do not
fall ill? I said that we must
serve them also. The best way
we thought, for serving that
population was to take care of their
infants from “zero” age or even
“minus one” age to at least the age
of two—'minus one” means pre-natal
care. I would like to have an experi-
ment made in this direction. In the
first instance, we have already made
a beginning with 200 babies. We
would like this number to be increased
to 1000. By taking pre-natal and post-
natal care of babies, I am quite sure
much good will come out n future.
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‘That will give good guidance to the
future in respec. of gteps to be taken
for taking care of health.

The second thing that we hlve in-
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are still in gervice—it may be more
than 60 per cent.
years we are again going to have

thorough screening so that we shall
able not only to find out if there

troduced under this sch

that is something new—is, what we
<all, “the check-up system”. The peo-

ple are careless about their health.

Our p.ople are no. very careful about

their health. Only when they are dis-

abled that they go to a dispensary or

be
e is
an incipient illness but it can also be
our guide regarding the incidence of

earning, but people living in slum
areas are bound to suffer more on
of their poverty and malnutri-

see a doctor. So we d that
anyone is wel to be checked up.
We thought that the people may not
take much interest in this. I am happy
to tell the House that—it has been
about a y-ar’s time—about 2,500 peo-
ple have registered themselves for a
check-up and more than about 1000

tion. I am quite sure that a through
survey like that of the whole popula-
tion of five lakhs in Delhi, firstly of
the head of the family and later on of
every member, would really serve a
good purpose. Wherever any such
health scheme is worked out &ll these
would be a good guide.

people have already been checked up.
1 am happy also to say that on account
of .hese check-ups ailments about
which they were unconscious have
been discovered—not tuberculosis, but
di like diabetes, eye di and
other diseases. I nm quite sure in the
long run it will be good for thon

I should also say at this stage, in
ghe House, about another scheme
which we are trying to work out. We
have had some such items of work in
the country in view, by w-y ot lom
survey in the
That is what wo meant by

tients, for the peopl as
also for the orgnniution. because these
diabetic cases which we have found
now would have come to our dispen-
saries a little later when they would
have become more difficult cases. This
check-up, therefore, we would like to
extend to the whole range. Provided
we have no limitation on finance I
would like to do it tomorrow. I am
ot able to do it now because that will
mean a heavy expenditure and I will
have to persuade everybody about the
utility of such a scheme, but I am
quite sure in my mind that some day
or the other every member of this con-
tributory heal'h service scheme is
going to be checked up. I am sure the
House will agree with me that it is a
progressive step.

The third thing we have introduced
—we would like to do it much better
—is about a thorough mass screening
for tuberculosis. We had a survey ke
that five years back. 80 per cent. of
the people who were screened then

henlth survey. Now, we are trying,
to begin with, in Delhi for the first
time, to start a thorough health
survey, firstly of a limited population,
here, in Delhi and, God willing extend
it to the States also with their co-
operation. It means that we are
going to have a thorough health
survey.

Now, we have got the material
ready for the contributory health
service scheme because the records
are there. But for the other things,
things are not 30 easy. Then, we took
a sample survey like we did two
years back for the tuberculosis sur-
vey, We exactly know where we
stand for that matter, But for the
new survey we have not got before
us the correct disease picture of the
country in any precise manner; we
know to some extent as to what our
people are suffering from—the com-
municable diseases especially—bur
we have not got an accurate picture.
It s known as morbidity survey.
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which will begin presently in Delhi,
and later on, if funds permit, it will
be extended to the rest of the country.
That will give us for the first time a
correct picture of the diseases.
because, unless we have a correct
picture, our national programme of
work will not be adequate. That is
all that I have to say about the con-
tributory health service schemes. I
regret I have to skip over Shri
Kodiyan's points.

There is another point which I may
take up now, and that ig about the
medical personnel,

Shri Tangamani: What about can-
cer?

Shri Karmarkar: I have noted all
the points and when the time comes,
I shall refer to them. I have been
noting down all the points, and do-
ing nothing else. I would take care
to see that all the points are replied
to by my Ministry and a reply sent
to the particular Members concerned
because they must know what s
happening.

Shri Tangamani: I wanted to know
about the Ministry’s decision about
the research centre for cancer.

Mr. Deputy-Speaker: Let the hon.
Minister proceed now,

Shri Karmarkar: About the medical
colleges, 1 wish to tell the House of
what is being done. One of the
things that are complained of is
about the shortage of medical person-
nel. I think it is right. But our
medical personnel, apart from a
country like Japan, can compare
favourably with the medical person-
nel in any other country. On an
average, we have got roughly speak-
ing,—one could not be sure—about
80,000 doctors—it may be 90,000
doctors—for a population of about 41
crores which is the present popula-
tion. So, that proportion will com-
pare favourably with the proportion in
other countries like Burma, Indonesia
and other Asian countries except
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perhaps with Japan where they have
a larger number of doctors. It has
been our effort, not only this year
but during the second Five Year Plan
period, to increase the number of
medical colleges.

As against 17 colleges in 1847, we
are now in the good position of hav-
ing 55 colleges. One or two are
coming up presently. I understand
that the Punjab Government have
resolved to have a medical college in
Rohtak next year. I am quite sure
that some more medical colleges are
already in the offing. 1 am happy to
share with the House the information
that the State Governments are not
waiting for any help from the Centre.
They are starting colleges of their
own. Repeatedly, I have had occa-
sions to say that because my money
is over, they have the best, moral
support from us, because creating
moral support is a contingent invest-
ment and when money comes in, it
might develop into material support
also.

We had, at the beginning of the
Plan, Rs. 6'5 crores. What we did
was, we gave that help to assist about
nine new medical colleges, seven of
them in a full-fledged manner. We
gave them Rs, 60 lakhs by way of
non-recurring grants and Rs. 8,000
per student as recurring grant. Some
of these colleges were scattered all
over the country: Kanpur, Ranchi,
Jamnagar, Bhopal, Jabalpur, Hubli
and Kozhiode. At Kurnool and
Bikaner, the colleges were ulredy
there. But we gave them some aid
also. But have not only helped
in the matter of these colleges,
but we have also helped
in upgrading some of the older
colleges—some 15 colleges, So, that
took all our money away. Then we
tried to divert some money from
another item where it did not work.
We wanted to help the States in
weeding their professorial staff who
got lower pay and by giving them
higher pay. But they would not
accept that scheme. From this fund,
we diverted another Rs. 2:13 crores.
So, as against the plan provision of
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Rs. 6'5 crores, we have actually
succeeded in spending more than
Rs. 8 crores for new medical colleges.
Not only that much has been done
with regard to the under-graduate
colleges proper, but we have also
done another thing. We have also
succeeded in upgrading some 12 insti-
tutions, because one of the greatest
needs of the country is postgraduation
in all subjects. In the past, our
people were compelled to go to foreign
countries for special study for FRCS
and other specialities. Now, on
account of the fact that adequate up-
grading facilities have been created
in this country, I am happy to say
that in 1958-59, 79 post-graduate
students have joined these upgraded
institutions and in 1950-60, as many
as 137 have joined.

I should also like to tell the House
about what I may call a very cheap
scheme that we have worked out. We
have asked the States also to consider
working it up. The idea struck us in
Delhi. In Delhi, we have some first
class hospitals. During the last three
or four years, we have a large and
competent staff, all doctors who can
do credit to any hospital either here
or elsewhere. Therefore, we thought,
why should not this medical people,
distinguished that they are, be given
an opportunity of training post-gradu-
ate students. If I am & competent
man and if I am given further oppor-
tunities, I am naturally happy, and
I would try to do justice to my job.
It I am a doctor doing very good work
and if I am given in addition the
privilege of teaching some more post-
graduate students, it not only gives
me pleasure, but it makes me excel
in my work. That way, we were
able to build round the distinguished
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future maybe we may have to pav
a little. But compared to efforts
which cost lakhs and lakhks of rupees,
1 think the House will agree that
this was a nice way of doing it
Wherever you have got a nice hospi-
tal in the country, the physicians and
surgeons in charge there can be good
post-graduate professors. We have
made this offer to the States and said
that if they develop a similar scheme
in their hospitals, we might help them
way of giving stipends to the students.
We are struggling to help post-gradu-
ate students, so that they might
become advanced. I am quite sure
the States will take up this cause and
help us in trying to see that there
are larger b of post-grad
students, with the result that the
teaching staff in our colleges will be
competent.

Regarding my friend, Dr. Sushila
Nayar, 1 would not like to say much
in her absence, but she spoke as some
one would speak without reading any-
thing that is given in the report, 1
would not say anything more, because
bhad she carefully read the report,
capable that she is and a doctor
that she is, she would not have
permitted herself to make -those
observations which she actually made.
I would pickup from her observations,
wrong as they were, one topic, on
which also she was wrong. That
was about small-pox eradication pro-
gramme, She referred to it as if
her knowledge stopped last year,
without any refreshment this year,
because actually the Central Council
of Health resolved that small-pox
eradication is an important thing and
therefore, from the original pilot
schemes that we had last year, we
bandoned them six months back and

physicians and surgeons a scheme
for post-graduate training. Last year,
we admitted 35 students. This year
we propose to admit 75.

The whole cost of it is only the
stipends that we pay to the students.
We have not spent a single pie for
extra equipment or for any additional
homorarium to these

still with the nominal name of pilot
scheme, we have asked the States w0
take up 10 lakhs of population in the
first instance. We bear the whole
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the only country along with out
neighbour, Pakistan, from which
certificates of small-pox vaccination
and cholera inoculation mre required
by the passport authorities. Cholera
is really difficult,. We recently
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regard to everything, who say “why
should we do that?”. But leaving
them apart, who constitute a very
small number perhaps, the whole of
the country is with us and so, with
the co-opernuon of the Planning

appointed an expert ittee. I
hope Shri Samanta would not be
offended at it. We are told by the
expert committee that the whole root
of trouble of cholera is in Calcutta
und in Bengal.

Shri 8. C. Samanta (Tamluk):
Gangetic delta.
Shri Karmarkar: Yes, Gangetic

delta, if he wants to wuse a
bigger word, But Gengetic delta is
also in Behgal. Now, the focus is
there, round about Bengal, and somé
experts have traced it that in the
case of every cholera epidemic cases
first occur in Bengal, like many other
things occur in Bengal, and when it
goes out the unhappiness ‘and the
trouble have to be endured by the

I shall not refer to the
opposite, but that is another matter.
Now, having traced the focus there,
we have sought the help of the
World Health Organisation ulso in the
matter of water supply, arranging
good water supply for Calcutta. They
have put forward something which
is rather difficult to cxecute, repeated
Inoculation against cholera but, as I
said, we are trying to handle it as
efficiently as possible.

With regard to small-pox there is
nothing at all that is difficult. It
only we persuade the whole country
to get themselves vaccinated once,
with a repetition some ten years
later, 1 think we shall have substan-
tially tackled the problem of small-
pox. Every other country hn done

I am hoping that we
shal] be providing sufficient amounts
for this programme—it is not too
large a sum, only about Rs. 7 crores—
and we want to put it to the States
that they should undertake a whole-
sale prog of ination. I am
mentioning this prominently here
because I am quite sure that the co-
operation of every hon, colleague in
this House will be available and when-
ever and wherever they speak about
anything they will refer to vaccina-
tion by the way. We expect that
with our continued campaigning
small-pox will be a thing of the past
before soon.

Shri S, M. Banerjee: Only the big
pox will remain?

. Shri Karmarkar: What? ,

Mr. Deputy-Speaker: Big pox, ds
against the small-pox.

Shri Karmarkar: I think, as time
goes along, we shall be able to eradi-
cate all the other big poxes, either
in the field of health or in the other
fields, At the present moment we
intend to concentrate on small-pox
but if our country is to be freed from
all the troubles it is necessary to
eradicate not only small-pox but also
the big-pox from the country.

Shri Mahanty (Dhenkanal): Politi-
cal.

Shri Karmarkar: I think I- must
deny myself the privilege of touch-
ing some other points.

Having referred to small-pox, I

that. We have some ntious
objectors, no doubt, but then for
everything there is a conscientious
objector. Except for travelling by
rail or by air, I think our country-
men are conscientious objectors with

hould like to touch one other thing,
and that is leproay. My hon. friend,
Dr. Sushila lelr. stated that there
is no compr gr 1
am very sorry to d.inmnt ber,
because 1 am quite sure she will
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tead the report of my speech, that
jt is exactly untrue to say there is no
organised programme. If the country
is going along anything, it is an
organised programme, and that ton
not in this year of Grace alone. It
was inaugurated some four or five
years back, and the programme in
brief is like this,

In respect of leprosy it is supposed
that about 13 lakhs of people are
suffering, and about one-fourth are
suffering from, what we call lepro-
matus leprosy. One is infective and
the other is non-infective. Hon.
Members will find detailed reference
to it in the Report. The scheme, in
brief, is like this. We want to
establish, what we call, demonstration
centres, four in numbers. One of
them will be in Dehra Dun, where we
want to work thoroughly in the area
and know the results, as it is a
research scheme. The other three
will be in three other places. They
have to get along within their area,
examining every man, woman &and
-child, finding out from those cases
which are the people who are suffer-
ing. We have, at the present moment,
in all about 101 centres, including the
four, 97 of them being subsidiary
centres, We want also to establish
the balance 32, which we had planned
earlier.

Coming to the actual facts and
figures—I have got the figures only
up to September 1959—the populati
covered by thizs plan, which was
-estimated to cost sbout Rs. 25 crores.
was, in round numbers, 67 lakhs or
68 lakhs and the total cases detected
of leprosy in this centre are 88,000.
I am giving them only in round
numbers. It was a voluntary thing.
Out of 68,000 people 54,000 people
are coming every week to the clinics
for treatment. They have examined
the contacts also, where they have got
it from, and they are pursuing the
contacts for more than two lakhs
people.

Shri C. B. Pattabhi Raman (Kum-
bakonam): Are you sterilising leprosy
Datients and others?
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Shri Karmarkar: We ure now
treating them.  Sterilisation may
come later with the development of
public opinion both outside and inside
this House. At the present moment
we are not on the programme of
sterilising leprosy patients or others
without their consent. If a leprosy
patient comes for sterilisation we are
very happy about it, just ms we
are......

Mr. Deputy-Speaker: This is only a
place for talking and not for the real
operation,

8hri Karmarkar: No, Sir. But it
Parliament can provide that, there are
some competent doctors whom I can
bring. But that would be outside.

Mr. Deputy-Speaker: That
not be permitted.

would

Shri Earmarkar: Exactly,

Bhrli O. R. Pattabhi Raman: There
are enactments. Some other count-
ries have enactments desling with
sterilisation of leprosy cases.

Shri Karmarkar: Yes. I did not
say that my hon. friend was not
relevant, What I said was that the
country has to come up to that,
specially the leprosy patients who
are rather keen about being endowed
with all the powers which my hon.
friend, myself and everybody has
got.

Coming back to this point, I was
saying that with regard to leprosy
this is the programme that we are
following. I am very much afraid
that owing to the paucity of funds in
the Third Five Year Plan we may not
be able to continue the good work
that is happening now. Till we are
allocated more money we may have
to sit still and mark time, If we
have more money I am quite sure
that this progremme will be func-
tioning.

My hon. friend opposite, some hon
Member there askod me to visit a
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hospital. 1 always make it a point
that wherever I go even uninvited I
visit a leprosy hospital because it is
important even if I may not visit
any other hospital, Next to tuber-
culosis, leprosy is the problem that
the country is facing. It is happiness
for me to find people saying “Four
years or flve years ago I have these
wounds or scars removed in Dehra
Dun or in distant Mangalore”. Every-
one says that. The present day
treatment is getting effective. The
sulphone treatment is making us hope-
ful. I am quite sure that the country
is able to spread itself with a net-
work of such subsidiary centres. It is
not a small problem. It might take
15 to 20 'years. That is not too big
a period for leprosy eradication. This
is the method that we are adopting
with regard to leprosy. Beggars
have to be managed otherwise.

Shri  Naldurgker (Osmanabad):
The report is silent about the progress
made by the State Governments,

Shri Karmarkar: It is only the
State Governments that make the
progress. We only help them to
make the progress,

Shri ﬁlldnrﬂu: How progress is
being made?

Shri Karmarkar: ! must make it
clear if it was not quite clear till
now that excepting the Union terri-
tories we are not functioning at all.
It is only the State Governments
that function. We coax them.

Shri Naldurgker: My argument is
that the House should be informed
as to the progress which State Gov-
ernment have made in this respect.

Mr., Deputy-Speaker: This is what
the hon. Minister is saying that the
progress found in the report is made
by the States.

Shri Karmarkar: Nothing by us,
except that we help them.
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Shri Naldurgker: There is po in-
formation more than that.

Shri Karmarkar: I think I can pass
on to the points made by the next
speaker, Shri Nardeo Snatak. I could
easily anticipate without his having
made a speech as to what he was
going to smy, that is, about Ayurved.
Another very useful point he made
was about adulteration of medicine. I
came in for some trouble. I nor-
mally do not either seek publicity nor
avoid it when it comes. But I think it
was my misfortune that I told the
truth to this House as someone, apart
from being a Minister, in the fleld
of public work for some considerable
time that I feel that the tendency
here—] am treading on dangerous
ground; pardon me—either on our side
or on the other side is rather to hold
the Government to ransom. “What
are you doing” whether it is leprosy
or whether it is tuberculosis; “You
might give me Rs. 100|-, but what are
you doing about giving me Rs. 1000}-?
You should answer that.” It should
be as it should be.

No Government, howsoever popular
it may be, could be away from what
we have created as machineries for
vigilance. But there is something
also. We have something else than
the hon. Members of Parliament. We,
have the public to face. We know the
people. They are the people with
whom we have to work. If there is
a fault in our people it is no use
trying to blink at that When we
blink at ourselves every foreigner seee
that. So I allowed myself to talk
about adulteration. I do not say that
any foodstuff is not adulterated.

If it is not absolutely egotist, I
have made it a point, 50 far as I am
concerned, to buy as less of bazar
food as possible—I do not have my
grain also ground in any mill—ba-
cause I am not quite sure what will
happen anywhere. This may be dis-
trust of my countrymen. But there
it is. If say or said that in respect of
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adulteration. we have to do as much
with the law. We are sometimes
blamed “What are you doing?”

Shri Mahanty: May I ask a ques-
tion, Sir?

8hrl Karmarkar: You may ask a
question later after listening to the
whole speech. Wise people ask ques-
tions only after listening what others
have to say. I am quite sure my
hon. friend is a wise man.

But I say we know our imperfec-
tions, Sometimes our own people
sy as if the Government has come
from England. Well, any youngman
who has joined service ten years back
‘and if he is corrupt today, it might
be my son, your son or somebody
else’s son. We forget that. And if he
has been conveniently escaping the
punishment on account of his wrong-
doings it is because we do not hand
him over to the police.

This is not a disease that can be
met by the Government or by the
police. We who are in the Govern-
ment are often under handicap. We
cannot speak as freely as you can to
our countrymen. When I go any-
where 1 have some privileges of the
Minister, but I have also handicaps
of the Minister. When I say adul-
teration has to be stopped, I mean not
‘only the Government of India, but
also the State Goverrments the
municipalities and everyone concern-
ed should be as hard as possible
against adulteration. But at the same
time I am quite sure in my mind, if
Wwe sentence a man to ten years’ im-
prisonment, ten good people will
come to us and say, ‘Look, how
barbaric it is; ten years’ imprison-
ment for adulterating one pot of
milk.”

partial, but when it comes to them-
selves they are a little less than im-
partial. we have to desl
with a malady. I wish my hon. friend
8hri Shastrifi realised that In all
these things—of course, I have made
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the law more strict and now the pun-
ishments are more stringent—on this
matter or any other matter where
our moral foundations have broken
down, we might say anything we
like. If I might put it before you as
a humble worker, we are trying after
higher standards of living but neg-
lecting a little the question of moral
standards of our people, myself in-
cluded, yourself included. The whole
difficulty is like this. Formerly the
society had a fixed root. No man, for-
instance, who was responsible for
playing with a lady’s honour could
afford to move in the streets of any
village. But now the people can do
anything if they are rich, if they are
powerful. Well, the man who criti-
cises him at his back goes and shakes
hands with him. I'wish this does not
happen. I am afraid the standards
laid by Gandhiji, perhaps because we
are busy with other things, are not
so much emphasized upon. It was he
who gave for the first time the dig-
nity to . man wearing bush-shirt,
kurta and a cap. It never happened
before and we have got something of
the past, Unless we make our best
efforts, the Government and the
people alike—I do not make any dis-
tinction whatever—we cannot achieve

anything.

Pandit Thakur Das Bhargava:
About adulteration of vanaspati also.

Shri Karmarkar: Vanaspati also. I
wish more people take to ghee, more
people keep cows and more people
encourage this thing. I have no
mercy for the vanaspati at all No
one in the Government has any parti-
cular brief for vanaspatl. I have
always said, eat fresh ofl. I am
prepared to cry from the house-tops.
If there is an option, do not use
vanaspati but use fresh ghee prefer-
ably get it from the district of Hissar
from which my hon. friend comes.

Pandit Thakur Das Bhargava:
Panditji, Shri Munshiji and Shri
Thirumala Rao gave their promises
that they will get it coloured. But
50 far they have not coloured it
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Shri Karmarkar: My hon. friend
Sbri Thirumala Rao is there. The
hon. Member can settle the matter
with him outside the House.

Then there are certain other points.
1 appreciate what my hon. friend
Dr. Melkote said, He said, “ while
there are no adequate resources what
can they do?”

Then my hon. friend Dr. Atcha-
:mamba was naturally worried about
Vizagapatnam. I am sorry about
that. There is a lot of water and
there is a lot of cleanliness also. Now
there is one thing more. I do not
know how these experts make a mis-
take which other people do not make.
1 am sorry she is absent now but
I will convey %o her tomorrow that
I said this.

Everybody knows that whereas 20
.or 30 years ago there were two or
three persons aged 70 years now we
have a bunch of them. God bless
them. At least 15 to 20 of them live
longer. Comparing ourselves with
people 30 years back, it has always
marvelled me that people who were
with me in Daccan College look more
senior; at 38 they look like 40, at 40
they look like 50. Now I say some-
body has to swear an affidavit that
my hon, friend, Pandit Thakur Das
Bhargava, is more than 70. I am
quite sure that apart from the cam-
ouflage that he has now developed, he
must be feeling as young as he ever
was, In any case, if there is some-
thing true today, it is this that people
are taking greater care about their
health. There are better remedies
these days, and even in respect of
T.B. and other fell diseases we are
much better. If for nothing else, I
shall plead with Dr. Atchamamba,
when I meet her, for the sake of her
own health, to be more optimistic and
truthful in respect of this t
It is not a matter of attacking the
Health Minister or the, Health Min-
istry, that is another matter. I do
not think that I should deal with that
point turther, especially about a
Member who is absent.
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Then I come to the question of
family planning. I am very happy
that year after year this House Is
kinder and kinder to family planning.
Of course, as I said once, in the be-
.ginnig we are worried about enforc-
ing it for others rather than ourselves.
That is another matter, but if we
begin to think well of a neighbour's
child, that is good, and a hopetul sign.
U I see middle-aged Members in this
House, who have three or four cild-
ren to their creidt, beginning to think
about family planning, I think that is
mt.ddng up a large leeway. Without
gaing into details which are given in
the Report, I am very happy to tell
the House that this idea has caught.

We have tried to introduce also
a little non-officialism and democracy
into it. The House will be happy to
learn that the State Governments are
fully agreeing with us. We were
rather diffident about sterilisation and
vasectomy two years back, but the
figures given are already out of date.
For instance, for Bombay 1 was told
the figures were, for 1959, larger than
what they gave us earlier. My hon
colleague, Shri Dey is holding camps,
taking Members of Parliament, MLA3
and everybody to seminars. Without
our help, people are holding seminars
on vasectomy, 30 or 40 at a time, and
when they come back, they are not
the same as when they want in. An
assessment was made in Madras. They
tried so many cases; and in a few
cases there was a little pessimism and
despondency, but in some cases they
felt much better than they had ever
done before, so that it does not im-
pair the mind or any other power, ex-
cept that of creating further mis-
chief than is absolutely neccssary In
the interests of the population. ,

The family planning movement is
going on well, and non-official people
are also committed to it

Shri Mahanty: Has the hon. Min-
ister attended any of these seminars?

Mr. Deputy-Speaker: He i going
to organise some in future.



10009 Demands CHAITRA 17, 1882 (SAKA) for Grants

Shri Karmarkar: As one of my
friends said, never go alone, even I
you want to die, take some one with
you. So, I can promise that if ever
I go to such a seminar, I will not fail
to take him with me. For me it will
not mean any substantial loss, but for
him it will

The family planning movement is
getting on with vigour. In Delhi we
had a survey made of six family
planning clinics without giving any
notice, and 5,000 couples were exa-
mined by a student of sociology. They
make a certain calculation that there
are likely to be 65 pregnancies in 109
years of active sexual life, but in
the CHS dispensary they found the
rate had come down to 12, which
shows the possibility of the methods
we are employing. The results cannot
be the same everywhere, but then it
can at least mitigate the evil of a
growing population to some good ex-
tent,

1 must skip over what one of our
friends said there with regard to
nurses. We worked out our require-
ments in astronomical figures, just as
any beginning lawyer wants to work
out what the figure would be after
30 years of practice, and that is not
fulfilled. We do want to have
more than 27,000 nurses. But with
our limited resources, how are we
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else, I might bear that, but if it is my
hon, friend, it is very difficult.

With regard to Delhi hospitals, the
criticism was made that there were
no proper co-ordinated arrangements.
I am happy to say that that cannot
be said now, because the Delhi hospi-
tals have much improved. What was
only in old barracks in the Safdar-
jang hospital is now in a neat place
holding about 500 beds. In the
Willingdon Hospital, where there
was a problem, there are now 240
beds. I am happy to say that we
have increased the number of doctors-
also. Anyone who has gone there
five years back, if he goes today, will
find to his pleasantness that the
work has much improved.

There again, sometimes, it is sald
very loosely if there is just one case
of any scape-goat, then the whole

is bad. I knew what my hon,
friend Shri Joachim Alva was about
to say. Sometimes, men fail, and
instruments fail oftener. There are
three X-ray units there, and one of
the instruments or one of the units
failed for some time. And unhappily
for me, he blundered exactly upon
that instrument, and he carried the
grievance to me. There are all these
cases. One particular case was men-
tioned. I should be honest to this
House about it, There was a case
tioned of a seven-year old daugh-

going to have them? We had pl d
to have 9,000 nurees trained during the
Second Five Year Plan. I am happy
to tell the House that we have over-
stepped the target, and we are likely
to have 10,000 properly trained nur-
ses,

Then, my friend Sbhri Vajpayee....

Shri Joachim Alva: I just want to
ask one question.

Shri Karmarkar: He may ask his
question after I have finished.

Mr. Deputy-Speaker: The hon.
Minister is not yielding.

Shri Karmarkar: I am s0 weak
that my flow is diverted, if my hon.
friend interrupts. If it is somebody

ter. The parent phoned to me from
the hospital itself, and T made an en-
quiry immediately. One of the things
responsible was that there was re-
missness, It arose on account of the
labour laws. Now, everyone wants
to keep us down to the absolute re-
quirement. It is right. For eight
hours in a week, we permit a doctor
to be absent, that is, a competent
doctor. In his place, we have a junior
doctor. The competent doctor is ex-
actly absent during that period. There
are three such periods in one month
when everyone of the three doctors
will be absent by rotation. Otherwise,
there is 24-hours’ service.

At that particular time, unhappily
for the child, unhappily for us, this
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happened. And I am proud of the
fact that when I asked the Superin-
tendent, he gave me the straight
truth, he said that this was the rea-
son, there was the junior doctor
there, the senior doctor was not
there, but according to the labour
laws, we have no control over him,
nor can we request anyone for any
overtime work, because these are
very difficult days, and that junior
doctor who was there was not in a
position to fully understand the case.
“That was the whole circumstance and
that was the whole truth, We are
taking care to see that such things
do not happen. If we had one more
doctor for three periods like that in
the week, any Member of Parliament
would ask, ‘What is the work that you
are giving?' Thesc are the cir-
cumstances. There are human
failures. If I may say so, the doctors in
India also share with us the defects
that we have got, that is, in general
We have lost the habit of being as
conscientious as once we were or a3
our ancestors were. We cannot take
pride in that. Wc are improving, of
course, and I am quite sure in my
‘mind that just as our doctors are first-
class in ability, many of them are
first-class in conscientious working
also, and 1 am sure that we shall, by
and by, develop a system which can
compare with any in the whole world.

I have already dealt with drinking
water. I have only five minutes more
Jeft.

An Hon. Member: The hon, Minister
can have more.

Shri Karmarkar: Yes, it is a
pleasure to enjoy things that somebody
else has cast. I appreciate that,

I now come to the point made by
my hon. friend Pandit Thakur Das
Bhargava. One feels very happy, and
in fact, one realises a dream as it
were; it was the dream of Pandit
Thakur Das Bhargava that water
should go to some Dbereft villages.
‘When he took part in the debete last
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year, he mentioned it very promi-
nently, and I said that we shall look
into it. We looked into it. I do mot
want to advertise the fact, but the
fault exactly did not lie with the
Central Government. He found out
where it lay. He cured that and
corected that and enabled us to do a
good deal. There is nothing wonder-
ful that we have done. If it is only
a question of money, then I can assure
him that with regard to these schemes
also, they are all deserving, but many
a time, deserving people have no
chance in life. So, I say that Pandit
Thakur Das Bhargava might again
be active and get at people who can
give me more money.

Pandit Thakur Das Bhargava: That
means clearly that I am asked to go
to the Planning Commission and not
request the hon. Minister here. This
is a point worthy of consideration.
So far as the Constittuion is concern-
ed, where s the constitutional
propriety in asking me to go to any
other person?

8Shri Karmarkar: I ask him to go to
the Punjab Government.

Pandit Thakur Das Bhargava: If the
hon, Minister is not convinced of the
goodness of my case, let him reject
it, I do not mind.

8hri Karmarkar: I never asked my
hon. friend to go to the Planning
Commission. I go there myself. I
only asked my hon. friend to go to the
Punjab Government.

Pandit Thakur Das Bhargava: So far
as the Punjab Government are con-
cerned, they will come ta the Centre,
and they will do every thing which
the Centre wants them to do.

Shri Karmarkar: I am not com-
menting on anyone. I do not know
why towards the end of this dcbate,
my hon. friend is so unkind to me,

18 hrx. o

Regarding the Tibbia College. there
is a difficulty. It is under civil litiga-
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tion. We are asked to help an
institution under litigation. We are
asked to give it some Rs. 50 lakhs, then
another party gets away with it and
then Members of Parliament can ask
a question here: “Why did you give
Rs. 50 lakhs to an institution under
civil litigation?’ I am quite sure the
same hon. Member will not ask the
question, but body else will, and
1 have to take care of everybody.

As regards Shri Radha Raman, I am
deeply grateful to him for giving us
his support to the Ministry. It is so
rare to find people supporting good
causes. They do it in action, but it
is s0 difficult to find in their speeches
also. I have not complained about
other Members. I assume they will
support us,

Now, there was a demand made for
a mental hospital in Delhi,

Mr. Deputy-Speaker: That is where
the hon. Minister was thankful to Shri
Radha Raman?

Shri Karmarkar: I must say without
eaning any offence tha‘ this request
has been made with greater force
inside the four walls of this House
than outside in Delhi itself. I have
addressed many meetings in Dethi; in
not a single one of them has there been
a demand for a mental hospital in
Delhi. Their demand was for more
maternity homes. Anyway, it is good
news that the Shahdara Mental
Hospital is coming up. I hope that it
will not be contagious, in spreading
mental illness in Delhi more than it
actually is because Delhi, I am quite
sure, i8 a lot {lL

T think I must now come to Shri
V. P. Nayar whose voice and method
of forcefully putting his case I appre-
clated rather than what he sopke. He
talked about pligrims in Puri. I do
not know whether he knows that the
Stife Governments are taking the
greatest care about pilgrim centres
and the like. It s a matter of pride
to us that increasingly from yesr to
year there are less and less cases of
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cholera especially in pilgrim centres.
It was a matter of pride to every one
of us that during the recent Ardh
Kumbh at Allahabad where two mil-
lion people congregated, there was not
one single case of cholera reported
(Interruption). If there is something
in Orissa, I think he should request
his colleagues in the Orissa Assembly
to take up the matter rather than
deliver a speech here, because we do
not look after pilgrim centres and the
like. We look after things that sre
of interest to us.

There was only one reference made
to homoeopathy which shows tha% it
is in a minority. Nevertheless, we
are trying to do what we can. My
hon. friend, Shri Prakash Vir Shastri
who is very dynamic and is a great
Swadeshist, appealed to us on the
ground of swadeshism. Let me make
it clear once again that we do not
look upon dici as a swodeshl
thing at all. An i1l person has to be
treated and cured by any medicine,
whitever it is. If tomorrow black
magic can cure a discase, and we are
satisfled about it—I know it cannot—
then we shall introduce black magle
in perference to ayurveda if it cannot
cure. We know of a South African
native, whom we used to call bar-
barous,—who would require persuasion
from Members to get a pass to come
here perhaps—who, when his wife was
suffering from a malady and a Cacsa-
rian operation was called for, clecan
took his knife had a straight slit at the
abdomen, took the baby out sewcd
the thing back himse!f. If only I could
send one of my surgeons to him, 1
would gladly send him. If Shri
Prakash Vir Shastri asks, “‘Why don't
you ask that man from Central Africa
—not South Africa—to come hers for
ayurveda treatment?’, 1 will say:
‘Nothing doing; it is knowledge’,

Since I took charge of the
Ministry, I have also read some
of the ancient texts, not In
order to answer critics, but for
my own satisfaction. One of the things
that Charaka, the great seer, has said
is that it Is not a question of borrow-
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ing wisdow from a friend; in the field
of medicine, borrow wisdow even from
the enemy. Europe is certainly not
our enemy; modern medicine is not
our enemy. We must iake whatever
is best.

I will not take much more time of the

House. We do believe in trying to en-
courage ayurveda 1o the extent it
deserves. 1 am quite sure in my mind
that if Charaka and Sushruta were
alive, they would not be urging the
case for ayurveda with greater vehe-
mence than is justified, as is done by
some of my hon. frineds. Charaka,
Sushruta and Vaghbhatta would find
in our science, in the Institutes and
Laboratories, how through microscopes
microbes and other things are found
much better. Living at the time that
we do, it is @ marvel how they
associated mosquito with malaria, how
they found out that infection spreads
from man to man, breath to breath,
from sweat to sweat. All these things
are marvels of modern science. We
would be guilty if we do not take from
medicines the best it can give us.

My hon, friend, Shri B. D, Misra,
also spoke about ayurveda. He put
before us the idea not only of treat-
ment but of swastha vritha, living a
healthy life, which is of universal
application. If there is any difficulty
in our country today—and by today,
I mean today and not tomorrow—it is
this, that we expect some other agency
to solve our problems. Assuming that
we have hospitals within the orbit of
five miles of a village or in all the
cities and also all the other things
that we need, all the medical care and

pposing the population is just
careless about itself, who is to come
and help us? In a larger sense than we
really believe, the future health of our
countrymen s in their own hands
Take for instance, sanitation. Some of
us, not in this House but outside,
seem to be believing that our duty is
to create all the litter in the world and
it is the municipal corporation’s
business t o remove it. Take, again,
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the India Gate, for instance. I wish
the hon. Member, take a stroll on that
side. It is a matter of not a little
surprise to me that we do not find
many people in Delhi taking advantage
of the lovely walks in Delhi. Now,
what do you find in the evening?
Small cartons of ice packets and things
like that our people take and then
they will say: Corporation ley jayagha.
Only when our people can shed that
complex we can live a healthy life.
Our ancients asked us to do that.
They laid down rigid rules right from
the dhanta dhavan vidhi to the taking
of milk or water before retiring to bed,
They had a system. 'The more the
medicines, the more effective the
medicines, the more careless becomes
the life led. It is not only here; it is
in the United States of America, &ven,
One of their defects is the bad habits.
They must chew something or do
something or the other—what you call
the bed habit. In our country, we had
traditions and as Bhagwan Dinji said,
we wish that the concept of health
spreads in our country, and there
would be lesg need for our dispensa-
ries and hospitals. That is not to say
that we should do away with the
hospitals. We must provide the
country with all the medical relief.
We did something of the kind. Without
anybody’s permission, we, as the
Health Ministry, sent round two or
three brochures among the Members of
Parliament and because we believe
that things that are given free are
sometimes not read—they are stocked
or sold but not read—we priced them—
our two brochures. one on leprosy and
the other on TB. We want to continue
the serics. I am happy to say that
most Members of Parli did not
worry about that. They said it was
good. When we circulated a book
entitled menu or diets of South India,
the Members from the north com-
plained, “Why did you not do that for
the North India also? And . e ..
published it later on. I was ra .cr
amazed to find one or two of our
colleagues  complaining to the
Auditor-General saying that the Health
Ministry charged only 15 nP, Mind
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you, it is a book which will cost any
day one rupee. It was nothing this
money. There is a psychology about
it. Many people bought. Sir, you have
no idea of eonsternation. My Director
of Public Health Education had when
a whole army of auditors came to him
to find what was the thing. We have
no complainis. No one can ever com-
plain against ‘the Auditor-General
because the auditor is always right.
My men, happily, were not frightened
but I am not on that point. All these
things should happen. But the whole
trouble arose from people whom we
thought would know better. That is
to say, people like me, Members of
Parliament, going and complaining
that the Health Ministry is selling for
15 nP. What is wrong about it? The
Health Ministry or any official will not
make money out of selling the publica-
tions worth one rupee for fifieen naya
paisa, But the point is that we have
brought out such sort of literature on
health education.

Sir, I have exceeded my time and
so, I may, perforce, skip over many
points and I need hardly assure the
House that all the other points not
referred to by me in my reply will
be looked after by the Ministry.

One final request, if I may make. It
is that, as I have said before in reply
to some of the points raised, the all
India national health problems are
being tackled. TB is being tackled by
increasing the number of clinics,
leprosy by the subsidiary centres and
venerial diseases by opening centres
for treatment. Things like that are
happening. Now, the success of these
schemes will not obviously depend
upon the mere mechanical multiplica-
tion of schemes. Unless there iz

le’s co-operation, these schemes

1 fruition, I think, only to the extent

of 40 per cent. I wish that the hon.
Members in this House who are
spoially interested in health have a
loy, t in their own districts and
see e schemes which are worked
under the Heslth Ministry. I would
request them to visit those institutions
and pass on their suggestions, critical
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or otherwise, to me—it does not
matter. In public works we must
always have healthy criticism, as we
can expect from our hon. friend,
Shri D, C. Sharma—if he wants to
say a good word he will always say a
critical word and then only a good
word, but always his intentions are
good. Government's work always
prospers on rich criticism, and 1 would
beseech of the House to take still
more active interest in the work,
b uld ) ‘y' eradi ti 01
communicable diseases is to go on for
another ten to fifteen years and the
more attention we devote on them,
both in Government and outside, the
better for our country.

Sir, I am grateful to this House for
the indulgence shown to me not only
now but at other times also. It has
always shown me indulgence during
the Question Hour and pardoned me
for my remissness. I am very grate-
ful to the House for that. If they have
any more suggestions to make, apart
from the observations meade, I would
request hon. Members to pass them
on to me, and let them be qiute sure
that they will meet with our most
careful attention, An acute writer
once said—it is not what they said—
that if a Government spokesman says:
“It is receiving our best atiention”, it
really means that the file has been
lost and attempts are made to find it
out. It is not in that spirit that I am
saying this,

8bri Kodiyan: The hon. Minister
promised to share some of the infor-
mation he has with regard to allotment
in the Third Five Year Plan.

Mr. Deputy-Speaker: Order, order,
He also said that if anything
further is wanted hon. Members may
write to him and he will send his
replies. I think hon Memberes can
reserve their enquiries for that
puropse,

1 don’t think I need put any cut
motion separately. I shall put them
all together.

All the cut motions were put and
negatived,
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is

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
paper, be granted to the President,
to complete the sums necessary to
defray the charges that will come
in course of payment during the
year ending the 31st day of March,
1961, in respect of the heads of,
demands entered in the second
column thereof against Demands
Nos, 42, 43, 44 and 121 relating to
the Ministry of Health.”

The motion was adopted.

[The motions for Demands for
Grants which were adopted by the
Lok Sabha are reproduced below—-
Ed.}

DemMAND No. *42—MiINISTRY OF HEALTH

“That a sum not exceeding
Rs. 16,51,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1961, in respect
of ‘Ministry of Health'"”.

DEMAND No. 43—MepicaL AND PusLic
HeavLta

“That a sum not exceeding Rs.
25,70,55,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1961 in

respect of Medical and Public
Health'”
Demanp  No. 44—MISCELLANEOUS

DEDARTMENTS AND EXpDENDITURE UNDER
THE MINISTRY OF HEALTH

“That a sum not exceeding Rs.
86,01,000 be granted to the Presi-
dent to complete the sum neces-
sary to defray the charges which
will come in course of payment
during the year ending the 31st
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Extension Projects
day of March, 1961 in respect of
‘Miscellaneous Departments and
Expenditure under the Ministry of
Heath.""”

DeEMaND No. 121—Cap1TAL OUTLAY OF
THE MINISTRY OF HEALTH

“That a sum not exceeding Rs.
17,12,50,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1961 in respect
of ‘Capital Outlay of the Ministry
of Health.’”

18.12 hrs.
WELFARE EXTENSION PROJECTS*

Shri N. R. Muniswamy (Vellore):
Mr. Deputy-Speaker, Sir, the object
of my raising this discussion is only
to focus the attention of this House...

Mr. Deputy-Speaker: Order, order.
If hon. Members are to converge
upon the hon. Health Minister to con-
gratulate him, he may kindly move
out.

Shri N. R. Muniswamy: Mr. Deputy-
Speaker, at the fag end of the day
the half-an-hour discussion usually
takes place when there are not very
many Members in the House, 1T have
to make certain observations on that
point. The object of my raising this
discussion is only to focus the atten-
tion of this House on certain pro-
blems facing the limited scope of the
welfare extension projects. When a
question was put to the hon. Minister
he was pleased to give answers.
Since the answers were not quite
satigfactory, I have raised this dis-
cussion on the points on which I wish
to draw the attention of the hon.
Minister. They are three in numebr.
Firstly, in the context of the terms of
reference given to the Programme

*Half-an-hour Discussion.





